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 [Shri  A.  Kevichusa}

 The  first  one  was  Thepfulehu  of  Mezo-
 ma  village.  He  was  held  in  one  of  the  Batta-
 llion  headquarters  at  Piphema  and  he  died
 on  the  .6th  March  asa  resultof  beatings.
 The  second  was  Dozhu  of  Chedema  Villa-
 ge.  He  was  a  man  wno  nad  rendered
 useful  services  to  the  Peace  Conimittee,
 He  was  arrested  on  the  4th  April  and  he
 was  taken  to  the  Army  Cantonment  at
 Ranga  pxhar  near  Dimapur  ona  the  5:h
 and,  on  7th  morning,  he  died  asa  result  of
 beatings.  The  use  of  third  degree  methods.
 aré  not  uncommon  in  that  region.  Such
 dealings  stand  in  the  way  of  establishing
 better  relationship  between  the  people
 and  the  Government.

 SHRI  s.  M.  BANERJEE:  The  Home
 Minister  should  make  8  statement.

 (Interruptions)

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME
 (SHRI  F.H.  MOHSIN)  :  We  will  get
 the  information.

 MR.  SPEAKER:  Mr.  Banerjee,  why
 do  you  getup  every  time?

 SHRI  Ss.  M.  BANERJEE  :  I  have
 already  tabled  Calling  Attention  motions.
 I  would  only  request  you  to  ask  the  Finance
 Minister  to  mokea  statement...

 ‘

 MR.  SPEAKER:  You  cannot  have  it
 as  and  when  you  please.

 SHRI  SOMNATH  CHATTERJEE
 (Burdwan)  :  I  would  like  to  raise  this
 because  the  Prime  Minister  is  going  to
 make  a  statement.  We  have  seen  from  the
 papers  that  the  Prime  Minister  has  dec-
 lared  that  the  emergency  is  going  to  con-
 tinue.  Now,  those  persons  detained  under
 MISA,  inchiding  political  opponents,
 will  continue  indefinitely  in  jail  until  the
 proclamation  of  |  emergency  is  revoked.
 When  Parliament  passed  the  Maintenance
 of  Internal  Security  Act  in  1971,  the
 maxiuum  period  uf  deieution  was  one  year
 from  the  date  of  detention.  Now,  when  the
 Defence  of  India  Act  came....

 MR.  SPEAKER:  This  cannot  be  rai-
 sed  at  this  time.

 SHRI  SOMNATH  CHATTERJEE  :
 When  the  Defence  of  India  Act  was  passed
 by  Parliament,  that  provision  in  MISA
 was  altered  and  now  the  lawis  that  the
 period  of  detention  will  be  until  the  pro-
 clamation  of  emergency  is  revoked.
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 MR.  SPEAKER:  You  are  a  distingui-
 shed  lawyer.  How  do  you  get  up  like  this
 without  even  a  motion...

 SHRI  SOMNATH  CHATTERJEE  :
 Tam  bringing  it  to  the  notice  of  the  Govern-
 ment  becauoe  I  take  i:  that  the  Primi  Minis-
 teris  going  to  makea  statement  on  the  ques-
 tin  of  emergency.  I  won’t  take  long.

 You  will  kindly  see  that  so  long  as_  the
 proclamation  of  emergency  remains,  the
 persons  detained  under  MISA  will  con-
 tinue  to  be  in  jail  without  any  trial  where-
 as  those  detained  under  the  new  Detenticn
 Act,  viz.  smugllers  and  economic  offen-
 ders,

 MR.  SPEAKER:  You  have  not  even
 moved  a  motion...

 SHRI  SOMNATH  CHATTERJEE:
 Whether  the  Government  is  going  to  make
 a  statement  is  matter  to  be  decided.  I  will
 take  only  half  a  minute  more.

 Under  the  newlaw  against  smugglers
 and  econoic  offenders,  the  maximum  pericd
 of  detention  is  only  one  year.  While  these
 people  remain  in  jail  for  only  one  year,
 those  people  who  arein  jailfor  more  than
 two  or  three  years  have  no  prospect  of  their
 release  until  the  emergency  is  revo-.
 ked.

 How  long  will  this  continue?  How  long
 will  this  life  imprisonment  continue?  One
 of  the  judges  of  the  Supreme  Court  has
 said  that  this  is  life  imprisonment,  that  there
 should  be  a  periodical  review  of  these  cases.
 How  long  will  these  people  rot  in  the  jail  Pr
 Weare  calling  ourselves  a  civilized  country.
 Iam  bringing  it  to  the  notice  of  the  Gov-
 €rnment,  so  that  when  the  Prime  Minister
 m=2kes  a  statement  this  eveniig,  she  macy
 refer  to  this  point  how  long  this  will  cont-
 nue.  (Interruptions)

 7  57  hrs.

 DEMANDS*  FOR  GRANTS,  1975,
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 Ministry  or  AGRiqULTURE  AND  IRRIGA-
 TioN—contd.

 é
 MR.  SPEAKER:  We  now  take  up

 urther  Discussion  on  the  Demands  for
 Grants  under  the  control  of  the  Ministry:
 of  Agriuclture  and  Irrigation.  Mr.  Vikal

 *Moved  with  the  recommendations  cf
 the  President.
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 was  on  his  legs.  After  he  has  finished,  I
 woul]  not  be  able  to  accommodate  mote
 than  two  or  three  members.  Then  the
 Minister  will  speak.  The  discussion  on
 these  Demands  has  taken  three  hours  more
 than  the  time  allutted  by  the  Business
 Advisory  Committec,  This  is  not  a  good
 practice,  Next  ycar  it  would  be  said  that
 last  year  we  discuseed  it  for  so  many  hours
 little  knowing  what  was  the  time  that  it  got
 from  the  Business  Advisory  Committee.
 This  is  not  a  very  good  practice.  [  woulct
 advise  the  Minister  not  to  encourage  this.
 Suppose  there  are  r00  members  who  have
 given  their  names,  it  docs  not  mean  that  the
 time  should  be  extended  tu  accommudate
 all  of  them.  ‘Then  there  is  qo  use  the  Bus-
 ness  Advisory  CGommuttce  meeting  and
 fixing  the  time,  11३  is  pot?  question  of  only
 the  Monister;  the  Speaker  ws  also  titre.  lhe
 whole  busines  has  to  be  readjusted  and  the
 Demands  of  othm  Ministries  will  have  to  be
 cuillotined  at  the  end.  There  is  no  sense  in
 doing  that.  Therefore,  [  can  accommodate
 only  ave  speakers,

 Mr.  Vikal.  He  is  uot  here.  The
 Opposition  hes  taken  much  more  than
 whit  was  ailottel  te  them  Phe  time  is
 avatlable  ondy  for  Congress  members—not
 more  than  twe

 Slni  R.  G.  ‘Tiwari.

 ety  राम  गोपाल  दीवारों  (बिलासपुर)  :

 अध्यक्ष  महोदय,  में  कृषि  और  सिचाई  विभाग
 की  डिमांड  पर  अपने  कुछ  विचार  रखना  चाहता

 हैं;  कृषि  की  समस्या  का  उचित  मूल्याकन  कृषकों
 की  सामाजिक  और  आर्थिक  स्थिति-सोशियो-
 इकानामिक  कर्डीशन्स  आफ़  फ़ार्सी  -तथा
 गांवों  के  सामान्य  वातावरण,  परिवारों  तयों  और
 समस्याओं  से  अलग  करके  दही  किया  जाता

 चाहिए  ।  कृषि,  कृषक  और  गाव  पर  सम्मिलित
 रूप  से  ही  विचार  किया  जा  सकता  है,  और
 तभी  हम  किसी  उचित  निर्णय  पर  पहुंच  सकते

 =  ।

 xg  hrs.

 पुण्य  महात्मा  गांधी  कहा  करते  थे  कि  भारत

 गांवो ंमें  बसता  है।  उसका  स्पष्ट  थे  यही
 था  कि  जिस  अनुपात  में  गांवों  में  बसने  वाले
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 कृषकों  तथा  किसानों  की  समस्याओं  का  निरी
 करण  करते  हुए  उनको  जीवन  के  विकास  जौर
 प्रगति  के  मार्ग  पर  बढ़ाया  जायेगा,  उसी

 अनुपात  में  देश  का  विकास  माना  जा  सकता  है  ।
 इस  स्थिति  में  यह  आवश्यक  होगा  कि  जब
 कृषि  और  सिंचाई  के  संबंध  में  चर्चा  किया
 जाय  तो  गांव  में  बसने  वाले  किसानों  की  स्थिति
 पर  भी  ध्यान  रखा  जाय  इस  देश  का  विशाल

 जन-समुदाय  अपेक्षाकृत,  आप  अनुभव  करेंगे,
 स्वावलम्बी  है।  गांव  का  किसान  केवल  अपने
 सीमित  साधनों  से  ही  अपना  जीवन  बसर  करने
 का  प्रयत्न  करता  है  1  हम  आप  सब  जानते  हैं  कि

 बहुत  सी  आवश्यक  वस्तुओं  का  भाव  इस  बीच  में
 काफी  बढ़ा  7  पर  उस  अनुपात  में  किसान
 को  कोई  राहत  नहीं  दी  गई,  न  उसे  बात  की  कोई
 अपेक्षा  ही  है।  दुर्भाग्य  से  हमारे  देश  का  किसान
 डिसआर्गेनाइज्ड  है,  व्यवस्थित  नहीं  है,  इसी-

 लिये  चारो  तरफ  से  उसकी  आवश्यकताओं  के
 प्रति  उदा मनता  व्यक्त  की  जाती  है  और  उपेक्षा
 की  दृष्टि  से  देखा  जाता  है  1  परिणामस्वरूप
 किसानों  के  परिश्रम  से  जो  उन्हें  प्राप्त  होना
 चाहिए  बहू  हम  उनको  उपलब्ध  नहीं  करा  पा

 रहे  हँ।  हमारा  किसान  अभाव  से  ग्रसित  है।
 उसकी  समस्याओं  पर  उपयुक्त  ध्यान  किसीका

 नहीं  जा  रहा  है  ।  हम  देखते  हैं  कि  इतना

 बड़ा  जन-समुदाय  जो  गावों  में  रहता  है  न  उस

 के  लिए  पीने  के  पानी  का  समुचित,  प्रबन्ध  है,
 पौष्टिक  भोजन  की  तो  बात  छोड़िए,  सामान्य

 भोजन  भ।  उसको  उपलब्ध  नहीं  हो  रहा  है  ॥
 स्वास्थ्य  की  सुविधा  उसके  लिए  करीब  करीब  ता

 के  बराबर  है।  बीमार  होने  पर न  उसे  दवा

 मिलती  है  न  डाक्टर  ही'  प्राप्त  होते  हैं।
 शिक्षा  की  व्यवस्था  उस  के  बच्चों  के  लिए
 नगण्य  है।  जिस  प्रकार  का  वातावरण  गांव

 की  पाठशालाओं  में  है  उस  से  हम'  आप  सब

 सिश  हैँ  ।  परिणामस्वरूप  लाखों  लाख  बच्चें

 जिनका  भविष्य  शिक्षा  पर  निर्भर  करता

 है...
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 अध्यक्ष  सहोदर  :  आप  कौन  सी  डिमांड
 पर  बोल  रहे  हैं

 शमी  रामगोपाल  तिवारी  :  एग्रीकल्चर  को
 डिमाड  पर  बोल  रहा  हू  1  कम्यूनिटी  डेवलपमेंट

 मिनिस्ट्री  क ेसाथ  इसका  संबध  है।

 में  यह  कह  रहा  था  कि  उनकी  शिक्षा  की

 व्यवस्था  गांवों  में  न  उत  के  व्यक्तिव के  उत्कर्ष
 के  अनुकूल  है  और  न  ही  उसके  लिए  उपयुक्त
 वातावरण  है  ।  शिक्षक  घड़ी  ही  गैरजिम्मेदारी
 से  काम  कर  रहें  है  ।  परिणामस्वरूप  लाखों  की
 तादाद  में  बच्चे  अपने  भविष्य  को  नष्ट  कर  रहें
 ये।  इस  परिस्थिति  की  और  सरकार  का  ध्यान
 पर्याप्त  रूप  से  जाना  चाहिए  |  यदि  हम  सही
 वों  में  समाज  के  उस  मंग  का  जो  निबंध  ड्रग
 है  जो  गांवो  में  बसता  है  उत्थान  करना  चाहते
 हैँ  तो  उसकी  इन  मूल  आवश्यकताओं  की  ओर

 हमारा  ध्यान  जाना  जरुरी  है  1

 कृषि  उत्पादन  बढ़ाने  के  लिए  शासन  की
 ओर  से  अनेक  प्रकार  की  बात  कही  जाती  है  ।
 भें  तो  समझता  हू  कि  ऐसा  कोई  किसान  इस
 दंश  सें  नहीं  है  जो  अपने  झष  उत्पादन  को

 बढ़ाने  की  बात  न  सोचता  हो  ।  पर  जब'  बहुत
 सी  बातें  उसके  बूते  के  बाहर  हो  जाती  हैं
 तो  यह  हिम्मत  छोड़  देता  है।  इस  देश  के
 किसान  की  कृषि  संबंधी  समस्याएं
 आसमान  से  ले  कर  जमीन  तक  फ॑ली  हुई  है।
 आसमान  के  भरोसे  उसकी  खेती  चलती  है
 और  हमें  अच्छी  तरह  से  मालूम  है  को  रेन्स
 इर्तिक़ा  हो  चुकी  है  -  कभी  कभी  क्या  प्रति  वर्ष
 ही  हमे  ड्राफ्ट  का  सामना  करता  पड़ता  है।
 ऐसी  स्थिति  में  यह  उम्मीद  करना  कि  हमारा
 उत्पादन  बढ़े  कोई  मानें  नहीं  रखता  ।

 इसलिए  अत्यंत  आवश्यक  है  कि  हमारे
 सिंचाई  के  जो  साधन  है  बहू  अधिक  से  अधिक

 बढ़ाए  जाम  |  उनका  विस्तार  किया  जाय!
 समझ  में  नहीं  आता  कि  हम  करोड़ो  रुपये
 का  अनाज  देश  के  बाहर  [से  मंगाते  है  और
 उसमें  हमारी  विदेशों  मुद्रा  व्यय  होती  है  जब  कि
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 हमारे  सामन  अनेक  सींचा  के  कार्यक्रम  फैले  हुए
 है  उनकी  प्रो  हमारा  ध्यान  कम  जा  रहा  है।  मं
 मध्य  प्रदेश की  बात  कहूं  सारे  देश  में  जहां  सिंचाई
 का  औसत  अनुपात  23-24  प्रतिशत  है.  मध्य
 प्रदेश  में  वह  केवल  दस  ग्यारह  प्रतिशत  है,
 खास  कर  के  हमार  विलासपुर  जिले  से  तो
 और  भी  कम  है  जहा  से  में  आता  हूं  ।  लेकिन
 हमारे  विलासपुर  की  तीन  सिंचाई  की  खोज-
 नहीं  के  कागजात  केन्द्रीय  सरकार  के  सामने
 पड़  है,  अरपा  योजना,  बागों  योजना  और  आधार

 हाफ  योजना,  इन  सभी  के  कागजात  यहां  पढ़े
 हुए  हैं।  मध्य  प्रदेश  शासन  से  पूछा  जाता  है  तो

 वह  कहत  हैं  हम  ने  कागजात  भेज  दिए।  केन्द्रीय
 शासन  से  पूछा  जाता  है  तो  वह  कहते  हूँ  कि
 हमारी  अक् वे रीज  के  जबाब  नहीं  आए।  इस
 प्रकार  से  लाल-फीताशाही  के  चक्‍कर  में

 हमारी  महत्वपूर्ण  सिंचाई  की  योजनाएं  बस्ते
 के  भीतर  बधी  पड़ी  है  t

 वर्षा  के  अभाव  और  सिचाई  के  साधनों  की
 कमी  से  मूलत'  हमारे  उत्पादन  में  कमी  हो
 रही  है।  मे  कृषि  मंत्री  जी  से  निवेदन  करूंगा
 कि  इस  ओर  विशेष  ध्यान  दिया  जाय  और

 विलासपुर  में  जो  प्रस्तावित  सिंचाई  की  योज-

 नाए  है  चन्द  शीघ्र  कार्यान्वित  कराया  जाय  |

 इसके  साथ  ही  साथ  बीमारियों  के  भी
 प्रकोप  होते  है।  प्रति  वर्ष  कुछ  न  कुछ  बीमारी

 बिलासपुर  के  खेतों  मे  लगती  है  जिससे  फसल
 नष्ट  होती है।  कीड़ो  के  भी  प्रकोप होते  हैं।
 गत  वर्ष  दस  बारह  दिन  के  भीतर  दस  बारह
 लाख  से  लेकर  एक  करोड़  रुपये  की  धान  को
 फसल  द्वन्द  टो  मे  बरबाद  हो  गई।  केन्द्रीय
 शासन  से  कहां  गया,  मध्य  प्रदेश  शासन  से

 कहा  गया  किसी  का  ध्यान  उस  ओर  नहीं
 गया।  इस  तरह  करोड़ों के  मूल्य  की  धान को
 फसल  हमारी  नष्ट  हो  गई।  इसलिए  यह  आव-

 क्यक है कि है  कि  इस  प्रकार की  व्यवस्थ,  की  जाय

 कि  समय  पड़ते  पर  होतीं  में  लगाने  वाली  णो
 आवश्यक  वस्तुएँ  हैं  जिन  का  कृषक  श्बवं
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 अंध  नहीं  कर  सकता,  शासन  की  ओर  से
 उनका  प्रबंध  किया  जाता  चाहिए।

 इसके  साथ  साथ  यदि  कृषकों  की  हालत

 सुधारनी  है  तो  छोटे  छोटे  उद्योग धन्धे  उसके
 नजदीक  खोले  जाय॑  ।  जापान  में  जिसको  उन्नत
 देश  माना  गया  है,  केबिन  40  प्रतिशत  आमदानी

 ही  खेती  से  होती  है,  बाकी  60  प्रतिशत  बहू

 दूसरे  बन्दों  से  पूरा  करता  है  ।  हमारे  यहां  इस
 का  अत्यंत  अभाव  हैं  ।  में  निवेदन  करना  चाहता

 हूं  कि  हमारे  यहां  भी  ऐसी  व्यवस्था  की  जाय
 कि  कृषकों  के  नजदीक  छोटे  छोटे  घने  खोल
 जाये  जिससे  कि  अपने  बचे  हुए  समय  में  वह
 अतिरिक्त  आमदानी  को  व्यवस्था  करें।  जब
 तक  यह  नहीं  होगा  तब  तक  गांव  में  बसने
 वाले  किसानों  को  आर्थिक  और  सामाजिक

 हालत  कभ  सुघर  नहीं  सकते  ।

 बिलासपुर  जिले  के  संबंध  में  में  यह  निवदन
 करना  चाहता  हूं  कि  वहां  बले  का  उत्पादन
 दस  या  बारह  हजार  एकड़  जमीन  पर  किया  जाता

 है।  शासन  से  कहा  गाया  है  कि  वहा  पर  एक
 मीडियम  साइज  शुगर  फैक्टरों  लगाये  यदि  कैश
 कप  भी  बढ़ाने  की  और  हमारी  कुछ  दृष्टि
 हो  तो  यह  एक  ऐसा  स्थान  है  बिलासपुर  जिला
 कि  जहां  एक  मीडिल  साइज  की  शुगर  फैक्टरी
 लग  सकती  है  ।  इसी  प्रकार  से  उस  क्षेत्र  में
 अधिक  से  अधिक  तिलहन  भी  पैदा  होता  है  1
 रायगंज,  बिलासपुर,  सरगुजा,  और  बस्तर  जिलों
 के  कुछ  हिस्सों  में  अनेक  प्रकार  के  तिलहन
 की  पैदावार  होती  है  ।  मेरा  निवेदन  है  कृषि
 मंत्री  से  कि  ब्ह्ां  एक  तेल  का  प्रोसेसिंग  यूनिट
 या  तेल  का  कारखाना  भी  लगाना  आवश्यक

 है  जिससे  किसान  को  अपने  उत्पादन  का
 उचित  मूल्य  मिल  सके  ।  भिलाई  के  पास  दुर्ग
 में  एक  फर्टीलाइजर  का  जनरेटिंग  प्लांट  भी
 लगाया  जाय  ।  उसके  नजदीक  छत्तीस  गढ़
 के  क्षेत्र  में  सबसे  अधिक  खाद  का  उपयोग  होत.
 है।  इसलिए  यह  बहुत  आवश्यक  है  कि  सूर्य  में
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 फर्टीलाइजर  का  एक  जनरेटिंग  प्लान्ट  जो
 मार्केटिंग  फेडरेशन  का  शेड  है  उस  के  पास
 लगाया  जाय  q

 कृषि  उत्पादन  वृद्धि  के  लिए  स्थायी  लैड
 पालिसी  भी  जरूरी  है  ।  कोई  भी  किसान  उस
 में  इनवेस्ट  करना  नहीं  चाहता  जब  तक
 कि  उसको  निश्चय  नहीं  हो  कि  शासन  कि

 ऐग्रीकल्चरल'  लैंड  की  पालिसी  क्या  है।  हमेशा
 उसमें  परिवर्तन  की  बात  कही  जाती  है  ।  इस
 से  किसान  सहित  होता है  ।  इसलिए  यदि  लड
 सालिग  भी  लगानी  है  तो  एक  निश्चित  रूप  उस

 को  दे  कर  उसमें  अनसर्टेन्टी  को  दूर  करने  का
 प्रयास  किया  जाना  चाहिए  ताकि  किसान  प्रेरित

 हो  कर  उस  दिशा  में  आग  बढ़े  t  इसी  प्रकार
 अनाज  के  मूल्य  का  निर्धारण  जो  किया  जाता  है
 मेरे  याल  से  वह  बहुत  ही  इरेश नल  है  हेम
 देखते  है  कि  कृषि  में  लगने  वाली  प्रायः  संभी

 वस्तुओं  का  दाम  बढ़  चुका  है  |  खाद  बहुत
 महंगे  दाम  पर  बिक  रही  है  ।  कृषि  जानवर
 भी  दुगने  तिगुने  दाम  पर  मिल  रहे  हैं|  लेबर
 की  मजदूरी  भी  बढ़  गई  है  ।  एसी  हालत  में
 उसको  खींच  कर  के  अनएकोनामिक  सिद्धातों  पर
 उसकी  कीमत  को  कम  करने  से  किसान  को
 आर्थिक  स्थिति  पर  उसका  आघात  पहुंचता  है
 और  कृषि  उत्पादन  के  बढ़ने  में  भी  रुकावट  पड़ती

 है  if  मेरा  निवेदन  है  कि  कृषि  मंत्री  जी  इन  बातों
 के  ऊपर  समुचित  ध्यान  देने  को  कृपा  करेंगे।

 श्री  चिरंजीवी  झा  (सहरसा)  :  अध्यक्ष

 महोदय  मैं  कृषि  मंत्रालय  की  अनुदानों  के
 समधन  में  खड़ा  हुआ  हूं  ।  अनाज'  के  खास  कर  गेहूं

 के  मूल्य  की  जो  समस्या  है,  खाद  का  अभाव,
 तथा  उस  की  भी  मूल्य  वृद्धि  डीजल  का  अभाव
 हदबन्दी  चकबन्दी  भूमिहीतता  मिटने  की
 बात  इस  विषयों  पर  सदस्यों  ने  प्रकाश  डाला

 है.।  मैं  उन  सबकी  चर्चा  नहीं  करूगां  मैं
 देश की  दस  प्रतिशत  जनसंख्या  वाले  बिहार  राज्य
 जिसकी  90  प्रतिशत  आबादी  गांवों  में  और

 कृषि  पर  निर्भर  करती  है  उसका  पिछड़ापन
 खासकर  ग्रामीण  और  कृषि  क्षेत्र  के  विकास  से
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 [भरी  खिर्जीब  हाल  ]
 अवरोध  के  मूल  कारणों  पर  कुछ  प्रकाश  डालने

 की  कोशिश  करूगा  t  इकोनामिक  एण्ड
 साइंटिफिक  रिसर्च  फाउन्डेशन  नई  दिल्‍ली  के

 हारा  1973  में  क्षेत्रीय  आर्थिक  असमानता

 की  दृष्टि  से  जो  अध्ययन  किया  गया  है
 Study  in  regional  economic  diupar-
 ity  in  retation  to  Bihar  and  Punjab
 उससे  स्पष्ट  हो  जाता है  कि  बिहार  के  पिछड़े पन
 के  लिये  केन्द्रीय  सरकार  कितनी  दूर  तक

 जिम्मेदार  है  |  मे  इस  स्टडी  टीम की  रिपोर्ट
 से  सिर्फ  कृषि  से सबधित  मुद्दो  क।  यहा  उठाना!

 चाहता  हू  |

 किसी  भी  राज्य  के  ग्रामीण  कृषि  विकास  के

 लिये  मुख्यत.  तीन  बातो  की  सर्वाधिक  आवश्यकता

 होतो  है  I  एक  तो  ब  कसे  उपयुक्‍त  मात्रा  में  उधार
 और  अग्रिम  धन  प्राप्त  करना  t  दूसरे  सिंचाई  को

 समुचित  व्यवस्था  और  तीसरे  बिजली  की

 आपति  की  सहुलियत  ।  जहा  तक  बैंक  से  उधार
 और  अग्रिम  धन  प्राप्त  करने  की  बात  है  स्पोर्ट
 में  कहा  गया  है  कि  i969  मे  जब  सम्पूर्ण
 देश  से  बैक  से  2  अरब  58  करोड  ke  राज्यो
 का  वितरित  किया  गया  वहा  देश  की  20
 प्रतिशत  आबाद,  वाले  बिहार  राज्य  को  सिर्फ

 ]  करोड  रु०  मिला  जब  कि  उसे  कम  से  कम
 आबादी  के  अनुपात  से  भी  25,  26  करोड़  रुपया

 मिलना  चाहिये  था।  i970  मे  कृषि  कार्य
 के  लिये  और  भी  अधिक  धन  दिया  गया  ।  उसमे

 जहा  तमिलनाडु  को  65  करोड़  50  लाख  to
 और  आन्त्र  को  5  1 करोड  रु०  मिले  बहा  बिहार  को

 सिर्फ  5करोड़  37  लाख  to  मिले  ।  इतना

 ही  नही  बुरा  यह्  की  बिहार  को  अपनी  बचत  जमा
 में  से  भी  उचित  हिस्सा  प्राप्त  नहीं  हो  पाता है
 जो  नीचे  के  आहो  से  स्पष्ट  हो  जाता  है  q

 9624  जहां देश  के  सभी  राज्यों  को
 उनकी  जमा में  सेल्समैन  69  प्रतिशत  दिया  गया

 बहा  बिहार  को  सिर्फ  43  प्रतिशत  मिला  t  इसी
 तरह  i965%  जहा  अन्य  राज्यों  को  पहले
 की  अपेक्षा  अधिक  यानी  72  प्रतिशत दिया  गया
 हो  बिहार  को  पहले  से  भी  कम  36
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 प्रतिशत  दिया  गया  और  i970  में  जहां
 अन्य  राज्यों  को78  प्रतिशत  मिला  वहा'  बिहार
 को  और  घटकर  मात्र  35  प्रतिशत  मिला  1
 मैं  पूछना  चाहता  हु  कि  बिहार  के  साथ  यह
 अन्याय  क्‍यों  हो  रहा  है  ?  उसके  साथ  सौतेली
 माँ  जैसा  व्यवहार  क्यों  किया  जा  रहा  है  ?

 इसी  तरह  सिंचाई  की  सुविधा  की  दृष्टि
 से  भी  बिहार  बहुत  ही  पिछडा  हुआ  है  जहा
 झान्ध  और  तमिलनाडु  में  जितनी  सिचाई  की
 व्यवस्था  है  बिहार  में  उससे  आधा  है  और
 पजाब  की  दृष्टि  से  उसका  स्थान  सातवाएुहै  ।
 बिजली  की  स्थिति  यह  है  कि  बिहार  में  'सिर्फ़
 .30  लाख  किलोवाट  बिजली  क्रि  कार्य

 के  लिये  मिलती  है  उससे  2  गुना  अधिक  पजाब
 को  मिलती  है  ।  दूसर  राज्य  को  अधिक  मिलती  है
 इसमे  मुझ  कोई  अ'पत्ति  नहीं  है  लेकिन  बिहार
 के  साथ  दस  तरह  का  व्यवहार  क्या  होता  है  यह
 आपत्ति  की  बात  है  ।  पजाब  में  किसानों  का
 बिजली  पर  जो  खर्च  पडता  है  उससे
 दुगना  किसानों  को  बिहार  में  खर्च  करना  पड़ता
 है  t  यह  एक  विडम्बना  है।  लती  महोदय  इस
 ओर  ध्यान  दे  और  देखे  बि  पेसा  क्यों  हो  रहा
 है  ।  अगर  में  यह  (कह  बिहार  का  जो  पिछडा-
 पतन  है.  उमम  केन्द्रीय  सरकार  का  भी  मुख्य
 योगदान  है  तो  अत्युक्ति  नहीं  होग।  1  यह
 सौभाग्य  की  बात  है  कि  हमार  वरिष्ठतम  नेता
 श्री  जगजीवन  राम  जी  के  हाथ  में  कृषि  मंत्रालय
 आया है  जो  बिहार  से  ही  आते  है।  मै उनसे

 बिहार  के  साथ  किसी  तरह  का  पक्षपात  करने  की

 बात  [नही  कहता  लेकिन  विहार  की  जो  स्थिति

 है  उस  के  हिसाव  से  उस  की  आबादी  के  अनुमान
 से  पिछड पन  के  अनुपातसे  उसको  जो  हिस्सा
 मिलना  चाहियें  बहू  दिया  जाना  चाहिये  इस
 की  कम  से  कम  व्यवस्था  ये  जरूर  करेंगे
 अगर  विहार  की  द्रुतगति  से  विकास  की  व्यवस्था

 नहीं  की  गई  तो  उसकी  इतनी  बड़ी  आबादी
 है  कि  बहू  सारे  न  के  विकास  को  अवरुद्ध  कर
 देशो  ।  इसलिये  राष्ट्रीग्विकास  की  दुष्टि से भ से  भ॑
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 आवश्यक  है  कि  बिहार  को  उस  का  उचित
 हुक  मिलना  चाहिये,  बुत  गति  से  उसका  विकास
 किया  जाना  चाहिये  ।

 इसी  तरह  मिट्टी  की  जांच  की  बात  है  t
 wan  से  अधिक  से  अधिक  पैदावार  लेने  के
 लोभ  में  किसान  खाद  का  अंधाधुंध  प्रयोग
 करते  आये  हैं।  अब  तक  जो  उन  के  दूबारा  खाद
 का  प्रयोग  हुआ  है  उस  के  अनु भव  के  आधार  पर
 यह  कहा  गया  कि  मिट॒टी  की  जांच  के  अभाव  मे
 अधिक  माता  में  खाद  प्रयोग  करने  से  भूमि  की
 प्रकृत  प्रदत्त  अपनी  उस  रा  शक्ति  नष्ट  होती  चली
 जा  रही  हे  और  दूसरी  झोर  खाद  का  कृतिम
 अभाव  भी  पैदा  हो  जाता  है  ।  इसलिये  आवश्यक

 है  कि  मिट्टी  की  जाच  की  समुचित  व्यवस्था  की
 जाय  और  जाच  के  बाद  अगर  सही  मात्रा  में
 ज़मीन  मे  उचित  खाद  दी  जायगी  तो  हम  खाद
 का  अभाव  रहेगा  फौरन  जमीन  की  46  शक्ति
 ही  नोट  होगी  इसमे  भी  बिहार  की  हालत  ऐसी
 है  कि  बिहार  में  सिर्फ  दो  जगह  सिकन्दरी  में
 और  बरौनी  में  मिट्टी  की  जाच  की  व्यवस्था  है
 जब  कि  पजाब  में  हर  जिले  मे  एक  नहीं  दो  दो
 जगहो  पर  दस  की  व्यवस्था  है  |

 अध्यक्ष  महोदय  :  हम  से  ऐ  कस  चेज  कर  ली  जिये।
 पंजाब  ले  लीजिये  शर  बिहार  हमे  दे  दीजिये  1

 कभी  चिरंजीव  झा:  में  चाहता  हु  कि  उस

 अनुपात  में  बिहार  को  भी  उस  का  हक  सिले  ।
 मेरा  विचार  है  कि  कम  बेकम  वहां  भी  हर
 जिले  में  मिटटी  की जाच  का  इतजाम  कराया
 जाय  और  जब  तक  यह  नहीं  होता है  तब  तक
 मोबाइल  यूनिट्स  की  व्यवस्था  हो  जो  पंचायतों
 और  गांव  गांव  में  जा  कर  मिट्टी  की  जांच
 करे।  इस  से  लोगों  को  काफ़ी  सहूलियत  मिलेगी
 और  उपज  बढ़ाने  की  दृष्टि  से,  उर्वरा  शक्ति  की
 रक्षा  करने  की  दृष्टि  से  भी  लाभप्रद  होगा।

 मेरे  क्षेत्र  सहरसा  की  अनेक  समस्याओं  में
 सब  से  बढ़ी  समस्या  यह  है  कि  कोशी  के  दोनों
 बांधों  &  बीच जो जो  तीन  सौ  गांव  में  तीन  लाख
 आबादी  है  उस  की  हालत  ऐसी  दुःखद  है,  जिस
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 का  कोई  वर्णन  नहीं  किया  जा  सकता  ।  भीषण
 बाढ़  नदी  की  बाढ़  स ेजमीन  फसल,  और  पर
 का  निरन्तर  कटाव  एवं  अनिश्चितता  की  अवस्था
 बराबर  बनी  रहतीं  है  i  बराबर  से  हन  लोगों
 की  यह  माग  रहो  है  कि  उनके  स्थायी  पुनर्वास
 की  व्यवस्था  को  जाए,  तो  एक  बहुत  बड़ी  राहुल
 मिल  जाएगी  और  सरकार  अगर  चाहे  तो  उस
 पीडित  लोगों  को  सहूलियतें  देने  की  व्यवस्था
 कर  सकती  है  लेकिन  बह  ऐसा  नहीं  कर  रहो
 है।  समयाभाव  में  अभी  वहू  इतना  ही  में  कहना
 चाहूंगा  और  आप  ने  जो  मुझे  समय  दिया  है
 उस  के  लिए  में  आप  को  धन्यवाद  देता  हूं  ।

 अध्यक्ष  महोदय:  बाब  जी  आप  कितना
 समय  लेगे  |

 कृषि  और  सिलाई  मंत्री  (भी  जगजीवन रास  )  :
 45  से  so  मिनट  1

 अध्यक्ष  महोदय  :  किर  तो  इन  को  एको-
 मोडेम  किया  जा  सकता  है।  आप  तीनों  पांच
 पाच  मिनट  ले  लेंऔर  घंटी  बजते  ही  बैठ  जाएं  ।
 अगर  पाच  मिनट  के  बाद  बैठ  जाएंगे  तो  आप
 तीनों  आ  सकत ेहू  लेकिन वे  तो 10  से  भी  ज्यादा

 बढ़  गये  कौर  उन  को  जबरदस्ती  बेठ लाया।

 श्री  देसाई  t

 SHRI  D.  9.  DESAI  (Kaira)  :  Mr.
 Speaker, Sir,  while  supporting  the  Demands
 for  Giants  in  respect  of  the  Ministry  of
 Agri  ulture  and  Inigation,  |  would  request
 the  Government  to  pay  greater  attention  to
 agriculture  which  forms  45%  ofour  goss
 national  poduction.  Most  ofour  producers
 are  rural  pe  ple.  Unfortunately,  they  have
 not  been  recognised  to  the  same  extent
 asin  the  case  ofather  people.  Sir,  7  feel  that
 we  will  have  to,  somehow  or  the  other,  set
 that  the  rural  people  or  the  agriculturists
 ow  the  farmers  are  given  the  prestige  and
 the  income  which  they  deserve  becanse
 our  aim  is  to  set  that  poverty  is  complete-
 ly  eradicated.

 3g.23  brs.
 [Ma.  Deputy-SPeaKer  in  the  Cheir]

 Sir  the  varjous  measures  which  we  have
 taken  have  so  far  not  yielded  proper  results
 because  much  of  our  effort  has  been
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 weongly  directed  and  wefeclthat  what-
 ever  we  have  been  able  to  extract  from  the
 people  or  the  farm  side,  seems  to  have  been
 diverted  in  to  afeas  which  have  left  the
 countryside  barren.  Therefore,

 greater amount  of  effort  and  investment  will  have
 to  be  made  in  raising  the  standards  of  living
 or  incomes  of  the  farmers.  To  do  that  the
 agricultural  universities  which  we  have
 established  throughout  the  country  can  be
 directly  tied  the  farms.  Water  is  our

 principal
 or  one  of  the  biggest  resource  and

 that  has  to  be  conserved  and  managed
 in  a  manner  that  it  provides  us  optimum
 yields.

 Sir,  the  rich  farmer  syndrous¢  has  also
 had  adverse  psychological  effect  and
 fortunately  for  us.  since  Babouji  haa  taken
 over,  che  nsy  chological  atmosphere  in  the
 countryside  has  improved  a  great  deal.
 We  also  hope  that  t  his  atmosphere  will  be
 conserved  and  will  be  improved  upn  (७
 see  that  our  farmers  feel  more  confident
 to  deliver  the  goods.

 Sir,  two  days  ago,  9  went  round  the
 districts  of  Farukkabad  Etah,  Manpuri,
 Aligarh  and  other  areas  where  potatues
 are  grown.  There  has  been  a  glut.  |  went  to
 these  arcat  because  reports  have  been  appe-
 ating  in  the  newspaptrsabout  =the  putato
 glut.  [would  request  Bibuji  to  arrange  for
 quick  transport  of  potatos  to  scarcity
 affected  arcasin  the  country  and  even  or-
 ganise  exports.

 The  same  is  the  casein  regard  to  cutton
 ‘owers,  They  produced  according  to  the
 verament’s  requiements,  But,  there  ३8

 no  buyer  for  cotten  even  at  the  low  price.
 The  question  of  exporting  colton  has  to  be
 settled  at  once  but  if  export  is  restricted
 and  there  again  if  export  monopoly  is  limi-
 ted  ta  Government  agencies.  I  um  afraid
 the  policy  may  be  defeated.  Therefore,
 Government  should  allow  export  by
 anybody  to  any  d¢stination.  Export  pro-
 motional  incentives  of  Rs.  500  pcr  candy
 of  the  large  staple  cotton  is  required  to  be
 given.

 After  all  we  cannot  compete  in  world
 markets  thoug  hour  pricts  may  be  compa-
 rative  in  international  markets  we  are  new

 iad  par
 had  been  old  and

 pred
 pr

 ong  staple  cotton  growera  like  Egypt,
 Sudan  and  other  African  countries.
 Therefore,  introducing  our  long  staple
 cetton  in  world  markets  is  the  most  itaper-
 tant  thing.  We  have  the  technical,  know-
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 how,  the  infrastructure  for  growing  long
 staple  cotton  and  this  could  give  usa  grand
 opportunity  to  capture  the  world.  markets
 and  put  us  on  the  world  map  as  big
 suppliers  of  long  staple  cotton.

 Agricultural  scientists  and  technologists
 are  paid  in  a  different  manner  from  other
 technologists.  It  is  not  a  guod  thing  to  do.
 After  all  they  are  contributing  to  the
 development  of  the  country  in  a  manner
 and  arta  which  is  very  vital.  So,  they
 should  be  put  yn  pat  with  others.

 ldo  nut  want  to  dilate  upon  wheat
 prices.  The  farmers  feel  aggsieved  that
 Rs.  705  is  a  low  price.

 We  have  a  huge  population  of  cows.
 Cross  breading  has  been  started  in  the
 country  and  a  programme  of  extension
 services  had  been  proved.  ‘This  could  casily
 to  extended  by  the  agriculture  ministry.
 In  fertilisers  if  we  have  a  ghit.  we  can  cap-
 cel  the  import  contracts.  If  fertiliser  is  not
 being  lifted.  instead  of  blocking  the  monty
 which  the  cooperative  societies  are  forced
 to  do,  Government  could  cancel  the
 imports.  Farmers  do  not  get  power  in
 time.  Cotton  and  jute  should  be  placed
 under  the  Agriculture  Ministry  instead
 of  the  Commerce  Ministry  whow  interests
 conflict  with  the  growers’  intorest.  This  isa
 request  made  strongly  with  a  view  to  sce
 that  justice  is  dune  to  agricultursts.  The
 responsibility  in  regard  to  landless  labour is  put  upon  the  Agriculture  Ministry.
 t  honestly  feel  that  landless  labour  is
 nobody  ¢he  than  village  small  scale  indus-
 try  persminel.  Persons  who  were  engaged
 in  a  vanety  of  cottage  and  village  indus-
 tries  have  lost  their  jobs  to  large  scale
 industrics.  Those  persons  should  be  trained
 and  provided  with  similar  means  of  hve-
 jihood  by  Industry  Ministry.

 SHRI  D.  P.  JADEJA  (Jamnagar)  :
 While  supporting  the  demands  for  grants
 of  the  Ministry  of  Agriculture  and  Irriga-
 tion,  I  shall  restrict  myself  to  chapter  9
 concerning  fisheries.  It  is,  heartemng  to
 note  that  the  Government  are
 care  for  promoting  this  vital  industry  in
 our  coutitry.  They  have  made  a  special
 allotment  for  thit  in  the  Fifth  Plan.  Our
 Country  is  formate  in  having  one  of  the
 longest  and  the  riches  fithing  coasts  in
 the  world,  I  feel  that  cnough  attention  is
 stillnot.being  given  to  this  vital  part  of  the
 Ministry,  I

 pig  yw  =
 feel  that  it  is  divided

 up  between  the  Mi  at  Shepping  and.
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 Transport,  Ministry  of  Commerce  and  the
 Ministry  of  Agriculture.  For  want  of  co-
 ordination,  fishing  industry  is  suffering. I  request  the  Government  to  take  this  up and  implement  the  fisherics  development
 Programme  on  4  hygenc  and  time-wying basis  throughout  the  ¢  ountry.

 The  first  point  1  want  to  stress  is  the
 extention  oo four  s€a-limits.  Our  fishing
 rights  are  restricted  to  ra  miles.  I  do  pot
 man  to  gay  that  wedo  nol  go  beyond  2
 miles.  But  there  are  other  countries,
 major  fishing  countries  of  the  world  who  are
 fishing  within  our  t2  miles  limit.  Some
 develop’d  nations  have  extended  the  limit
 to  ४००  miles.  Even  super  powers  like  the
 United  States  have  a  Rot  to  Stay  away
 from  tht  200  mileslimit.  We  have  extended
 our  limit  upto  2  miles  only  following  the
 old  international  convention,  not  even
 to  50  miles  which  Pakistan  has  donc.  At
 the  Geneva  Conference,  which  I  believe
 is  still  going  on,  we  should  demand  200
 mile  imit  atleast  for  fishing,  if  not  for
 anything  else  and  thts  should  be  :mple-
 mented  as  carly  as  possibl

 Ono  the  West  Coast  also  Pakistan  ha»
 alealy  extended  its  fishing  limit  to
 40  mules.  We  should  also  do  likewrne.
 But  extending  it  jo  mules  or  200  miles
 %  nut  cnough  We  have  to  protect  thal
 limant  of  200  miles  or  50  milesthat  we  extend
 and  that  #  more  important  and  for  that
 protection  9  would  urge  the  Government
 to  give  importance  to  this:  point:  whereby
 they  should  have  more  patro)  boats,  nue
 efi  -ent  staff  and  modern  speed-boats  to
 compete  with  the  activities  of  the  foreign
 firms,

 Sir,  I  would  only  request  the  Govern-
 ment  to  give  better  and  more  infrasiruc-
 tural  facilities  to  the  fishermen  in  this
 country  by  allotting  them  modern  fixhmg
 veasles  with  up-to-date  electronic,  conmic
 and  modern  equipment  so  that  our  fisher-
 men  can  alto  compete  with  the  fishermen
 of  the  world.  not  only  in  exploiting  our
 Sea  resuurces  but  also  te  operate  in  the
 Indtin  Ocean  and  the  Bay  of  Bengal,
 which  are

 ay
 oursand  do  net  belong

 to  tho#  ing  countries  who  ar¢  today
 infiltrating  in  our  water  territories.

 Sir,  I  would  suggest  that  an  extensive
 survey  work  is  required  to  be  done  allalong
 the  comst  to  discover  and  di  te  not
 ip

 cr  3
 fishing  grounds  but  there  should  be

 att  fishing  operation  20  that  we

 CHAITRA  25,  4897  (SAKA)  D.G,  (Min.  of  Agri.  238
 &  Irrig),  i975-76

 avoid  over-fishing  of  our  coastal  regions,
 give  protection  to  breeding  grounds  and
 also  give  protection  to  the  small  farmers,
 to  those  small  fishérmen  belonging  to
 those  fishing  communities  who  are
 living  all  alung  the  coast  and  if  protection is  not  given  to  them,  their  livelihood  is
 going  ty  be  more  का  danger.  Sir,  I  would
 request  the  Government  to  stress  more
 on  market  research  as  far  as  fishery  pro-
 ducts  are  concerned  and  to  have  morc
 storag*.  transport  and  processing  facilities
 for  this  vital  industry.  Fishing  industry  is
 export-oriented  industry  and  I  do  not
 know  why  this  industry  is  not  put  at  par
 with  the  other  industries  of  the  country.
 Ifthe  fishermen  or  the  fishing  company
 give  a  guarantee  of  exporting  much  more
 within  two  or  three  ycars,  then  whatever
 the  worth  they  import,  why  cannot  they
 be  considered  at  par  with  others?

 Another  point  9  would  like  to  mention
 is  about  the  Fishing  Harbour.  Sir,  exclu-
 sive  and  planned  fishing  harbours  are
 being  established  in  other  parts  of  the  world.
 Sir,  here  we  have  the  National  Fisheries
 Harbour  Board  which  is  under  the  Minis-
 try  of  Shipping  and  Transport  Ministry
 and  uur  Pishing  Harbours  are  under
 this  Ministry.  But|  what  they  are  doing?
 They  are  developing  harbours  and  they
 are  looking  to  the  ante  ests  of  harbours
 and  ignore  ay  far  as  dned.cvelopment  of
 fishing  hat  bours  is  concerrthe  For  example
 Visakhapatnam  harbour  project  was  to
 be  completed  at  an  estimated  cost  of
 Rs.  200,00  crores  and  here  aobut  Rs,  3.00
 crore,  was  allotted  for  the  development
 of  fishing  harbour  project.  Sir,  the  entire
 harbour  project  at  Visakhapatnam  has
 Leen  completed  except  the  fishing  harbour,
 Whereas  from  Viskhapatnam  alone  we  are,
 ouly  through  deep  fishing  trawlers,  ex-
 potting  worth  about  Rs.  r.0  crore.  Tt
 you  go  into  the  economics  of  this

 Pr
 oject,

 you  will  find  that  development  of  fishiag
 harbour  will  be  more  important  to  our
 country.

 Sir,  I  would  like  to  say  something  on  the
 Wild  Life.  The  Wild  Life  Protection
 Act  has  been  extended  throughout  the
 country  except  in  five  States.  Sir,  I
 plead  taat  the  Government  should  please
 see  that  this  Act  should  also  cover  these

 Le
 Manipur

 Otherwise  ic  sPpeemaped
 stags i  stags  which  are  very  rare

 wil  be  ctand  we  will  néver  see  them
 in  future.
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 थी  श्ौकृष्ण  अग्रवाल  (महासमुन्द)  :
 उपाध्यक्ष  महोदय  में  कृषि  एवं  सिचाई  विभाग
 की  मांगों  के  समर्थ  में  बोलने  के  लिए  खड़ा

 हूबहू।

 उपाध्यक्ष  महोदय  आप  जानते  हैं  कि  हमारा
 देश  कृषि  प्रधान  देश  है  ।  हमारे  देश  की  अस्सी
 प्रतिशत  जनता  कृषि  के  कार्यों  पर  ही  आश्रित
 है  ।  इस  सबंध  में  कोई  भी  दो  राय  नहीं  हो
 सकती  कि  आजादी  मिलने  के  पश्चात  देश  ने
 उचनि  की  है  लेकिन  फिर  भी  जितनी  इस
 क्षेत्र  भें  उन्नति  करनी  चाहिये  थी  उतनी  नही
 हुई  ।  मे  आपके  माध्यम  से  शासन  का  ध्यान
 अपन  प्रदेश  मध्य  प्रदेश  जोकि  दं  श  का  क्षेत्रफल
 की  दृष्टि  से  सबसे  बडा  प्रदेश  है,  की  समस्याओं
 की  अर  दिलाना  चाहता  ह।

 पूरे  देश  मे  24  प्रतिशत  सिचार्ट  की  व्यवस्था

 है  जबकि  हमारे  देश  में  सिर्फ  आठ  प्रतिशत  ही
 सिंचाई  के  साधन  हूँ  ।  हमार  यहा  नदियों  की
 कमी  नहीं  है  तथा  और  भी  अन्य  सिचाई  के
 साधनों  की  कमी  नहीं  है  ।  लेकिन  हमारे  यहा
 की  सभी  योजनाएं  अन्तर-प्रान्तीय  होने  के
 कारण  किसी  न  किसी  कारण  से  शकी  पड़ी

 हैँ,  झट  में  पडी  हुई  है।  किसी  भी  योजना  का
 अभी  तक  निपटारा  नहीं  हुआ  है।  उसके
 कारण  हमारे  यहा  सिचाई  के  क्षेत्न  में  कोर्ट
 काम  नहीं  हो  रहा  है,  उन  साधनों  से  लाभ

 नहीं  उठाया  आ  रहा  है  i  देश  के  अन्दर  अभी
 भी  अन्न  की  समस्या  है  और  मेरी  मान्यता  है  कि
 सिंचाई  पर  जितना  खर्च  किया  जाता  है  उसकी

 दत्त  प्रतिशत  लागत  एक  वर्ष  मे  ही  जिस  जमीन
 पर  सिंचाई  होती  है  उसके  दवारा  दंश  को
 वापिस  मिल  जाती  है  1  आप  जानते  ही  है  कि
 ज्यादा  से  ज्यादा  दो  हजार  रुपया  प्रति  एकड़
 खर्च  आमने  पर  ही  उस  योजना  को  कीजिए  मान
 कर  काम  बदलते  है,  उसी  को  महू  नजर  रख  कर
 कार्य  किया  जाता  है।  तो  भी  रबी  ौर  खरीफ
 दोनों  फसलों  को  मिला  कर  किसान  दो  हजार
 से  ज्यादा  की  आय  एक  साल  मैंने  देता  है  t

 इस  बातें  मह  जारी  हैं  कि  सिलाई  पर  हम
 ज़्यादा  से  ज्यादा  ध्यान  दें।  शासन  को  हिसारे
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 पिछड़े  प्रदेश  की  जितनी  योजनायें  है  चाहेवें
 अन्तर-प्रान्तीय  हो  या  हमारे  प्रान्त  के  सबंध
 रखने  वाली  हो,  उत्तकों  तुरंत  स्वाति  देना
 चाहिए  ry

 उपाध्यक्ष  महोदय,  कुछ  माह  पहले  क्रिया
 राज्य  मंत्री  श्री  शिन्दे  रायपुर  गए  थे।  तब  उन्होने
 वहा  कहा  थ,  ि  हमारे  देश  में  कुछ  ऐसे
 क्षेत्रो  की खोज  की  जा  रही  है  जहा  पर  मिडी एट
 रिटन  स्कीम  के  अंतगर्त  केन्द्रीय  शासन  धन  की'
 व्यवस्था  कर  सके  ।  कहा  त्‌  रात  उसका  रिट  मिल
 सकता  है  इसके  लिए  मध्य  प्रदेश  के  छत्तीसगढ़
 क्षेत्र  को चुता  गया  थाश्रौर  उस  को  प्रथम  स्थान
 दिया  गया  था  और  कहा  गया  था  कि  वहा  पर
 इस  योजना  को  लाग  करने  से  देश  का  तुरन्त
 लाभ  मिल  सकता  है  1  इस  हत  एक  सौ  बारोड
 रपये  की  स्कीम  बनाई  गई  थी  ।  यह  शिन्दे

 साहब  ने  रायपुर  म  बताया  था  लेकिन
 अभी  तक  उस  स्विम  पर  कोई  ध्यान  नहीं
 दिया  गया  है।  मातम  नह  विन  कारणों
 से  उस  स्वामी  क  दर  दि  उ  #  1

 अगर  रुपये  या  साधना  की  कमी  के  कारण
 इस  पर  ध्यान  ने  दिया  गया  हो  ता  में  आपके
 माध्यम  से  उपाध्यक्ष  महोदय,  शासन  से
 शौर  कृषि  मन्नी  जी  से  निवेदन  करना  चाहता
 ह  कि हमारा  क्षवक  पिछड़ा  हुआ  क्षेत्र  है  ,तीस-
 गढ़  घान  के  कटोरे  के  नाम  से  प्रसिद्ध  थाझौर
 आज  हमारी  स्थिति  यह  है  कि  इस  क्षेत्र  बे  लोग
 जोकि  हर  साल  लाखों  टन  चावल  दूसरा  प्रदेशों
 को  देते  थे  आज  खुद  दूसरा  के  मुहताज  हूं
 ौर  उनकी  तरफ  देख  रहे  हैं  और  इस  वास्ते

 जहां  तक  छत्तीसगढ़  का  प्रश्न  है आपको  साधनों
 को  भाडे  नही  जाने  दे  ता  चाहिये  शौर  उस  स्कीम
 को  तुरन्त  वहा  लागू  करमा  चाहिये।

 छत्तीसगढ़  मे  आजादी  मिलने  के  बोद  से
 पात्र  छ  भयंकर  अकाल  पढ़  चुके  है  भोजन
 अकालों  के  कारण  हमारे  किसान  इतने  गरीब

 हो चुक  हैं  कि जो  फसल  उनकी  होती  है  उस
 से  मे  उनके  इन  कर्जों  पर  जो  भ्याज है  बेही

 मुश्किल  से  दे  पाते  हूँ  ।इस  रास्ते  मेरा  निवेदन



 24t  D.  G.  (Min.  of  Agri.
 &  Irrig.),  975-76

 हैकि  हमारे  क्षेत्र  के  जो  दस  एकड़  या  दस

 एकड़  से  कम  वाले  किसान  हैं  उन  पर  जो  कर्ज
 बाकी  है  चाहे  वह  राष्ट्रीयकरण  बैंकों  का  हो
 या  कोआपरेटिव  बैंकों  का  हो  या  प्राइवेट
 बैंकों  का  हो,  चाहे  जिस  किसी  का  हो,  वह

 पूरा  का  पूरा  माफ  कर  दिया  जाना  चाहिये
 एसा  अगर  किया  गया  तभी  वे  किसान  पनप

 पाएंगे  और  उत्पादन  बढ़ा  कर  देश  को  लाभ
 दी  पायेंगे  ।

 जब  राज्यों  का  पुनर्गठन  हुआ  था  तब  पुन्न-
 ठन  समति  ने  अपने  सुझावों  में  यह  सुझाव  भी

 दिया  था  कि  चूंकि  मध्य  प्रदेश  चार  राज्यों
 से  मिला  कर  बताया  जा  रहा  है  और  बह  बहुत
 बड़ा  प्रदेश  होगा  कौर  चंकी  इसकी  आय  बहुत
 कम  होंगी  इस  वास्ते  वह  खुद  अपनी  आय  से

 अपना  विकास  नहीं  कर  पाएगा,  इस  वास्ते

 केन्द्र  से  ज्यादा  से  ज्यादा  साधन  इसके  चबास्तें

 मुहैया  किए  जाने  चाहियें।  केन्द्र  द्वारा  जितना

 साधन  उसको  दिये  जाने  चाहिये  थे  नहीं  दिए

 गए।  इसका  नतीजा  यह  हुआ  कि  वहां  आवा-

 गमन  के  साधनों  का  अभाव  रहा  है  और  उपज

 भी  नहीं  ज्यादा  बढ़  पाई  है।  हमारे  प्रदेश

 ने  अस्सी  करोड़  की  आप  से  मांग  की  है  सड़कें
 बनाने  के  लिए।  अभी  भी  3300  गांव  हमारे
 प्रदेश  में  एस  हैं  जिन  की  आजादी  पंद्रह सौ से

 ज्यादा  है  लेकिन  उनको  सड़कों  द्वारा  जोड़ा

 नहीं  गया  है  ।  अगर  उपज  बढ़ती  है  तो  उसके

 लिए  यह  जरूरी  है  कि  उपज  को  मंडियों  में

 लाने  के  लिए  यातायात  के  उचित  साधन  हों
 ताकि  किसानों  को  अपनी  उपज  का  उचित

 मूल्य  मिल  सके  ।  मरा  आग्रह  है  कि  इस ओर

 आप  विशेष  ध्यान  दें

 Mr.  DEPUTY-SPEAKER  :  Your  name
 should  have  been  given  first  in  the  list  from
 your  party.

 श्री  श्रीकृष्ण  अग्रवाल  :  मे  एक  मिनट  में

 खत्म  कर  रहा  हूं।  हमारे  प्रदेशों  खनिज  प्रचुर
 मात्रा  में  उपलब्ध  हैँ।  केवल  के  वहां  विशाल

 शेयार  हैं।
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 MR,  DEPUTY  SPEAKER  :  What  have
 mineral  resources  to  do  with  Ministry  of

 Agriculture  ?

 श्री  श्रीकृष्ण  अग्रवाल  :  आपके  माध्यम  से  में

 यही  कहूंगा  कि  मेरी  इन  बातों  पर  गम्भीरता

 से  विचार  मंत्री  महोदय  करें  और  मेरे  चुनाव

 क्षेत्र  में  ज्यादा  से  ज्यादा  राहत  कार्य  चलाने

 की  कृपा  करें।

 SHRI  RAGHUNADAN  LALBHATIA
 (Amritsar):  Sir,  actuatty  I  did  not  intend
 to  intervene  in  this  debate  but  for  the  low
 fixation  of  wheat  prices  because  I  come  from
 an  area  whick  isa  grainary  of  foodgrains.
 Sir,  I  do  not  knuw  as  to  what  are  the
 factors  which  lerl  the  Government  to  fix
 the  prices  so  low.  I  do  not  know  whether
 there  are  representatives  of  farmers  in  the
 Agricultural  Prices  Commission  which
 consists  of  experts.  The  low  fixation  of
 prices  has  created  a  stir  in  our  ar€a.
 We  all  fee!  that  this  price  is  thoroughly
 unjustified.

 Sir,  we  understand  that  now  in  order  to
 compensate  ihe  farmers  a  bonus  scheme  is
 under  consideration  of  the  Government.
 When  that  bonus  is  to  be  payable  and  what
 will  be  the  quantum  of  that  bonus,  is  not
 known  to  us.  Last  vcar,  bonus  was  given
 to  :he  farmers  against  procuremet  of
 paddy.  We  know  that  even  half  the  bonus
 didnotreach  the  farmer.  There  were  middle
 agencies  which  took  away  the  catire  bo-
 nus.  Now  again,  it  is  being  repeated.  If  the
 Food  Minister  really  wants  to  help  the
 farmers,  |  would  request  him  to  change  the
 price  of  procurement.  This  will  be  a  direct
 hel»  to  them.  Last  ycar,  if  you  see  the  fig-
 gures,  about  one  lakh  acres  or  so  had  been
 diverted  and  if  this  price  is  fixed.  J  am  sure
 next  year  much  mor  area  will  be  diverted
 to  other  crops  and  this  Government  will
 again  be  deptnding  on  more  import.
 The  Minister  must  think  seriously  about
 the  situation  that  is  developing  with  regard
 to  the  low  fixation  of  the  wheat  prices.
 Ihave  also  to  say  that  there  are  too  fre-
 quent  changes  in  our  food  policy.  When-
 ever  there  are  good  crops,  the  officers  begin
 to  say  that  there  is  no  need  of  any  fcod
 policy;  relaxations  are  made  which  ulti-
 mately  cause  havoc.  So,  this  is  the  right
 time  thatthe  Government  should  consider
 a  permancnt  and  purposeful  foad  policy
 so  that  the  farmer  should  knowin  advance
 that  this  is  the  price  that  the  Govern-
 ment  is  going  to  pay,  this  is  the  method  of
 procurement  and  this  is  the  method  of  dis-
 tribution.
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 Coming  to  irigation,  I  woytd  like  to  say
 that  India’s  economy  is  based  on  agricul-
 ture.  In  our  country,  80%  of  the  popula-
 tion  is  dependent  on  agriculture.  But  this
 is  a  subject  which  is  being  least  attended  to.
 The  surplus  waters  of  Bihar  and  UP
 are  not  being  harnessed.  In  my  own  State.
 there  are  three  rivers-Sutlej,  Beas  and  Ravi
 We  have  been  able  to  tap  the  Sutlej
 waters  and  we  are  trying  to  tap  the  Beas
 waters.  But  the  waters  of  Ravi:  are  not
 being  tapped  at  all.  We  have  a  quarrel
 with  Pakistan  with  regard  to  the  surplus
 waters  of  the  Rayi  and  we  went  to  the
 International  Court.  We  paid  Rs.  r00
 crores  as  compensation  to  the  Pakistan
 Government  for  getting  use  of  the  Ravi
 waters  in  our  own  country.  That  was  in
 i969.  Itis  unfortunate  that  after  1969  the
 water  is  still  lowing  to  Pakistan.  So,  this
 is  very  important  thing.  A  dam  must
 be  constructed  to  capture  the  water  that
 goes  to  Pakistan.  The  Centre  has  not  done
 anything  in  this  regard  and  Pakistan  is
 deriving  the  benefitsof  this  water.  Therefore,
 I  would  suggest  that  immediate  tackling
 of  this  problem  should  be  taken  care  of.

 Panjab  needs  di  million  hectare  feet
 of  water.  But  is  is  getting  only  .6  million
 hectare  fect  of  water.  Out  of  this,  you  will
 be  surpris¢d  to  know  that  about  30%  of
 our  water  is  taken  away  by  sccpage  alone.
 By  investing  Rs.  roo  crores,  we  cay  tap
 that  water  also.  And  this  will  give  us  2.6
 million  tonnes  of  foodgrains  because  7
 million  acres  will  be  extra  irrigated  by  this
 30%  water.  Itisnota  very  big  projectand
 it  does  not  require  a  foreigner  to  make  a
 scheme  for  that.

 Itsimply  requires  lining  of  our  channels’
 That  isalj.  +  would  reques:  che  Minister
 to  take  this  matter  very  scriously.  We  are
 paying  Rs.  400  crores  to  Rs.  500  crores  of
 foreign  exchange;  but  Rs.  00  crores
 given  to  Punjab  willsolve  much  of  the  pro-
 blem.  I  want  that  the  land  reforms  should
 be  there  and  the  small  farmers  should  be
 helped.

 MR.  DEPUTY-SPEAKER  Those
 {Wwoare  important  enough.

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  [SHRI
 JAGJIVAN  RAM]  :  Mr.  Deputy  Spe-
 aker,  Sic,  the  discussion  has  had  a  che-
 queres  progress  in  the  House.  Some  other
 ubjects  intervened  and  the  debate  went

 on  prolonging.  As  a  matter  of  fact,  Thad  to
 postpone  some  of  my  programmes,  because
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 I  could  not  reply  earlier.  But  I  think  it  had
 given  opportunity  to  a  large  number  of
 Members  of  thezHouse  to  contribute  to  the
 debate.  8  Members,  excluding  the  two
 Ministers,  have  made  their  contribution  on
 the  debate  and  have  made  valuable  sugges-
 tion  in  the  various  fields  covered  by  the
 Ministry.  My  handicap,  Sir,is  that  all  the
 subjectsthat  are  included  on  the  Mjnistrv  and
 have  been  dealt  with  during  that  debated  are
 primarily  and  constitutionally in  the  State
 sphere.  If  we  are  dealing  with  those  sub-
 ects.  it  is  only  because  the  State  Govern-

 ments  have  agreed  that  in  ccrtain  matters
 we  can  assist  them  either  by  technical  advice
 or  by  financial  assistance.  Otherwise,  all
 those  decisions  that  are  taken  in  consulta-
 tion  with  the  State  Governments,  had  to
 be  enforced  and  implemented  by  them.
 But  I  quite  understand  the  anxiety  of  the
 Members;  and  that  is  why  suggestions
 have  been  made  to  make  certain  subjects
 as  Central  subjects.  If  we  put  together  the
 suggestions,  it  amounts  to  this  that  every
 subject  is  to  be  madea  Gentral  subject.
 Members  suggested:  why  not  make  agricul-
 ture  a  Central  subject  ?  Other  Members  su-
 geested  :  ‘Make  Forestry  a  Centra!  subject.”
 Of  course,  about  water  there  has  been
 a  consensus  that  it  should  also  be  made  a
 Central  subject.  It  isnot  possible.  Sir,  but
 food  is  the  produc:  of  agriculture  and
 agriculture  depends  upon  the  combination
 of  So)  and  Water.  Theaggrarian  con-
 ditions  also  determine  the  pace  of
 productivity.  You  will  remember,  Sir,
 that  before  937  when  for  the  first  time
 popular  governments  —  were  established
 in  the  various  States,  there  was  confusion
 in  the  tenancies  in  this  country  ;  ana
 the  first  step  that  the  governments  in
 937  took  was  to  50  rationalize  the  tenancy

 system  in  the  country  that  it  would  eli-
 minate  intermediaries  between  the
 farmer  and  the  State,  I  think  during
 these  years,  that  matter  has  practi-
 cally  been  completed  in  all  parts  of
 the  country  in  intermediaries  between
 state  and  farmers  have  been  eliminated.
 That  isnot  a  meanachievement.  Today,
 when  we  talk  of  land  reform,  it  is  mostly
 about  theenforcement  of  ceiling  laws
 because  all  other  aspects  have,  as  I  have
 said,  generally  been  completed  in  all
 parts  of  the  country.  It  may  be  that  in
 certain  parts  the  problem  of  share  -crop-
 pers  or_tenants-at-will  still  continues.
 But  that  is  a  very  complicated  matter
 the  abolition  of  which  may  help  or
 even  adversely  affect  those  who  are
 engaged  in  shar€  cropping  0  are  tenants~
 at-will.
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 So  far  as  the  ceiling  laws  are  conce
 the  House  is  aware  Saat  the  law  han  04
 passed  practically  in  all  the  States.  In some  States  otess  of  enforcement has  been  tardy.  Fhe  difficulty  in  some
 Slates  is  that  they  do  not  have  the  requi- site  land  records,  as  for  example  in  the
 castern  States  of  Bihar,  Orissa  and
 Bengal  where  the,  were  governed  by the  Bengal  ‘lenancy  Act.  All  the  records
 were  with  the  Zamindars  and  when we  abolished  Zamindari,  the  Zamindais
 were  so  much  enraged  that  most  of  thase
 records  were  not  made  available  to  the
 Governments.  We  had  to  re-construct
 them.  But  3  am  not  saying  this  with a  view  to  justify  the  delay  that  has  taken

 place
 in  the  enforcement  of  the  ceiling ws.  Inspite  of  these  complications  the  party to  which  IT  have  the  honovr  to  belong hat  been  emphasising  upon  the  State

 Govemments  to  implement  the  ceiling laws,  so  that  whatever  surplus  land
 may  become  available  can  be  distributed
 amongthe  landless  people  =  Though T  have  no  hesitation  in  admitting  that
 the  delay  in  the  implementation  of  the
 ceiling  laws  has  led  to  the  depletion  of
 the  surplus  expected,  one  —  purpose has  been  served,  decentralisation  has  taken
 place  so  far  as  those  holdings  are  con.
 cerned.  The  farmer  is  assured  about  his
 title  to  the  holding  which  he  is  cultivat-
 ing  and  that  is  wh.  this  land  =  reform
 was  necessary.

 After  having  undertaken  land  reforms,
 Wisalso  necessary  te  take  up  land  deve-
 lopment  and  for  that  consolidation  of
 holdings  is  necessary.  This  also  isa  compli-
 catwd  matter.  The  farmers  have  atta-
 chment  to  the  plots  of  land  that  they
 have,  The  quality  ofland  in  different

 pars
 ofa  village  differ  from  each  other.

 ¢  problem  is  how  to  find  the  equivalent
 ofa  perticular  type  of  land  in  the  same
 village.  And  this  complicated  =  matter
 has  been  taken  in  hand  by  the  State  Govern-
 ments.  In  seme  States  appreciable
 progress  has  been  made,  in  others  a  begin-
 ning  has  been  made.  but  on  that  point
 also  we  have  been  emphasising  on  the
 State  Governments  that  the  pic  cesses
 of  consolidation  should  be  expedited.

 When,  of  cours,  land  shaping  and  land
 t  are  very  necessary.  In  that

 connection  alto  in  some  States  very  satis-
 factory  progress  has  been  madt¢  so  far  as
 lagd  shaping  is  concerned,  particularly  in
 Andhra  Pradesh,  Punjab  =  and  =  Tamil
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 For  production  from  land  the  most  im-
 portant  input  is  water  and  in  our  country
 a  major  portion  of  our  arble  land  which
 is  under  cultivation  depends  upon  rain.

 We  have  made  effort  during  these  last
 25  years  to  increase  the  irrigation  potential
 in  the  country,  by  major  river  va Tey  pro-
 jects,  by  medium  and  minor  irmgaticn.
 And  we  have  been  able  to  cover  27%
 to  28%  of  the  cultivated  area;  but  still
 we  have  to  go  a  long  way  before  we  can
 claim  that  the  major  porticn  of  our  culti-
 vated  area,  or  the  cropped  arca,  has  assu-
 red  water  supply.  Major  river  valley

 projects are  under  construction  by  the  State  Gov-
 ernments.  There  have  been  difficulties  of
 finances;  but  certain  compulsions  of  the
 State  Governments  make  them  undertake
 a  number  of  projects  at  the  same  tame
 which  they  know  and  we  know  it  is  not  possi-
 bleto  complete  duiing  thesthedulea  period
 with  the  result  that  the  completicn  of  the
 projects  is  delayed,  thereby  increasing  the
 cost  and  estimatethat  were  originally  made
 and  it  also  disturbs  the  cost  effectivences
 ofthe  whole  project.  |  am  making  an  endea-
 vour  that  some  of  the  major  irrigation  pro-
 jects  which  are  nearing  completion,  should
 be  expedited.  We  are  talking  to  the  World
 Bank,  and  requesting  them  to  make  a  gtne-
 rous  contubution  m  the  shape  of  loan  so
 that  with  their  help,  we  can  complete  qui-
 ekly  within  the  next  2  or  %  years,  major
 schemeslike  the  Rajsthan  Canat  or  Nagar-
 junasagay  or  Godavari  quite  a  number  of
 such  projects.  Let  us  hope  that  it  will  be
 possible  to  receive  the  necessary  loan  fom
 them,  50  that  we  can  complete  these  pro-
 jects.  But  having  provided  irrigation  facili-
 ties,  Sir,  itis  very  important  that  the  area
 commanded  by  that  irrigation  projett  is
 capable  of  utilising  water;and  therefore
 command  area  development  becumes  very
 important.  That  also  we  have  undertakes;
 and  the  House  is  perhaps  aware  that  it  has
 been  possible  to  secure  World  Bank  loan
 for  the  command  area  development  in
 Rajasthan,  Nagarjunasagar  and  Godavari.
 Tam  not  going  into  details  of  minor  tri
 gation,  because  Thave  to  keep  to  my  tumc.
 In  regard  to  minor  irrigation,  I  would  say
 chat  spectacular  progress  has  been  made  so
 far  as  tube  well  and  medium  irrigation  pre-
 jects  art  concerned  in  the  matter  cf  tubc
 wells  either  by  the  State  sector  or  by  the
 individual  farmers.  Perhaps  they  have  beea
 assisted  with  loan  by  their  State  Govern:
 monts  aad  by  banks.  We  have  a  large  p.o-
 gramme;  figures  have  been  made  availa
 ble  of  developing  our  underground  water
 resources.  One  difficulty  that  comes  ry
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 regard  to  our  rivers  or  underground  water,
 is  that  we  do  not  have  full  data  about  the
 rivers  or  undeérgrouna  water.  So,  at  the
 first  stage,  our  proposal  is  to  establish  a
 number  of  stations  which  would  collect
 fulldata  about  our  rivers.  We  have  nearly
 Iq  fiver  systems;  and  before  we  under-
 take  major  river  valley  projects,  the  data  has
 to  be  collected.

 We  have  competent  engineers,.we  havea
 competent  consultancy  service  and  we
 want  to  study  the  problems  from  all  as-
 pects.

 Gmnected  withirrigation  isthe  problem
 of  floods.  The  mansoon  in  our  country  is
 irrational  and  the  rainfall,  a  substantial
 portion  of  it,  is  concentrated  within  four
 months  and  even  within  these  four  months
 it  is  mostly  concentrated  within  six  or  eight
 weeks.  The  resullis  that  a  major  portion  of
 this  water  is  not  retained  and  flows  to
 the  sea.  A  bold  schem?,again  that  depends
 upon  the  finances  that  we  can  have,  will
 have  to  be  conceived  to  see  whether  we  can

 Save  this  water  from  flowing  to  the  sea  and
 Conserve  it.  It  may  be  possible  to  store  this
 water  only  underground  without  permitting
 it  to  go  to  the  ocean.  That  scheme  also
 will  have  to  be  examined  andifthenecessary
 finances  becom?  avatlable,  either  from  the
 resources  in  the  country  or  from  outside
 loan,  that  will  bea  day  when  wecan_  con-
 serve  all  the  water  that  we  got  from  the
 rains.

 24  00  Hrs.

 There  has  been  imbalance  in  the  deve-
 lopment  of  irrigation  potential  in  the  vari-
 ous  States.  Hon.  Members  have  given  the
 figures  that  in  some  States  it  is  80  per  cent
 and  in  othersit  is  eight  per  cent.  Our  eadea-
 vour  is  to  so  develop  the  river  valley  pro-
 jects  or  medium  or  minor  irrigation  projects
 that  in  any  area  where  the  irrigation  poten-
 tial  today  is  very  small,  they  can  get  a  rea-
 sonable  percentage,  even  if  local  water  is
 not  available,  from  one  system  or  the
 other

 I  would  like  here  also  to  mention  that
 though  we  say  that  we  have  nearly  30
 million  hectares  under  irrigation,  one  should
 not  forget  that  all  this  arca  is  not  assured
 ofirrigatjon  facilities  throughcu:  the  period
 For  example,  our  tubewells  have,  even  if
 they  have  the  water,  to  depend  upon  the-
 availability  of  power,  whether  it  is  electri-
 city  or  diesel,  in  order  that,  when  water  is
 required,  the  wells  can  be  energised  Itisa
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 fact  and  a.realityof  the  situation  that  there
 has  been  shortage  of  power  not  only  in  our
 country  but  it  has  become  a  world  pheno-
 menon  as  such.  Universal  shortage  of
 electricity  has  taken  place  and  has  been
 felt,  especially  the  shortage  of  diesel  in  our
 country.  I  would  not  like  to  go  into
 the  causes  but  the  oil  producing  countries
 had  to  take  certdin  steps  due  to  certain
 developments  in  internatonal  politics.  All
 the  same,  Hon.  Members  are  aware  that
 when  it  came  to  protect  the  agricultural
 crops,  electricity  was  staggered,  even  certain
 industries  had  to  stagger  their  supplies  so
 that  we  could  divert  electricity  to  the  agri-
 cultural  sector  for  serving  the  tubewells.

 Having  provided  irrigation  facilities
 it  has  become  possible  to  introduce  a  new
 method  of  agriculture  in  those  areas  depen-
 ding  on  high  yielding  variety  of  seed  and
 application  of  fertiliser.  When  we  apply
 fertilisers,  there  is  a  danger  of  insects  and
 pests  growing  in  larger  number,  So,  appli-
 cation  of  insécticide  also  becomes  neces-
 sary.  For  all  these  things,  soil  testing  is
 very  important,  and  I  quite  appreciate  the
 anxiety  of  the  Members  that  facilities  for
 soil  testing  should  be  provided.  I  have
 discussed  it  with  my  officers.  Last  time,
 when  I  was  Minister  in-charge  of  Agricul-
 ture,  I  had  suggested  that  we  should  make
 such  an  arrangement  where  facilities  for
 soil  testing  might  be  made  available  to  the
 farmers,  and  itis  a  simple  process.  Hf  we
 encourage  young  men  to  take  up  soil  tes-
 ting  as  a  profession,  it  will  facilitate  the
 work  of  the  farmers  ana  they  will  not  have
 to  tun  to  the  soil  testing  laboratories.
 I  think,  in  many  cases,  they  do  not  know
 where  such  facilities  are  available.  So,
 we  can  give  training  fur  a  few  weeks  to
 a  large  number  of  Higher  Secondary  boys
 or  Inter-science  boys  and  provide  them
 soil  testing  kits  so  that  they  can  start
 private  practice  in  soil  testing.  After  that,
 they  can  go  to  the  village,  collect  samples,
 test  them  and  give  the  results  to  the
 farmers.  Where  they  find  that  it  is  more
 complicated,  then  in  those  cases,  they  can
 refer  it  to  the  laboratory  and  obtain  the
 result.  I  propose  to  introduce  this  scheme  as
 early  as  possible.

 Having  known  the  quality  of  the  land,
 it  may  be  possible  for  a  farmer  himself
 or  for  the  Government  agency  to  advise
 him  to  go  in  for  a  particular  crop.  For
 increasing  agricultural  production,  it  is
 necessary  to  have  a  good  quality  of  seeds,
 So,  a  large  nvmber  of  farmers  are  also  pur-
 chasing  new  seeds.  Sometimes  complaints
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 are  heard  from  here  and  there  that  the
 seeds  supplied  are  not  as  good  asit  was  clai-
 med  to  be.  I  have  suggested  to  the  State
 Farms  Corporationsand  the  National  Seeds
 Corporation  to  produce  these  seeds,  as  far
 as  possible,  either  of  the  States  or  of  the
 Centre  so  that  direct  responsibility  can  be
 placed  upon  the  Government  themselves.
 It  may  take  some  time,  but  a  beginning  has
 to  be  made.

 So  far  as  fertilisers  one  concerned  arc,  we
 have  been  producing  them.  But,  dine  to  one
 reason  or  other,  we  have  not  been  able  to
 produce  them  upto  the  installed  capacity.
 This  year,  efforts  were  made  to  see  that
 whatever  stock  of  fertilisers  was  availa-
 ble  reach  the  Staiesin  time  aad  from  there,
 they  should  reach  well  in  time  to  the
 blocks.

 Having  done  this  the  chances  of  black
 marketing  or  complaint  of  non-availability
 of  fertilisers  in  the  blocks  were  not  there.
 [  2m  happy  to  say  that  complaints  of  non-
 availability  or  of  black-markceting  have
 not  been  heard  this  time.  It  is  only  be-
 cause  we  followed  up  to  see  that  fertiliser
 reaches  the  block  from  where  the  farmer
 can  take  it.

 The  production  this  year  is  going  to  be
 good  so  far  as  rabi  crop  is  concerned.  So
 far  as  kharif  crop  is  concerned,  the  House
 is  aware  that  the  monsoon  was  indifferent
 in  certain  parts  of  the  country.  Tne  condi-
 tions  in  some  of  the  States  have  been  very
 acute.  Madhya  Pradesh,  Orissa,  Tamil
 Nadu,  Gujaratand  certain  parts  of  Rajas-
 than  have  suffered.  The  condition  today  in
 Tamil  Nadu  is  rather  serious.  As  regards
 Madhya  Pradesh,  it  used  to  contribute  a
 substantial  quantity  of  rice  to  the  Central
 Pool.  The  rice  crop  has  been  so  adversely
 affected  that  it  has  not  been  possible  for
 Madhya  Pradesh  to  contribute  even  a
 single  ounce  to  the  Central  Pool.  Orissa
 also  used  to  contribute.  Today,  Orissa
 sends  their  demand  for  rice  to  the  Centre.
 Occasionally,  whenever  we  approached
 Tami!  Nadu,  they  were  good  enough  to
 contribute  something  to  the  Centra:  Poo
 to  divert  to  Kerala.  This  has  increased
 pressure  on  us  and,  though  it  has  not  been
 possibie  for  us  to  supply  rice  to  tiem,  we
 have  supplied  nearly  70,000  tonnes  of
 wheat  to  Tamil  Nadu  and  also  to  Orissa.
 We  have  been  supplying  to  Gujarat,
 Test  works  have  been  carried  on  there.
 About  the  principle  of  Centre-state  share
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 in  the  expenditure  on  relief  work,  the
 Finance  Minister  has  made  a  statement.
 No  relief  work  has  been  permitted  to  suffer
 for  want  of  funds  or  on  account  of  paucity of  funds.  lam  mentioning  this  because  this
 has  made  an  impact  on  the  allotment  of
 foud  grains  to  these  States  and  has  also  de-
 pleted  the  prospect  of  the  production  of
 kharifcrop.

 When  we  think  of  fuod  in  this  country, we  primarily  think  of  only  cereals.  Ob-
 viously  food  is  nut  only  cereal,  We  have
 in  the  Food  department  the  fisheries,
 we  have  the  poultry  and  we  have  the  ani-
 mal  husbandry  and  it  means  that  all  these
 departments  are  meant  to  supply  such
 food  to  our  people  which  will  provide
 necessary  nutricnt  for  their  sustenance  and
 growth.  The  practice  however  in  our

 ‘country  is  that  everything  else  is  meant  to
 help  us  to  take  more  cereals.

 When  there  is  a  meat  preparation,  a
 Punjabi  will  say  “we  will  have  more  cha-
 patis’;  when  there  is  a  fish  préparation,
 Bengali  will  say  ‘prepare  more  rice”: If  there  are  good  potatoes  preparation,  a
 vegetarian  will  say  “we  will  have  more
 puris”’.

 श्री  समर  म्‌खर्जी  (हावड़ा)  :  हवा  खि-
 लाने  की  बात  कहिये  ।

 SHRI  JAGJIVAN  RAM:  Ifyou  can
 exist  on  that,  J  have  no  objection  at
 all.

 Now  isit  nota  fact  that  when  you  have
 fish  you  require  more  rice?

 SHRI  RAMAVATAR  SHASTRI  (Pat-
 na):  Whereare  the  fish?

 SHRI  JAGJIVAN  RAM:  In  theses.

 SHRISAMAR  MUKHERJEE:  Fish  is
 now  selling  at  Rs.  14/-  per  kilo.

 SHRI  JAGJIVAN  RAM:  That  is
 because  you  refuse  to  take  sea  fish.

 What  Iam  suggesting  is  that  if  we  can
 crient  our  food  habits,  any  of  our  problems,
 willbe  simplified.  Iam  saying  this  because
 as  you  have  now  heard  in  the  House  about
 production  of  potatoes,  we  have  produced
 a  large  quantity  of  potatoes.  The  potato
 crop  has  been  very  good  and  it  is  produced
 in  several  parts  of  the  country.  Previously
 it  was  produced  in  only  certain  areas  and
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 not  produced  in  other  areas,  and  su  it
 was  transported  from  on¢  arta  to  another.
 But  fortunately,  it  has  developed  in  all
 areas.  now.  We  have  potatoes  in  larger
 quantities  and  prices  have  fallen.  So,  when
 we  find  that  it  cannot  be  consumed  in  the
 country,  we  will  have  to  see  that  we  find
 some  outlet  for  our  potatoes  १0  that  our
 farmers  are  not  affected.  And  Iam  glad  to
 inform  the  House  that  it  has  been  possible
 for  us  to  find  some  export  market  for  our
 potatoes.  Asa  matter  of  fact,  some  quan-
 tity  has  been  exported.

 Similarly,  about  fisheries,  we  arc  atta-
 ching  great  importance  to  fishers  and
 there  is  no  difficulty  m  permitting  the  parties
 so  desirous  and  making  foreign  exchange
 available  to  them  on  Certam  conditions
 for  importing  fishing  trawlers.  Asa  mitter
 offact,  I  may  inform  the  Member  who  has
 spoken  about  fisheries  that  all  the  licences.
 or  permits  that  have  b  en  given  have  not
 yet  been  implemented.  But  we  have  no
 objection  to  giving  them  to  new  parties,
 So  far  as  fisheries  are  concerned,  it  has  been
 our  policy  to  encourage  them  and  to  give
 modern  fishing  boats  to  fishermen’s  co-
 operatives.  In  Kerala  and  Madras  there

 has  been  good  progress.

 We  attach  equally  great  importance  to
 inland  fisheries  because  we  have  several
 éxotic  varietics  of  fish  in  our  country  and
 they  should  not  be  permitted  te  become
 extinct.  Therefore  we  are  developing  our
 inland  fisheries  as  well.

 I  would  not  like  to  go  into  details  about
 poultry,  but  we  have  undertaken  ona  large
 scale  the  production  of  mulh,  A  Dairy
 Corporation  has  been  established  and  they
 are  going  to  open  a  large  number  of  Nai-
 ries  in  several  parts  of  the  country.
 The  Report  in  that.,  in  certain  areas,  it
 is  avery  happy  development,  the  people
 have  b-gun  to  fee}  that  there  is  surplus
 of  milk....

 AN  HON.  MEMBER:  Where  ?

 SHRIJAGJIVAN  RAM:  In  Punjab,
 Gujarat  and  a  partof  Maharashtra.  It  is
 not  one  area.  I  have  said,  in  certain  areas.
 And  pressure  is  being  utilised  on  us  to
 see  that  it  is  consumed.  Uf  my  friend  takes
 somt  interest,  that  situation  can  be  created
 in  West  Bengul  also.  Itis  not  very  difficult;
 dt  can  be.  And  when  I  say  that,  I  mean  it.
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 We  are  producing  cross-breeds  wit  igh: yielding  ones,  so  that  it  brosutes  coheed. cal  for  the  farmers;  it  alo  helps  in  provid-
 ingemployment,  self-employment  stoa  large
 number  of  people,  So,  the  progress  in  this direction  has  been  quite  good  and  I  think that  within  the  next  three  or  four  years tvery  part  of  the  country  can  be  served with  Its  requirement  of  milk  and  milk
 products.  I  am  mentioning  all  these  be- cause  all  these,  camulatively,  provide  the
 necessary  nutrient  to  our  people.

 T  have  mentioned  about  potato.  Agri- culture  produces  the  raw  material,  for
 some  of  our  very  big  industrws  like  textiles.
 The  production  of  cotton,  eapx  cially  long
 and  extra  long  staple,  has  been’  quite sizeable  this  year  in  our  country,  and  it
 has  created  a  problem  for  purchis-  of  tt.
 Complaints  have  been  heard  and  they  are
 so  that  the  millers  are  not  purchasing.
 Even  the  Cotton  Corporation  has  not  ben
 So  active  in  making  purchas(s  from  them.
 Also  the  price  offercd  fur  long  stapte  cotton
 isregerded  by  the  farmers  a8  not  70  mane-
 tative.  We  have  on  anxious  about  that.
 IT  am  in  a  potition  now  to  inform  the
 House  that  we  have  decided  to  esport  long
 staple  cotton.

 AN  HON.  MEMBER:  How  much?

 SHRI  JAGJIVAN  RAM:  Te  will  not
 be  in  public  interest  to  daiclase  the  quan-
 tity.  But  we  hope  that  rt  will  be  possible
 tosend  such  quantity  as  would  ensure  a
 good  price,

 Jute  alsosometimes  produces  problems
 for  us,  and  we  have  provided  the  Jute
 Corporation  for  purchasing  jute  and  to
 sec  that  our  farmers  do  not  suffer  in  this
 matt  r.

 About  fishing,  some  hon.  Member  hat
 suggested  that  we  should  go  deep*r  in  the
 sea.  That  question  has  been  undertaken
 with  the  international  body.  ‘That  deals
 with  that,

 Hon.  members  have  raised  the  question
 of  inter  State  river

 at
 projects,  minor

 irrigation  vn  tubewells.  }  will  t  all  those
 examined  ;  they  will  be  brought  to  the  nntice
 of  the  State  Governments;  andi  where  it
 concemna  the  Centre,  we  willece  what  we
 eas:  do  in  the  matter.  But,  as  I  have  seid
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 generally  our  attention  is  going  to  be  con-
 centrated  on  all  these  three  types  of  irri-
 gation,  30  that  conditions  can  be  created  in
 the  country  that,  even  when  the  monsoon
 is  indifferent,  we  can  produce  as  much
 foodgrains  as  will  be  required  for  the  con-
 sumption  of  our  people.

 =
 Afew  months  back  when  I  tock  over

 this  Ministry,  the  situation  was  bleak
 and  dark.  In  this  country  and  outside
 an  atmosphere  was  created  that  a  Jarge
 number  of  people  will  become  victims  of
 starvation.

 SHRI  NOORUL  HUDA  (Cachar}  :
 There  have  been  a  large  number  of  star-
 vation  deaths.

 SHRI  JAGJIVAN  RAM:  That  also
 contributes  to  that.  Ifyou  are  saying  that
 that  is  there,  perhaps  you  are  interested
 in  creating  that  scare.

 In  foreign  countrics,  interested  propa-
 ganda  was  made  with  horrible  photographs
 about  the  conditions  tn  this  countrys

 SURI  NOORULHUDA:  It  isa  fact
 that  a  darge  numbrr  of  peuple  died  of
 starvation.

 SHRI  JAGJIVAN  RAM:  I  willsugeest
 to  them,  fe  thei  crve  hundred  names  with
 their  addresses,  and  the  date  on  which  they
 died  of  +t  trvation,  and  also  १९०  whether  on
 that  date,  there  was  food  stuck  in  that
 area  or  not.

 (Interruptions;

 शो  जनेश्वर  मिश्र  (इलाहाबाद)  :  सवाल

 यह  है  कि  जो  मर  रहा  था,  उसके  पास
 खाना  था  या  नहीं  ?  उस  एरिया  में  तो  रहा
 ही  होगा।  यह  हम  कह  रहे  है।

 SHRI  JAGJIVAN  RAM:  I=  agres
 that  even  if  the  food  stock  is  there,  and  the
 man  has  not  got  the  caparity  to  purchase,
 he  cannot  purchase.  But  your  complaint,
 hat  always  been  to  the  Food  Minister  and
 as  Food  Minister,  I  have  to  see  whether
 food  was  there  or  not.

 भी  जनेश्वर  मिथ  :  हम  सारी  सरकार  की
 बात  करते  हैं।  भूख  से  भरे  या  किस  चीज  से
 मरे,  हु  आप  आपस  भें  तय  करें?  हम  तो
 स्टार यं शन  को  बात  कह  रहे  है।
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 शी  जगजीवन  राम  :  आपस  में  क्‍या  तय
 करें?  में  आप  को  बता  दू  कि  आप  को  मालूम
 होना  चाहिए  कि

 Our  country  is  a  poor  country.  In  normal
 time  many  poeple  do  not  get  work  and  even
 if  they  get  work,  they  are  exploited  by
 upper  class  people.  Even  in  normal  time,
 they  do  not  get  nutritious  food.

 SHRI  NOORUL  HUDA:  Whois  res-
 ponsible  ?

 SHRI  JAGJIVAN  RAM:  Every  body
 is  responsible.

 SHRI  NOORUL  HUDA:
 Government  wh  is  responsible.

 SHRI  JAGJIVAN  RAM:  Do  you  think
 that  I  should  say  things  which  are  pala-
 table  to  you  only.  I  have  ty  state  facts,
 what  is  the  national  position  and  what  is
 the  reality  of  the  situation.

 Itis  the

 SHRI  SAMAR  MUKHERJEE:  You
 do  not  accept  that  there  were  starvation
 deaths.  You  say  that  these  were  because  of
 mal-nutrition.  This  technical  difference
 isthere.  This  is  the  attitude  ofthe  Govern-
 ment.  The  fact  is  that  people  are  dying
 of  starvation.

 SHRI  JAGJIVAN  RAM:  I  am  discuse
 sing  the  food  probl.  m  and  I  will  hold  my-
 self  blame-worthy,  if  I  find  that  no  kind  of
 food  was  availabl  I  cannot  say  that  there
 was  not  large  scale  distress,  There  was
 large  scale  distress,  but  that  distress  was
 increased  by  indiscriminate  creation  of
 climate  of  shortage  in  the  country.

 SHRI  INDRAJIT  GUPTA  (Alipore):
 Itis  done  by  the  hoarders.

 SHRI  JAGJIVAN  RAM:  =  Yes,  yes,
 by  hoarders  and  political  leaders  also

 SHRI  NOORUL  HUDA:  Who  are
 in  league  with  the  Government?  Who  are
 allowing  the  hoarders?

 SHRI  JAGJIVAN  RAM:  What  I  did
 you  saw  and  even  after  that,  you  see  the
 whole  climate  changed  because  the  climate
 of  shortage  changed.

 SHRI  DINEN  BH  ATTACHARYA  (Si-
 rampore)  :  Whatof  that?  There  is  no
 procurement  in  West  Benga!  even  though
 thereis  more  production.
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 SHRI  JAGJIVAN  RAM:  Ifyou  cannot
 heip  it,  what  can  we  do?  Every  time  if

 you  defer  the  production  efforts,  what
 will  happen?  (Interruptions)  Certainly
 thereis  nodifference  with  regard  to  dea-
 ling  with  the  hoarders  and  orofiteers.

 SHRI  SAMAR  MUKHERJEE:  You
 are  not  dealing  with  the  hoarders  and  in
 Bengal  there  is  no  procurement  though
 the  stocks  are  there.

 SHRI  JAGJIVAN  RAM:  JI  was  say-
 ing  that  after  that  the  Government  took
 certain  measures,  and  new  confidence  was
 generated  in  the  Country  among  the  con-
 sumers.  I  will  give  a  simple  illustra-
 tion.  Ours  isa  huge  country,  Ifa  climate
 of  shortage  is  created  and  if  every  house-
 wife  retains  say  only  s0  kg  of  food-
 gains  at  least  there  are  12  crore  families
 that  will  amount  to  r2  lakh  tonnes.  from
 the  consumers  market  of  you  demobilise
 72  lakhs  tonnes,  the  shortege  is  acute.

 After  this  confidence  was  created,
 that  type  of  keeping  something  for  the
 worse  days  ceased.  The  steps  taken  by
 the  State  Governments  to  de-hoard
 from  the  hoarders  had  its  effect  and  the
 winter  rains  which  were  very  favourable
 for  the  rabi  Sowing,  all  these  taken  together, made  the  situation  less  difficult  then  it  was.
 And  who  can  deny_  that  the  availability
 increased  and  the  prices  2lso  went  down?

 “They  are  facts.  I  do  not  say  that  eveything
 has  become  satisfactory.  I  do  not  mean  to
 say  that  they  should  develop  any  sense
 of  complacency.  We  have  to  continue  the
 efforts  and  that  we  are  doing  all!  these
 days.

 With  the  favourable  condition  of  wea-
 ther,  the  reports  from  all  areas  are  that
 the  Rabi  cropisvery  goad.

 Friends  have  complained  that  there
 lias  been  some  diversion  from  wheat,
 I  may  inform  the  House  that  if  there  is

 any  restriction  of  any  type,  it  is  only on  wheatand  rice.  So  faras  other  commo-
 dities  are  concerned,  there  's  no  restriction or  control  either  regarding  the  price  or
 regarding  the  movement.

 I  would  not  like  to  take  more  time  of  the
 House  in  going  into  the  details  of  the
 various  cut  motions  and  the  points  ovr
 friends  have  raised.  As  I  have  said,  I
 will  get  all  of  them  examined  and  take
 ic  up  with  the  State  Governments  also  if
 the  members  so  desire.  They  may  write  to
 me  on  any  problem  where  they  think  it
 is  necessary  to  do  that.
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 SHRI  DINEN  BHATTACHARYYA: Water  is  not  being  supplied  to  the  culti- vators.

 SHRIJAGJIVAN  RAM:  It  has  been given.  Perhaps  you  have  no  information,
 SHRI  DIENEN  BHATTACHARYYA: Tt  has  not  been  given.  That  is  why  the

 cultivators  squatted  on  the  railway  track asa  protest  measure,
 SHRI  JAGJIVAN  RAM:  Will  you listen  to  me?  So  far  as  water  from

 Kendu  Ghat  is  concerned  it  has  been
 given.

 SHRI  DINEN  BHATTACHARYYA  : It  has  not  been  given.  Piease  came  with meé  and  I  wil!  show  you.  Only  day  before
 yesterday  I  wes  there  and  I  have  seen.
 So  many  farmers  Came  to  me  complaining, I  come  from  that  area.

 SHRI  JAGJIVAM  RAM  :  You  may come  from  that  area,  but  I  have  to  go  by the  words  of  the  Chief  Minister  of  West
 Bengal.

 SHRINOORUL  HUDA:
 telling  the  truth.

 He  is  not

 DR.  HENRY  AUSTIN  (Ernakulam): It  is  said  that  in  the  Nagarjunasagar  the
 project  has  been  completed  and  there  is  so
 much  ofwaterin  the  reservoir  but  only
 the  canals  are  not  there.  The  Andhra
 Government,  it  is  said,  has  said  that  if  only
 Rs.  50  crores  can  be  allotted  to  the  project,
 they  can  undertake  to  provide  adequate
 supply  of  fsad  to  both  Tamil  Nadu  and
 Kerals.

 SHRI  JAGJIVAN  RAM:  Isit  notan
 unnecessary  intervention  ?  You  have  taken
 all  the  schemes  for  the  World  Bank,  you
 have  served  your  purpose.

 श्री  नाथू  पहम  मिर्धा  (विचार)  :  जो

 पानी  है  वह  सेंटर  का  सबजेक्ट  नहीं  वन

 सकता  है  t  पानी  के  जो  झगड़े  हैँ  उनको

 सुलझाने  के  बारे  में  जो  प्रोसिजर  है  वह  बहुत
 लम्बा  चौड़ा  है  जिस  की  वजह  से  जो  जरुरी

 सरोज  क्टर  भी  हैं  उनका  सोल्यूशन  भी  ठीक  नहीं

 हो  पाता  है  7  एक  स्टेज  पर  अपने  यह  फरमाया

 था,  केन्द्र  ने  यह  कहां  था  कि  संविधान  में

 परिवर्तन  किया  जाएगा  में  जानना  चाहता
 कि  कब  आप  ऐसा  करने  वाले  हैं?



 SHRI  JAGJIVAN  RAM:  AS  |  have

 peen  eying  there
 have

 bir
 water  dis-

 BE  n  suggested  that  water
 Should  be  made  a  Central  subject.  But
 the  hon.  Member  is  aware  that  it  can
 be  done  only  when  the  State  Governments
 agree.  I  will  be  very  happy  about  it,  if  the
 hon.  Member  could  utilise  his  services  to
 Psrasuade  State  Governments  to  agree  to
 that,  I  will  have  no  objection.  Rather,  it
 is  welcome.  Certianly  we  welcome  it.
 But  how  can  we  amend  Constitution,  unless
 they  agree?  Thatis  also  a  Constitutional
 Problem.  Irrigaton  has  been  in  the  State
 list  and  unless  they  agree,  Constitution
 cannt  be  amended.  Whenever  there  25
 dispute  between  States  we  try  to  find  a
 compromise  and  whenever  it  is  found
 that  no  Compromise  or  agreement  bet-
 ween  two  or  three  States  s  possible  as
 the  hon.  Member  is  aware,  the  dispute
 isrefrrred  to  a  tribunal,  This  8  a  t.me-
 consuming  process  Therefore  i}  has  been
 my  ¢effurt  tosce  that  these  water  disputes
 among  the  State  Governments  are  resol-
 ved  amicably.  There  are  disput:  s  between
 West  Bengal.  Bihar  and  Orissa.  between
 Haryana  and  Punjab  between  Haryana
 and  U.P.  and  Raj:sthan,  between  Guja-
 rat,  “Madhya  Pradesh  and  aharashtra
 and  between  Temilnadn,  Kornataka  and
 Kerala.  Tn  some  casetit  has  been  posable
 to  succeed;  in  some  othe:  Cises  there  are
 still  hurdles;  but  efforts  are  beiag  made
 Tam  hopeful  that  in  many  cases  it  may be  possible  to  achieve:  agreement  between
 States  concerned  out  of  core
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 Regarding  sugar  industry,  certain
 Conventions  have  prevailed  for  long  and
 tas  nat  possible  te  break  them  within  4
 year  or  two.  It  has  been  the  prac  bce  in  the
 Sugat  factomes  that  cane  is  supplied  by
 farmers  tu  sugar  factories  und  payment  is
 made  to  them  after  sugar  has  been  sold.
 That  has  bren  the  practice  all  along  And,
 I  don't  know  how  this  developed;  it  has
 developed.  This  year.  the  financ  al  accom-
 modatior  from  the  bank  to  the  factor  is  was
 on  the  basis  of  last  year’s  production  of
 Sugar.  This  year,  weather  condition  being
 very  favourable,  the  production  of  sugar-
 cane  has  been  larger  with  the  result  that
 there  is  going  to  be  larger  sugar  produc-
 tion.

 The  margin  moneys  the  Banks  were
 Providing  to  the  sugar  factories  were  not
 adequate  to  pay  the  tugarcane  prices.
 The
 Misty

 was  taken  up  with  the  Finance
 Mélnistry  and  the  Reserve  Bank.  ‘The

 08  LES/ND/75

 D.G,  (Min.  25%
 &  ४४६६

 Reserve  Bank  has  agreed,  on  being  satis-
 fied  by  the  factories,  to  provide  larger
 accommodation  to  the  sugar  factories.
 And,  I  think,  to-day,  they  arein  a  position
 to  pay  their  arrears.  The  condition  in
 eastern  U.P.  and  Bihar  is  not  so  satisfac-
 tory.

 PROF.  MADHU  DANDAVATE
 (Rajapur)  :  Why  don’t  you  nationalise  the
 sugar  factories?

 SHRI  JAGJIVAN  RAM:  That  is
 different  subject.

 Thoge  the  hon.  Member  is  aware
 that  if  the  sugar  factories  fail  to  give  the
 cane  price,  then  the  arrears  of  cance
 prue  may  be  recovered  from  the  sugar
 factorics  as  arrears  of  land  revenue.

 Then  I  come  to  the  question  of  wheat
 So  far  as  wheat  38  concerned  we  have
 reverted  to  the  position  that  existed  a  year
 before  last  all  along  since  1966,  or  I  967.
 In  969  oF  ro70  it  wasrelaxed.  The  pro-
 duction  this  year  is  going  to  be  larger;
 the  productivity  is  going  to  be  larger.
 In  the  year  FOTST4s  in  spite  of  applica-
 tion  of  fertilisers,  the  indifferent  weather
 condition  was  such  the  hon,  Members  are
 aware  that  though  the  bulk  was  large.  the
 wright  was  Iss.  So,  the  farmer  per  unit  got
 heas  in  quant  ty  than  he  wouldget,  this  ycar.
 This  one  fact  should  he  borne  in  mind.
 Then,  while  fixing  the  price,  the  Agricul-
 tural  Prices  Commission  took  into  con-
 sideration  ali  the  various  factors  that  had
 tu  be  taken  into  comsideration.  After  that
 they  recommended  the  price  for  any  par-
 ticular  commodity.  All  those  factors  have
 been  taken  inte  consideration  by  them.
 In

 eager
 the  existing  price  of  Rs.

 r05  per  quintals.  It  was  regarded  by  Gove-
 rnment  as  a  satisfactory  pnee.  There  have
 been  demands,  forincreasing  this  price,  it  is
 but  natural.  Shri  Shinde  has  given  detailed

 repl
 ies  about  the  rise  in  fertilisers  price  rate

 of  water  supply  and  other  things  on  which
 I  shall  not  go  in  to  details.  In  view  of  the

 i  feelings  for  a  higher  price,  perhaps
 Government  would  have  considered  that
 ‘Allright,  even  if  it  is  not  justified,  on
 merits  some  increase  may  be  given’.

 would  not  have  been  detireble  to  add  to
 the  price.  We  have  therefore  worked  out  a
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 bonus  scheme.  The  amount  of  bonus  is  to
 be  paid  to  the  State  Government  for  in-
 ves  in  such  developmental  works  as
 vite  rimarily  for  the  benefit  of  the
 farmers.  If  the  State  Governments

 ne
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 decide  it  may  also  be  utilised  for  ing
 available  to  the  farmers  certain  inputs
 like  fertilizers  at  concessional  prices.
 I  think,  this  will  be  to  the  benefit  of  the
 farmers  and  the  State  as  well.

 As  regards  the  quantum,  well,it  depends
 upon  the  quantity  supplied  as  it  is
 on  a  graduated  scale.  In  cases  where  stipu-
 lated  quantity  will  be  supplied,  it  will  be

 y  Rs.  4.75  per  quintal.  That  is  the
 scheme  we  have  worked  out.  That  this
 Government  can  be  anti-kisan  or  anti-far.
 mer,  isbeyond  our  imagination.  The  whole
 base  of  the  party  to  which  this  Govern-
 ment  belong  is  the  rural  peasantry.

 The  party  to  which  I  have  the  honour
 to  belong  has  all  these  years  been  working
 for  conciousacss  and  consolidation  of  the
 peafantry  throughout  the  country.  Whether
 itis  big,  medium,  small  or  the  marginal
 farmer  it  has  always  been  our  endeavour
 to  work  for  their  progress  as  it  is  our  base.
 We  can  never  think  of  taking  a  step  which
 will  be  injurious  to  the  interests  of  the
 farmers  in  this  country.  The  farmers  im
 our  country  have  always  becn  patriotic.
 Whenever  occasions  have  come  we  have
 always  found  our  farmers  in  the  fore-
 front  of  any  patriotic  or  national  cause.
 I  only  wish  that  in  society  the  farmers—
 whether  small  or  marginal  could  have
 been  invested  with  the  honour  and  dig-
 nity,  they  deserve  for  feeding  the  whole
 nation.

 I  think,  Sir,  [have  covered  most  of  the
 points,  I  will  again  express  my  thanks
 to  the  Members  who  have  participated  in
 the  debate  and  who  have  made  suggestions
 which  will  be  useful  to  the  Government.
 I  will  take  this  opportunity  also,  Sir,  to
 congratulate  our  farmers  throughout  the
 country  for  the  magnificent  work  they  have
 done  and  in  the  willing  way  in  which  they
 have  adopted  the  new  scientific  method
 of  production—whether  it  is  foodgrains
 or  other  a  commodities.  I  hope,  Sir,  the
 House  wil]  pass  the  Demands.

 SOME  HON,  MEMBERS  ;  Sir,

 APREL  45,  $975,  DG,  (Min.  of  Agri.
 &  ire).  Se

 MR.  DEPUTY  SPEAKER:  We  have
 far  exeeeded  the  allotted  time.  How  muth
 more  you  want.  The  Minister  has  alto  said
 that  the  Members  can  write  to  him  and  he
 willlook  into  that  and  give  a  reply.  Let
 us  move  to  the  other  subject.

 Now,  there  are  a  number  of  cut  motions
 which  were  moved  by  the  hon.  Members,
 Sarvashri  Bhogendra  Jha,  Ramavatar
 Shastri,  Kathamuthu,  etc.  I  will  put  all  the
 out  motions  to  the  vote  of  the  House,

 All  the  cut  motions  were  put  and  negatived

 MR.  DEPUTY  SPEAKER:  The  ques-
 tion  is  :

 “That  the  respective  sums  not  execed-
 ing  the  amounts  on  Revenue  Account
 and  Capital  Account  shown  in  the
 fourth  column  of  the  Order  Paper
 be  granted  to  the  President  to
 complete  the  Sum  necessary  to
 defray  the  charges  that  will  come  in
 course  of  payment  during  the  १०७7
 ending  the  gist)  day  of  March,
 1976,  in  respect  of  the  heads  of
 demands  entered  in  the  second  colu-
 mn  thereof  against  Demands  Nos.
 ito0  =  relating  to  the  Ministry  of
 Agriculture  and  Irrigation”

 The  motion  was  adopted.

 [The  motions  for  Demands  for  Grants
 which  were  adopted  by  the  Loh  Sabha,  are
 produced  below—Ed.]

 Demanp  No.  i—D:iPARTMENT  Of  AGRI-
 CULTURE

 «That  asum  not  exceeding  Rs,  1,51,61000
 on  Revenue  Account  be  granted  to  the
 President  to  complete  the  sum  neccessary
 todefiay  the  chargeswhich  wil)  come  in
 course  of  payment  during  the  year  ending
 the  gist  March,  G76  in  respect  of  ‘De-
 partment  of  Agriculture.”

 Demwanp  No.  2—Acricunturt
 “That  a  sum  not  exceeding  Res.

 ae  eh  enabons
 ount  and

 _ exceeding  9,24,29,96,000  on  Capi Account  be  arated  e  the  Presider  t  to
 complete  the  sum  necessary  te  dehay  the
 charges  which  will  come  in  cowse  of
 payment  during  the  year  endirg  the  gut
 day  of  March,  7970  in  respect  of
 ‘Agriculture,""*

 =
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 Demanp  No.  9——Fienunirs
 rs  That  a  dum  not  exceeding  Rue.

 6,75,42,000  on  Revenue  Account  and
 not  exceeding  Rs,  1,14,78,000,  on  Capital Account  be  granted  to  the  President  to
 complete  the  sum  necessary  to  defta  y  the
 charges  which  wil]  come  in  course  of pay- ment  during  the  year  ending  the  3:st  day
 ofMarch,  1976  in  respectof  Fisheries,”
 Demanp  No.  4—Anneay,  HUsBANDRY  AND

 Damy  Deverorment,
 “That  a  sum  not  exceeding  Rs.

 25,65,I  2,000  on  Revenue  Account  and not  ¢xceeding  Rs.  2,66,38,000  on  Capital Account  be  granted  to  the  President  to
 completethe  sum  necessary  to  defray  the
 charges

 “SS
 will  come  in  course  of

 payment  during  the  year  ending  the  7
 day  of  March,  1976,  in  respect  of  ‘Animal
 Husbandry  and  Dairy  Develupment.”

 Dewanp  No,  5—  Forest
 “That  a  sum  not  exceeding  Rs.

 6,94.76,000  on  Revenue  Account  and  not
 exceeding  Rs.  1,14.92,000  on  Capital  Acc-
 ount  be  granted  tuthe  President  ६0  com-
 plete  the  sum  necessary  to  defray  the  char.
 ges  which  will  come  in  course  of  payment
 during  the  year  ending  the  gistday  of
 March,  1976  in  respect  of  ‘Forest’,"

 Demanp  No.  6—DeEPaRTMEnt  of  Foon
 That  a  sum  not  exceed:

 2,58,22,62,000  on  Revenue  re  en
 not  exceeding  Rs.  7179,61,000,  on  Capital Account  be  granted  to  the  President  to
 complete  the  sum  necessary  tu  defiay  the
 charges  which  will  come  in  course  of  pay- ment  during  the  year  ending  the  gist
 day  of  March,  976  in  respect  of  ‘De-
 partment  of  Food’,’

 Demanp  No.  q-  DEPARTMENT  op  RURAL
 DeveLoPMEnrt.

 “That  a  sum  notexcetdiug  Rs-
 48,61,46,000  on  Revenue  Account  and
 not  exceeding  Rs.  5 100,25,000,  on  Capital
 Account  be  granted  to  the  President  to
 completethesum  necessary  to  defray  the
 charges  which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  grat  day of  March,  7970  in  respect  of  ‘Department
 ofRural  Development’.”’

 Dewann  No.  8—Derartwenr  or  AcRi
 oUgruRan  Restarcy  AND  EpucATION,
 “That  a  som  not  exeeeding  Res.

 8,63,000  an  Revenué  Account  be  granted

 D.G.  (Min.  of  262
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 to  the  President  to  te  the  sum
 neceshary  to  defray  the  charges  which  wil,
 come  in  course  of

 R
 during  the

 year  ending  the  gistday  of  March,  976
 in  respect  of  ‘Department  of  Agricultural
 Research  and  Education.”

 Demanp  No.  9—Payments  TO  Inpiar
 Counen,  or  AGRICULTURAL  RESEARCH.

 “That  a  sum  notexceeding  Rs-
 32,79,99,000  on  Revenue  Account  be
 granted  to  the  President  to  complete
 the  sum  necéssdry  to  defray  the  charges
 which  will  ccmein  course  of  payment
 during  the  year  ending  the  gist  day  of
 March,  976  in  respect  of  ‘Payments  to
 Indian  Councilof  Agricultural  Research’.”

 DemAnpD  No,  0—DEPARTMENT  OF  IRRIGA-
 TION.

 “That  a  sum  not  exceeding  Rs.
 I0,59.9:,000  on  Revenue  Account  and

 not  exceeding  Rs.  8571,95.000  on  Capital
 Account  be  granted  to  the  Pres.dent  to
 complete  the  sum  necessary  to  defay  the
 charges  which  will  come  in  course  of
 payment  during  the  year  endirg  the  ‘gist
 day  of  March,  1976  in  respect  of  ‘De- ah partment  of  Irrigaticn’.

 (ा
 ivy  40  brs.

 Mrmuisrry  of  Exregnan  AFFAIRS

 MR.  DEPUTY  SPEAKER:  The  House
 will  now  take  up  discussiun  and  voting
 on  Demand  No.  30  relating  to  the  Minis-
 try  of  External  Affairsicr  which  six  hours
 have  been  alotted.

 Hon.  Members  present  in  the  House
 who  desire  to  move  their  cut  motions  may
 send  slips  tothe  Table  within  35  munutes
 indicating  the  serial  numbers  of  the  cut
 motions  they  would  like  to  move.

 Demanp  No.  go—Muestry  or  EXTERNAL
 APFAIRS.

 MR.  DEPUTY  SPEAKER  :  Motion
 moved  :

 “That  asum  not  exceeding  Rs.
 82,72,58)  000  on  Revenue  Account  and
 not  exceeding  Ra.  25,25.00,000¢n  Capital
 Account  be  granted  to  the  President
 TO  COMPLETE  the  sum  necessary  to
 defray  the  charges  which  willcame  in  co-
 urse  ofpayment  during  the  year  ending
 the  १३४६  day  of  March,  976,  in  respect
 of  ‘Ministry  of  External  Affairs.”
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 =n  gira  targa  Nortel r.  Depu  e  Sir,  £  8
 my  speech  by  taking  first  of  all,  the
 Proposition  w  hich  I  believe  had  been
 discutsed  during  the  last  26  or  27  years
 of  our  Independnce.

 The  first  proposi.
 tion  which  ant  tostate  is,  the  foreign
 policy  of  any  country  essentially  reflects
 the  domestic  policy  of  that  nation  or
 country.  Sir,  unless,  in  today’s  world,
 a  country  can  stand  on  her  own,  stabilise
 her  economy  and  show  rapid  industrial
 development  and  reduce  her  dependence
 on  other  foreign  countries,  specially
 imperialist  countries  to  the  bare  mini-
 mum,  that  country,  necessarily  Sir,  cannot
 follow  a  consistently  anti  imperialist  and
 progressive  policy.

 Secondly,  Sir,  I  would  like  to  state
 that  it  is  about,  seventy  years  since
 Lenin  proponded  his  theory  on  imperial;sm.
 It  was  clear  from  our  many  years  ol
 struggle  against  British  imperialism  and
 also  the  struggles  beingwagedby  the  peo-
 ple  of  Viet  Nam,  Combodia  and  by  other
 peopleagainst  imperialism.  thatin  certain
 aspects,  may  be  here  and  there.  :mperia-
 lism  might  have  changed  its  tactics,  but
 the  essence  of  imperialist  strategy,  the
 essence  of  imperialist  plan  to  subjugate
 other  people,  to  exploit  the  dependent
 and  subordinate  poeple,  to  exploit  the
 under  develop¢d  economics  of  many
 eountries  remainstl.ec  same.  Sir,  it  ia  very
 strange  thateven  after  recent  revelations
 of  American  _intelligenc  agency,  the
 notorious  CIA.  their  machinations  in
 Cuba,  Gautemala,  Chile,  Bangladesh
 and  Portugal  and  alep  their  revelations  the
 latest  of  which  clearay  stated  that  the
 CIA  was  also  actively  enga

 ged
 in  aBSaSsin-

 ating  popular  natioralleaders  of  various
 countries  in  the  world,  even  in  spite  of
 the  fact  that  during  o7l,  the  American
 Seventh  Fleet  had  come  very  near  the
 Indian  Occan  threatening  the  peace
 and  tranquality  of  our  country,  even
 after  that,  the  External  Affairs  Minister
 and  the  Government  of  India  wond  like  to
 make  us  believe  that  thereis  noconflict
 of  interest  petween  India  and  the
 U.  s.  A.  Iwill  come  to  this  later,  But
 now  we  are  discussing  the  foreign  policy
 of  our  country  against  the  of
 the  sweeping  victories  of  the  National
 Liberation  Forcesin  Vietnam  and  Cum-
 bodia,  US  imperialism,  the  world’s
 gendarmes,  is  receiving  blows  after  blows
 and  defeat  at  the  hands  of  the  national
 forces.  The  people  of  Vigtnam

 aan Cambodia  have  achieved  brillian  military
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 and  |  poe
 victories.  In  Cambodia

 Nol  Government  have  already
 fledandin  South  Victzam  the

 pronen
 Seyi  at  the  es

 is
 cracking

 to  the
 machinations  of  imperiali are  numbered,

 °  an

 Thereise
 growing

 realisation  and  unity
 among  underdeveloped  countries  to
 resist  imperialist  presswe  of  throwing  the
 burden  of  their  economic  crisis  cn  to  the
 shoulders  of  other  dependent  and  less  deve-
 loped  and  under  developed  cuntries.  Even
 now,  in  spite  of  these  scries  of  defects
 which  are  being  inflicted  on  American

 oot
 er  he  they  have  not  given  up  the

 cy  of  imposing  neo  colonialism  and
 colonialism  on  other  countries.  What
 is  our  experience  in  thelast  18-20,  years?
 The  latest  one  isthe  Bangladesh  struggle,
 During  that  struggle  in  077  andin  the
 carly  part  of  i972,  we  had  seen  that
 Ameiican  imperliaism  tried  its  best  to
 crush  and  suppress  the  national  liberaticn
 moveme;t.  t  had  come  into  the
 Indian  Otean  with  its  Seventh  Hect
 which  was  a  flagrant  violatwn  of  all
 international  rules  and  cancuns  of  law,

 35  here.

 Recently  we  haveseenthatthe  U.S.A.
 has  resumed  arms  supplies  to  Pakistan  as
 jartof  itegrand  strategy  to  create  buses

 in  the  West  Asian  region  together  with
 the  one  at  Diego  Gaisia.  ‘This  piceess
 of  arms  supphes  to  Pakistay,  and  ther
 machinations  and  the  usc  uf  Diego  Garsia
 asa  mibtary  base  is  thieatenu.g  the
 peace  andfretdom  of  all  peoples  in  Asia
 and  Affifca  whe  are  fighting  their  reacti-
 «mary  rulers  and  imperial  is  ths  patrans.
 The  US  arms  supply  to  Pakistan,  let
 it  be  noted  very  clearly-tlis  House  has
 already  discussed  if  is  directed  against  the
 Socialist  counties  who  are  thee  best  friends
 of  the  colonial.  dependent  and  anti-
 imperialist  peoples  of  the  world.  The  aims

 SUPP
 lyto  Pakistan  andthe  establishment

 of  Diego  Garsia  as  a  base  are  meant  tu
 createtension  in  the  Indian  subcontinent
 and  embitter the  relations  between  Bangla-
 desh,  India  and  Pakistan.  It  was  truly
 said  in  this  House  that  the  American
 decision  has  dealta  heavy  blow  to  the
 process  of  normalisation.
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 =  aking
 the

 ete
 to  have  normal

 reala  ip  with  |  people’s  Republic of  China.  would  also  try  to  force  us
 abandon  the  at element  of  anti-imperialiem
 which  is  now  displayed  to  words  west
 Asian,  African  and  other  people’s  struggles. This  is  possible  because  even  now  we  are

 harbouring
 illusions  =  about  Ameri-

 can  aid.  We  are  more  and  more  depen- dent  upon  British  and  American
 imncriglism  aid.  at  is  our  attitude
 during  the  last  28  years?  we  have  discussed
 thote  issues  in  Parliament.  Our

 Foreig
 n

 Minister  and  our  Prime  Minister  had  de-
 clared  again  and  again  that  we  were  up
 against  imperialism  and  it  its  tactics.  But
 in  reality  we  find  ourselves  more  and  more
 dependent  upon  US  imperialism.  The
 feport  here  says:

 “It  was  generally  recognised  in  both
 countries  that  in  yiew  of  their  demo-
 cratic  traditions  and  absence  of  any conflict  of  national  interests  there  was
 considerable  scope  for  devolopment of  relations  on  the  basis  of  equality and  mutual  respect  and  understand.”

 After  the  ex;
 Prrience

 of  so  many  years  of
 British  and  American  imperialism,  their
 tactics  ज  own  Gountrv,  m  Bangladesh,  in
 Viet  Nam.in  Cambodia  and  China  and
 Guatemela  and  other  cauntries,  this  is
 what  they  say.  The  stark  real

 iy
 has  come

 up  in  the  addendum  and  the  Government
 of  India  had  to  admit  ;  “That  the  hope- ul  trends  in  Indo-U.S  Relations  m  OTs
 were  clouded  by  the  American  decision
 to  reverse  the  ten  year  old  aims  pulicy
 twords  the  sub-continent.”

 We  aie  sarprised  that  our  present
 Foreign  Minister  and  his  prederessur  were
 nurturing  hopes  of  establishing  mature  and

 stable  reiationship  with  the  United  States
 inspite  of  the  nefarious  role  of  the  im-
 perialism  all  over  the  world.  [tis  not  at
 all  possible  for  a  dependent  country  like
 ours,

 India  isthe  second  largestcountry  in  the
 world.  Apait  from  the  very  size  of  this
 country,  we  have  a  glorioustradition  of
 anti-imperialism.  During  the  days  of  the
 Spanish  Civil  War,  Pandit  Nehruraised
 the  banner  of  anti-inperialismin  this  «oun-
 try.  Inspiteotsuch  traditions, we  could  not
 play  a  decisiyerolein  the  struggle  against
 imperialism,  colonialism  and  neocolovia-
 lism  because  economically  we  ४९९  depen-
 dent  upon  imperialist  cour  tries  and
 Monopoly  cavitalistloan.  Mere  ¢xpres~

 of  _CHAITRA  25,  897  (SAKA)  D.G.  (Min,  ०
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 sion  of  regret  at  the  establishment  of  a
 military  base  at  Diego  Garcia  and  at  the
 USarmssupply  to  Pakistan  is  noten
 I  would  pointedly  ask  the  a  en
 Minister:  Are  you  prepared  to  work  out
 your  economic  and  political  policies  as
 to  be  in  a  position  to  dispense  with
 American  aid?  The  reply  would  be:  no.

 In  September  1973,  it  was  decided  to
 fully  recognise  the  Govesnment  of  Natio-
 nal  Union  of  Gombodia  and  also  the  Pro-
 visionol  Revolutionary  Government  of
 South  Viet  Nam.  But  even  this  report  sta-
 tes  that  ‘the  situation  in  Combodia  conti-
 nues  to  be  fluid’.  Only  afew  weeks  back
 they  prepared  this  report.  Does  it  still  co-
 ntinue  tu  be  Huid?  Now,  of  course,  after  a
 long  thinking,  when  Lon  Noc  has  already
 fied  the  contry,  the  Government  of  India
 has  decided  to  recognise  the  National
 Union  of  Combodia.  But  even  now  afier
 one  and  a  half  year  we  have  not  been  able
 to  accord  full  recognition  to  the  Provisio-
 nal  Revolutionary  Government  of  South
 Viet  Nam.

 I  should  lke  to  ask  the  Government
 whether  it  would  like  to  be  the  last  to  re-
 cognise  the  P  R.G.  of  South  Viet  Nam.
 Why  don't  you  give  them  recognition?
 Here  imperialism  wants  to  interfere  and
 President  Ford  i  asking  for  aid  of  722  mis
 llion  dollars  from  the  Congress.  But  who
 sabotaged  and  nulified  the  provisions  of
 Paris  Agreements?  Antics  of  Thicu  puppet
 regime  are  well  know.  They  have

 cpt raids  to  grab  the  territory  under  PRG  co-
 ntrol.  They  have  orgamsed  air  raids  in
 areas  deep  inside  the  territory  of  PRG.
 They  have  refused  tu  release  two  lakhs  of
 political  prisoners  withm  go  days  as  pro-
 vided  for  m  the  Paris  Agreement.  Further
 they  have  detained  60.000  peuple  during
 the  last  two  years  and  at  leastz5,000
 U.S.  military  personne!  m  civilian  disguise
 arestill  operatme  m  South  Viet  Nam
 and  there  ts  cor  tinuous  arms  supply  by
 U.S,  to  Phieuw  clique,  Sur,  Fo  sngerst  to
 the  Prime  Minister  to  ask  the  representa-
 tives  of  puppet  Thieu  regime  leave  our
 soil  and  turecognise  the  PRG  of  South
 Viet  Nam  immediately,

 Whatisthe  role  of  U.S.  Impetriahsm
 inSonth  Kotea  ?  They  are  perpetuating
 barbarous  hostile  acts  againat  DPRK.
 They  are  aggravating  tension  to  prr-
 petuate  division  of  Korea  aud  in  spite  of
 all  thesethingsand  in  spite  ufthe  fact
 thatthe  other  day  8  patriotsincluding  two
 journalists  weie  done  to  death  and  were
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 executed  in  South  Korea,  there  is  no
 condemnation  by  the  Government  of
 India,  Not  only  that,  The  External
 Affairs  Minister  had  paid  a  visit  to  South
 Korea  ony  last  year  t Pus  allowing  the  fair
 name  of  our  country  to  be  sullied.  In  the
 Middle  East  we  have  made  our  position
 very  clearthatthe  U.S.  Imperialism  is

 still  conspirmg  to  pressurize  Arab  coyn-
 tries,  Israel  should  vacate  aggression  and
 restoretherights  of  Palestinians,  I  should
 ask:  Can  Israel  defy  U.  N.  resolution
 without  the  connivance  of  the  U.S.  A,  ?
 There  isa  coup  in  Chile  anditisthe  result
 of  the  C.I.A.  activities

 Sir,  a  Committee  ofgroup  of2v  eminent
 persons  were  appointed  by  the  U.  N
 Secretary-General  tostudy  the  role  of
 multi  national  corporations  and  their
 impact  on  development  spcially  on  de-
 veloping  countries  and  to  submit  recom-
 mendations  for  appropriate  international
 action.  What  was  the  result  ?  The  Ex-
 ternal  Affairs  Ministry  reportsaysthat
 “the

 repo
 rtalso  concluded  that,  while  the

 role  of  transnational  corporations  was
 mainly  economic  in  character  and  im.
 fluence,  the  non-economic  impact  was
 frequently  as  importantas  oreven  more
 important  than  the  economic  impact,
 The  Report  unequivocally  condemned

 Subversive  political  intervention  on  the
 part  of  the  transnational  corporations  in
 the  affairs  ofthe  host  countries.  Even
 after  this,  in  this  country  our  Prime
 Minister,  Finance  Minister  and  others
 donot  condem  the  activities  of  multi-
 national  corporations;,  on  the  other
 hand,  they  are  welcoming  the  inflow
 ofaid  from  mm  ilti-national  corporattons.

 I  will  gnotefrom  today’s  TIMES  OF
 INDIA  which  coniainsan  articleabout  the
 situation  in  Vietnam:

 “Tae  novelty  in  the  methods  to
 achieve  U.  8.  objectives  consisted  of
 three  elements.  There  would  be  President
 Thteu's  mercentrary  armics,  equipped
 with  American  weapons  and  trained  and
 directed  by  U.S,  military  personnel,
 most  often  in  civilian  disguise,  Thee
 would  be  the  ‘deterrence’  of  preponder-
 ant  U.  8.  छिछला--धार:  off  shore  with  the
 Seventh  Fleet  and  others  lurking  in
 Pacific  Island  bases,  in  the  Philippine.
 in  Thailand  to  which  the  U.  8,  air  opera-
 tionalcommand  for  South  Viet  Nam  had
 been  ahifted,  and  further  back  in  Taiwan
 and  Japan.  Backing  all  these  would  be  the
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 nuclear  wea  to  intimidate
 and  the  Noth  Vietnamese.

 =  =a

 According  to  the  data  compiled  by  the
 PRG,from  November  १7979  to  January
 i973  when  the  Paris  agreement  was

 signed,
 the  U.S.  sh

 ipped  &
 2  planes of  various  types  (260

 fighter
 ants,  goo

 helicopte:s,  9४  C-2308,  60  reconnaissance
 planes....

 MR.  DEPUTY-SPEAKER  :  Why  read
 it?  I  amsure  the  Minister  has  read  that
 article.  I  have  read  it.

 SHRI  NOORUL  HUDA  :  This  indi-
 cates  the  depth  of  the  crisis  in  Vietnam,  I

 Say  with  all  humility  on  behalfof  our
 party  thatunless  we  reduceour  depende-
 neeon  American  aid  and  multinational
 corporations,  our  Governnent  cannotfollow
 consistently  an_anti,imperialist  ;  olicy
 I  wouldask  the  Government  immediately
 to  recognise  the  Provisional  Revolutionary
 Government  of  South  Vietnam  and  also
 ask  the  Americans  to  withdraw  all
 their  armiesfrom  South  Korea,  South
 Vietnam  and  Cambodia.

 SHRI.  N.  MUKHERJEE  (Calcutta-
 North  East)-I  begtomove  :

 “Thatthe  demand  unde:  the  Head
 Ministry  of  Exterval  Affains  be
 reduced  to  Re.  1”,

 [Pialure  to  have  full  diplomatic  rela-
 tions  with  the  Provisional  Revolu-
 tionary  Government  of  South
 Vietram,  an]

 “That  she  demand  under  the  Head
 Ministry  of  Enaterral  Affaurs
 reduced  to  Re...”

 [Failure  to  evolve  ways  and  mtans  of
 defeating  U.  S$.  blackmail  and  bluster
 which  threatens  the  peace.  freedom
 andsecurity  of  Asia.  (8)y
 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs  100,"

 [Need  of  wotking  out  positive  measures tocounter  hegemonistic  scheme
 in  the  Indian  Ocean  region.  (9)]
 “That  the  demand  under  the  Heads
 Ministry  of  Extersal  Affairs  be
 reduced  by  Rs.  roo."

 (Urgency  of  friendly  settlement  with
 Bangladesh  over  Farakha  waters,  sca
 boundary  demarcation  and  other
 issues.  (20)}
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 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs,  roo.’

 [Reasons  for  rently  unconscion-
 able  increase  in  Discretionary  Expen-
 diture,  (a1)].

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs.  100."

 [Necessity  of  toning  up  foreign  pulicy
 planning  =  and  implementation
 mechanismsin  the  Ministry.  (22)]
 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs.  r00.”

 {Indias’  policy  about  imperialist  func-
 tioning  through  multi-national
 corporations.  (23)].

 “That  the  demand  under  the  Head
 Minisiry  of  External  Affairs  be
 reduced  by  Rs.  r00.”

 [Feasibility  of  postive  steps  towards
 Asian  Security  and  peacr.  (a4),

 SHRI  RAMAVATAR
 (Patna)  :  I  beg  to  move:

 ‘That  the  demand  under  the  head
 Ministry  of  External  Affairs  be
 reduced  tu  Re.  aw

 SHASTRI

 {Inordinate  delay  in  recognising  the
 Provisional  Revolutionary  Govern-
 ment  of  South  Vietnam  (25)].
 “That  the  demand  under  the  head
 Ministry  of  External  Affairs  be
 reduced  to  Re.  3’.

 [Need  to  strongly  condemn  the  U.  Ss.
 intervention  in  South  Vietaam  (26  1
 “That  the  demand  under  the  head
 Ministry  of  External  Affairs  b
 teduced  tu  Re.  Tan

 {Need  to  demand  w.thdrawal  of  25090
 Ancrican  military  advisers  froin
 South  Vietnam  and  tostop  supply
 of  U.S.  arms  to  the  puppet  Govern-
 ment  there  (a7).

 “That  the  demand  under  the  head

 vac
 (  of  External  Affairs  be
 to  Re.  i".

 {Need  to  start  jaint  action  with  iitto-
 ral  countries  for  the  removal  of  Ameri-
 can  base at  Deigo  Garcia  (98)].
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 “That  the  demand  under  the  head
 Ministry  of  External  Affairs  de
 reduced to  Re.  .”’.

 Failure  to  get  Hindi  recognised  as
 anguage  in  the  U.N.  (g9)].

 “That  the  demand  under  the  head
 Ministry  of  External  Affairs  be
 reduced  tu  Re.  vy

 Need  to  post  only  such  persons  in  our
 {issions  abroad  as  have  firm  faith

 in  our  foreign  policy  (g0)]-

 SHRI  P.G.  MAVALANKAR  (Ah-
 medabad)  :I  beg  to  move  :

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  to  Re.  .

 [Fialure  to  formulate  and  implement
 a  good,  vigorous  and  imginative  policy
 ofachieving  unity  and  understanding
 among  the  countrics  of  Asia.  (g)].

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  to  Re.  .

 [Fialure  to  reorient  drastica  ly  end
 realistically  the  pattern  ofdiplomatic
 missions  and  relaticns  of  India,  with
 various  Countrics  all  over  the  world.
 (32°]-

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  to  Re.  i.""

 {Failure  to  shape  a  sensible,  bold  and
 sound  foreign  policy  which  would  be
 genuinely  pro-India,  promoting
 the  best  interests  and  ideals  of  the
 nation.  (g3)]- |«

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs
 be  reduced  to  Re.  wt

 [Failure  to  pursue  a  truly  non-aligned
 approvch  and  asimilar  line  of  speeches
 and  actions  atthe  United  Nations
 in  particular.  and  at  various  inter-
 national  conferences  and  gatherings
 in  general,  (34)  }

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs.  t00.”"
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 [Need  fora  susteined  effort  at  persuad-
 ing  member  nations  of  the  U.  N.  to  ac-
 cept  Hindi  as  and  additional  language
 for  all  official  porposes  in  the  word
 body,  (35)  }

 “That  the  demand  under  the  Head
 Ministry  of  Extenal  Affairs  be
 reduced  by  Rs.  i00."".

 [Need  for  effecting  large  economices  in
 the  establishmentand  running  of  our
 dipolmatic  missions  abroad.  (36))-

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 teduced  by  Ra.  r00".

 (Need  for  sending  well-equipped
 enlightened  and.  knowledgeable
 persons  at  the  U.N.  and  othe:  world
 agencies  annual  meets  and  special
 sittings.  (37))-

 “That  the  demand  under  the  Head
 Ministry  of  Eaternal  Affurs  be
 reduced  by  Rs.  100.""

 [Need  for  improving  the  standards  of
 efficiency  and.  service  at  our  Embassies
 and  Missions  abroad,  Particularly in  Tegard  to  extending  all  necesauy
 courtesy  assistance  and  guidance  to
 visiting  Indians  and  tourists,  {38°}.
 “That  the  demand  under  the  Head
 Mimistry  of  External  Affairs  be
 reduced  by  Rs.  to0.".

 [Need  for  improving  India’s  relations
 with  the  developing  new  nations  in
 Africaand  Latin  Awerica.  90)  }

 “That  the  demand  under  the  Head
 Ministry  of  Exernal  Affairs  be
 reduced  by  Rs.  00,

 [Need  for  a  fresh,  ineaningful  and
 courageous  initiative  at  breaking  the
 Jong  drawn  out  statemate  in  Sino-
 Indian  relations.  (40)).
 That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs.  r00.”.

 [Need  for  a  prompt  and  purposeful
 action  at  building  up  sound  Indo-
 American

 maderstanding  &
 and  frined-

 Ship,  to  that  the  relations  between  the

 two  #
 coples  are  strengthened  and  the

 nistrations  in  the  two  countries
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 are  better  able  to  inform  and  under-
 stand  ¢ach  other,  (@)  }

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs.  100.7",

 [Need  for  a  constant  vigilance  and  en:
 deavour  atkeeping  the  Indian  Ocran
 free  from

 an
 military,  strategic

 or  allied  considerations  by  the  Big  and
 Super  Powers.  (42))-

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs.  roo.  ’.

 {Necessity  for  a  thorough  overhaul  in
 the  functioning  of  the  Ministry  of
 External  Affaiis.  (43)]-

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs.  100."

 [Necd  forrestricting  the  amourt  to  be
 spent  under  the  category  of  Dis  reti-

 Expenditure  4a) onary

 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Re.  roo"

 [Need  07  4  grater  and  betier  intuative
 and  effort  by  India  for  strengthemng
 the  Gommenwealth  of  Nations.  145)-

 ‘That  the  demand  under  the  Head
 Ministry  of  External  Affairs  Le
 induced  by  Rs.  r00.”.

 {Need  for  removing  the  uncertain-
 ties  anc  for  improving  the  lot  of  Indian
 Nationals  who  were  and  some  stll  are
 hiving  in.  the  various  newly  —irdeprn-
 dent  countries  of  Africa.  (46)).
 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Ra.  10".

 [Need  for  toning  up  the  planning  re-
 srarch  and  study  divisionsin  the
 Ministry  of  External  Affairs.  7)
 “Lhat  the  demand  under  the  Head
 Ministry  of  Esternal  Affairs  be
 reduced  by  Rs,  190",

 [Nerd  for  a  sane  and  a  balanced  appr-
 ouch  regarding  invitations  and  arrange-
 mentsfor  welcoming  state  dignatorirs
 from  various  countries  of  the  world.
 (48)}-  ह
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 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs.  r00.”'.

 [Need  for  good,  friendly  relations
 particularly  with  close  neighbours
 like  Bangladesh,  Nepal,  Sri  Lanka.
 Afghanistan  and  Pakistan.  (49)]-
 “That  the  demand  under  the  Head
 Ministry  of  External  Affairs  be
 reduced  by  Rs.  :ou".

 [Need  for  a  reappraisal  of  India’s
 effective  role  in  the  non-aligned
 nations.  (50)].

 MR.  DEPUTY  SPEAKER:  The  cut
 motions  are  also  before  the  House.

 SHRI  DINESH  SINGH  (Paratapgarh)  :
 Sir,  itis  heartening  to  see  that  after  a  lapse
 of  two  years,  the  House  has  found  time  to
 disucss  India’s  foreign  relations.

 SHRI  SHYAMNANDAN  MISHRA
 (Begusarai)  :  He  as  clso  speaking  on  a
 special  commission  now.

 SHRI  DINESH  SINGIL:  This  battle
 of  Asian)  freedom  that  had  begun  at
 the  turn  of  the  century  35  nuw  coming  to
 an  end.  I  think  this  would  be  an  appro-
 priate  moment  for  us  totake  note  of  the
 fact  that  a  rew  Asia  with  all  te
 impications  is  coming  up.  To  say  this
 particularly  in  rektion  to  the  heroic
 Struggle  for  independence  of  the  people  of
 Vietnam  and  an  fact,  of  the  people  of
 Indo-China  a8  a  whole.  Phe  people  of
 Vietnam  had  to  face  pot  only  a  colonial
 country  but  the  wotld’s  —  lirgests
 military  powet-  In  doing  so,  they  won
 the  respect  of  the  world  and  it  is  matter  of
 yreat  pride  for  all  of  us,  b°cause  therr
 struggle  symbolisrs  not  only  the  inde-
 pendence  of  Vittnam  but  the  independe-
 neeof  Asia  and  the  emergence  ofa  new
 Asian  personality  which  can  re‘istloree,
 however  strongly  and  wallfully  it  nrght
 have  been  used.  Therefore,  |  take  this
 opporturity  of  speaking  in  this  House
 to  pay  my  homage  to  the  peuple  of  Viet-
 nam  and  in  fact  te  all  others  who  have
 made  the  supreme  sacrifice,  so  that  we  mav
 be  able  to  live  in  freedom  aud  digrity.
 Sir,  all  of  usin  Asia  fought  our  battle
 for  in’ependence  in  different  ways.  Under
 the  great  ledership  of  Mahatma  Gandhi,
 weevolved  a  non-violent  pattern;  others
 dealing  with  different  powt  rs  had  to  fight
 difftrently.  But  the  focus  ofall  our  effort
 was  =  gaindt  colonialism,  because  it  was
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 colonialism  which  manifested  itself
 Bre} Siren  ways.  ait

 a
 direct  a tule  which  we  f

 fac  ge
 3

 there  was  indirect  colon  rule  which
 the  people  of  Vietnam  were  fighting.  In
 its  new  garb  colonialism  ha’,  in  placcs,
 emerged  though  Local  Governments,
 stooges  of  foreign  powers,  and  it  has  hecr estab'ished  that  foreign  powers  will  no
 be  able  to  have  client  State  in  Asia;  that
 they  will  not  be  able  to  run  affairs  ‘n Asia  indirectly  through  —  their

 tog  8 and  thatis  why,  particulatly,  we  ought
 to  take  note  of  what  has  happened  in
 Vietnam  and  what  is  happening  in,  Viet-
 nam  because,  to  my  mind,  it  marks  ae end  of  the  client-State-rc  lation  Ship  which
 the  colonial  powers  had  established  in
 this  part  of  the  world.  I  draw  the  attention
 of  the  House  to  the  client  States  because
 we  ourselves  suffer  from  a  neighbour  who
 has  tended  to  be  a  Client  State  ofa

 haga power  since  its  own  ind¢pendén  a in  dealing  with  it  we  shall  have  to
 ind in  mind  that  we  have  to  go  to  the  peopit,

 we  have  to  persuade  the  peuple  to
 oy ciate  that  a  clinet  status  would  =  im  y

 foitign  domiyation  and  orly  then
 we shall  be  able  to  make  adjustments  —

 them  hecause  threre  will  have  to
 had

 adjustments  between  two  free  =  peop
 But  in  relation  to  the  point  that  T  was

 making,  I  would  wish  to  draw  the
 -

 tion  of  the  House  to  the  continuing  battle
 that  zoes  on  in  Asia  and  that  3s  aginst
 economic  exploitation.  It  would  br  interest-
 mg  to  reacall  that  out  of  the  38  meni-
 ber-Staics  of  the  United  Nations.  03
 are  the  dey  lop.ng  counttics  And  if

 Ye take  away  social. st  countries  from
 vthers,  then  only  a  handful

 ofcounte in  the  world  today  have  cornered
 wealth  of  the  entre  world.  Tt  id

 ane
 portant  to  ralise  that  in  order  to  a

 aid the  wealth  of  the  world,  they  a
 h

 attempted  to  dominate  this  world  throug
 nulitary  power,  through  ecanom

 1
 powcr  and  at  times  even  through  cultin

 a

 eftorts.  Fortunately  for  ous,  we  ar
 :

 country  with  tremendous  raw  ain
 ro

 also  a  country  which  has  the  wor
 . third  largest  technological  man-power  an  a.

 therefore,  a  tremendous  possibility  exisls

 in  this  country  for  harnessing  the
 ae

 materials  that  we  have  and  also  for  working
 together  with  countries  in  Asia  to  give
 a  new  lead  against  the  war  of  exploitation
 thatstill  goeson.  T  am  personally  happy
 that  there  isa  much  greater  Cronmic  Con_
 tentin  the  conduct  of  our  for  alia
 and  it  is  particuarly  heartening  0  see
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 Finance  Minister as  the  head  of  the  MinistrY of  External  Affairs  so  that  he  is  able  ‘fo
 combine  his  knowledge  of  financial  matters
 with  diplomacy  to  enble  India  to  play agreater  role  in  bringing  about  evo- nomic  development  jn  the  developing countries.  And  Isay  this  with  the  back-
 ground  of  what  I  said  earlier  that  India with  its  raw  materials  and  with  it  third
 largest  technological  man-powtr  has  a
 tremendous  possibility  to  assist  other
 developing  countries.

 Also  the  tendency  that  we  have  deye-
 loped,  to  look  up  to  the  developed  coun-
 tries  as  the  sole  source  from  which  techno-
 logical  information  can  come,  has  to  be-
 broken.  We  have  ourseles,  together  with
 our  friends,  also  to  goin  to  t¢search  which
 ha:  enabled  the  richer  powers  at  the  moment to  receive  the  technological  know-how.
 Whatever  wt  do,  Sir,  we  have  to  bear  in
 mind  that  greater  emphasis  has  to  be  on
 Asian  affairs,  that  we  are  a  part  of  Asia, that  we  are  strategically  situated  in  ‘Asia,
 that  wre  command  the  largest  portion  of
 the  Indian  Ocean  and  are  in  the  middle of  the  routes,  the  sea  lines  that  go  through
 the  Indian  Ocean.  ‘Therefore,  from  the
 Points  of  view  of  raw  material,  technologi- cal  know-how,  manpower  as  also  geo-
 8raphical  situation  ,  we  have  an  advantage that  few  countries  enjoy;  but  this  adv-
 abtage  has  to  be  turned  for  collective  bene-
 fit.  Wrat  has  been  lacking  m_  Asia  is  a
 collective  organization  for  the  development of  Asian  countries.  You  will  be  surptised
 to  bear,  Mr.  Deputy  Speaker,  that  there
 isbardly  an  Asian  organization  worth
 it6  name,  cither  poltical,  economic  or
 ¢ven  cultural.  We  did  make  an  cflort  to
 g¢t  together  into  whar  was  to  b  known  as
 the  Asian  Council  of  Ministers;  but  1
 am  afraid  itis  now  practicaly  dead  asa
 doob,  It  is  this  emphasis  that  we  have  to
 re-create;  we  have  to  give  a  feeling  to  the
 Asian  countries  that  here  is  another
 Asian  country,  capabe  and  willing  to
 assistin  the  larger  development  of  ‘Asia.
 And  I  speak  of  development  in  Asia  in
 no  parochial  sentc.  I  am  not  saying  that
 Asia  should  be  built  up  against  Europe,
 against  Africa  or  against  others;  but
 that  our  primary  respuasibility,—historical,
 Bcographic  and  strategic  is  to  develup
 the  areas  surrounding  us;  and  therefore,
 we  have  inevitably  to  place  greater  em-

 asis  on  the  development  of  Asia,
 Pnfor  tunately  our  outlook  is  still  European
 fo  Western  -oriented.  Our  main  Missions
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 artin  Western  countries,  Gur  tours  ar
 usually  to  Western  countries;  and  th®
 general  orientation  of  our  service  is  also
 towards  the  Western  countries.  It  has
 been  my  hope  that  it  would  be  sible
 for  us  to  develop  a  sens  of  Asian  Fentity
 in  the  conduct  of  our  external  relations;

 and  i  hope  that  the  Foreign  Minister
 will  be  able  to  make  apositive  contribu-
 tion  in  this  direction.

 SHRI  SHYAMANANDAN  MISHRA
 (Begusarai):  But  even  the  Indian
 identity  in  external  affairsis  completely  lost
 now.  Where  do  you  matter?

 SHRI  DINESH  SINGH:  What  we  have
 to  project  Mr.  Deputy  Speaker,  is
 cooperative  identity.  and  not  a  nati
 identity  in  international  affrairs,  which
 does  not  mean  (Jnterruptoins)  that  we
 become  oblivious  of  our  national  int-rests;
 but  our  national  intercsta  will  have  to
 be  welded  together  with  the  national  int-
 erests  of  other  countrics,to  evolve  a  com-
 mon  approach.  Unless  we  do  that,  there  will
 be  a  tendency  for  a  large  and  potential
 country  like  India  to  tufn  chauvinistic
 and  inward  looking  and  that  is  why  T  have
 not  attempted  to  emphasise  the  national
 identity.  The  image.  as  the  hon.  Member
 would  racall,  which  we  —  collectively
 helped  to  build,  was  that  of  Tndia  as  a
 part  ofthe  Afro-Asian  solidarity.

 Asl  wassaying,  itis  nceessary  for  us  to
 evolve  Asian  organisations  for  mutual
 development.  In  this  context,  I!  would  like
 to  say  that  what  is  happening  in  West
 Asia  is  of  gical  importance  to  us.  The
 new  wealth  that  the  West  Asian  coun-
 tries  are  acquiring  out  of  the  tale  proceeds
 of  their  oil  is  being  divetted  for  investment
 into  the  developed  society.  into  —  the
 countries  which  do  not  need  external
 capital  for  their  own  development.  I  am
 conscious  of  the  effort  that  the  Forcign
 Minister  and  the  Government  have  made
 totry  to  divert  some  of  this  fot
 developmentin  the  developing  Countries
 and  I  would  urge  upon  him  to  ust  his
 influance  tostrengthen  this  move.  In  fact
 I  would  go  so  fur  as  to  suggeat  Lo  him  that
 he  takes  the  initiative  in  establishing  an
 Asian  copoperative  endeavour,  in  which
 these  funds  could  be  used.  This  would  be
 natural  because  of  the  inter-dependencre
 that  Asian  cuuntries  have  on  one  another.
 Otherwise,  the  difficulty  is  that  West
 Asia  may  get  is  olated  from  the  mainstream
 of  Asian  thought,  which  will  permit  the
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 outside  to  put  direct  pressure  on  the
 West  Asinn  countries.  The  dangers of  war in  West  Asia  are  not  to  be  taken  lightly.
 Therfore,  thier  security  lies  not  only  in
 the  assertion  of  their  own  power,  or
 the  build  up  oftheir  own  power,  which
 can  not  be  done  in  such  a  short  time,  but
 by  bringing  together  the  Asian  consious-
 nessin  their  defence.  And  that  consious-
 nes8can  come  to  their  defence  only  if  thrre
 is  a  cooperative  effort.  If,  as  developing
 countries,  we  suffer  greatly  by  the  im-
 balance  that  has  been  created  by  the  rise
 in

 ofl  pel
 rices,  then  the  Asian  solidarity

 is  w  ed.  Therefore,  there  should  be
 a  consicous  ¢ffort  to  try  to  put  together
 those  newly-generated  resources  into  the
 development  of  the  Asian  region.

 There  was  atime  when  India’s  voice
 was  the  voice  which  was  greatly  valued
 in  the  councils  of  the  world.  I  can  sce
 my  hon.  friend,  Shri  Mishra,  agrecing
 with  me.  But  I  am  not  going  (०  say  in
 the  next  sentence  what  he  would  have  liked
 me  to  say;  or,  my  be,  atthe  end  of
 it  he  may  not  agrec.  ]  am  not  saying
 that  the  power  behind  India’s  voice  has
 been  weakened.  In  fact.  the  power  behind
 India’s  voice  has  been  strengthened.  Tf
 gave  the  example  of  our  econymic  puten-
 tial,  I  gave  the  example  of  our  technolgical!
 potential.  We  have  made  great  strides  in
 developing  nuc’ear  energy  fur  peaceful
 purposes  and  we  have  made  tremendous
 development  in  the  industrial  complex
 of  this  country.

 SHRI  SHYAMANANDAN  MISHRA  :
 No  addition  to  the  economic  assistance
 recently.

 SHRI  DINESH  SINGH:  When  one
 talks  of  a  country’s  exterual  relations
 one  does  not  think  in  terms  of  one  or  two
 years,  specialiy  those  years  when  the  entire
 economic  order  may  have  bernindiffien'ty,
 but  one  thinks  of  trends  which  will  inevi-
 tably  produce  certain  results.

 I  tried  to  mention  carlie:  that  Tndia
 dors  not  only  have  the  potential  but  has
 also  made  a  demonstration  ofits  techno-
 logical  progress.  Therefore,  it  has  gencrated
 termendous  potential.  But  I  referred  to
 the  question  of  India’s  voice  in  the
 councils  of  the  world  with  a  particular
 Point  in  mind.  I  recogaiat  that  diplomecy,
 silent  isof  great  valuc.  I  am
 conscious  of  the  fact  that  at  times  it  beco-
 mes  necestary  fey  a  country  to  take  a  low
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 key  posture;  but  a  low  key  ure  at  a
 time  when  tremendous  activity  is  taking
 place  around  one  is  not  necessarily  produ- Ctive.  And  this  is  again  relation  to  the
 developments  in  West  Asia  and  South
 East  Asia.  There  was  a  time  when,  if  any-
 thing  happened  in  this  part  of  the  world,
 India  was  always  in  the  centre  of  the  pict-
 ure.  India  was  not  only  consulted;  but
 India  was  also  usually  the  main  instru-
 ment  of  the  international  will.  Now,  we
 have  for  some  reason,  moved  away  from
 it;  and  it  is  now  necessary  to  go  back  to
 that,  because  it  would  be  an  essential
 element  in  bulding  up  and  Asian  persone-
 lity.  A  lead  will  have  to  be  taken  and  in
 this,  we  need  not  be  over-concerned  about
 the  attitude  of  Ching  or  Pakisthan  or  any
 other  country.  If  the  most  important
 powcr  in  the  world  to-day  has  not  been
 able  to  prevent  the  emergence  of  the
 Asian  personality,  I  am  sure  China  cannot
 stand  in  the  way  of  Asian  unity.  Asian-
 unity  will  come  and  we  must  play  cur
 role,  irrespecttye  of  the  attitude  that
 China  or  Pakistan  or  any  other  nation
 may  have;  and  I  have  no  doubt  that  once
 an  initiative  is  taken  eyen  Countries
 whice  may  not  be  particularly  friendly  to
 uS  to-day  or  whose  guvernments  do  not
 see  Z

 ¢-lo-eye  with  us  to-day,  would  find
 it  difficult  to  be  away  it  from  the  mains-
 tream  of  Asian  thinking.  Sir,  ]  would  wish  to
 conclude  with  a  reference  to  our  relations
 with  the  super  powers.  I  have  refrained
 from  __tatking  about  out  relations  with
 individual  countries,  becaure  I  know
 many  of  my  freinds  wiil  be  referring  to  it
 to-day;  and  in  the  short  timc  avalable
 to  me,  To  wanted  mainly  tu  point  to
 certain  trends  rather  than  go  into  detai.s;
 hut  Sir,  our  relations  with  the  super
 powers,  as  natun.y  with  any  uther
 country,  have  to  be  bui:t  on  the  basis  of
 identity  of  interests,  We  have  fortunately
 been  abic  tuident fy  our  interests  with  the
 Soviet  Union;  and  what  we  sce  to-day
 asthe  manifestation  of  Indo  Soviet  fiiend-
 ship  is  not  a  relationship  between  a
 weak  and  a  strong  power;  but  it  is  a
 relation.  ship  between  two  equal
 countries,  because  they  have  been  able
 to  find  areas  in  which  their  interests  are
 conumun:  and  itis  a  tribute  to  the  poticy
 bath  of  India  and  of  the  Saviet  Union
 that  irrespective  of  their  global  atrategy
 elschwere,  they  have  been  able  to  ide  nen  y
 ateas  in  which  they  could  very  closely
 work  together,  Now,  unfortunately  such
 adevelopment  has  not  taken  place  with  the

 United  States,  I  have,  on  a  number  of



 279  D.  ७.  (Min.  of
 External  Affairs),  i975-76

 [Shri  Dinish  Singh]

 occasions,  mentioned  that  there  is  need
 for  us  to  make  sush  an  effort  because
 irrespective  of  which  government  may  be
 in  powcr  in  the  United  States,  there  is  a
 certain  identity,  at  least  of  ideals  and
 Purpose,  andalsoI  am  sure  of  interests, with  a  large  country  like  the  United
 States;  and  our  relations  should  not  be
 left  tothe  whims  of individual  ambassa- dors  and  others,  however  distinguished thev  _may  be,  but  it  must  be  based  on
 certain  realitics,  and  these  realities  can  be
 understood  only  when  there  is  an  assess-
 ment  of  our  own  interé  sts  and  the  possible
 interestsofthe  United  States.

 15.  35  hours.

 [SHRI  ISHAQUE  SAMBHALI  in
 the  Chair]

 2

 I  am  sure  thet  the  Foreign  Minister
 would be  able  to  make  a  beginning  in  this
 direction.  Once  we  ere  able  to  sort  out
 our  relations  with  the  super  powers,  it
 would  help  एड  more  in  our  effort  to
 develop  an  Asian  personal’  ty  and  in
 developing  Asian  cooper.tion.  Thank
 you  very  much.

 SHRIH.N.  MUKHERJEE  (Galcutta
 North  East)  ;  Mr.  Chairman,  Sir,  having taken  part  in  this  prticular  debate  almost
 without  intermission  for  the  last  25  years
 I  confess  toa  certain  fatigue  in  appro:  ch-
 ing  this  subject,  a  fatigue  which  I  fear  I
 have  not  been  able  to  overcome,  in  5)  ite
 of  whatever  relation  I  could  draw  from
 the  very  interesting  Speech  just  made
 by  my  friend,  the  former  Forcign Minister  of  India.  My  difficulty  in  regard to  a  discussion  —  of  our  country’s  forcign
 policy  drives  from  our  dificulty  in
 dealing  with  the  principal  political
 ofccisatinn  in  our  country,  the  Congress
 which  the  Prime  Minister  lately  described
 Somewhere  as  a  loose  sort  of  party,  rather
 amorphous,  rather  difficult  to  orgai.ise
 and  integrate.  In  relation  to  fore'gn
 policy  also,  I  find  that  it  is  somewhat
 loose,  and  it  has  lost  the  footing  in  principle
 which  in  his  time  Jawaharlal  Nehru  in
 his  inccssant  dialogue  with  his  people  in
 Parliament  and  outside  used  to  try  to
 evolve.  The  result  is  a  kind  of  ad  focim
 which  does  no  good  for  anybody.  The
 resultis  a  dependence  upon  the  bureau-
 eracy,  which  operates  from  South  Block,
 in  a  manner  which,  quite  frequently,  is
 somewhat  disgusting.
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 We  have  recently  had  the  mortification
 of  having  to  see  owr  Ambassador  in  the
 United  states  taking  seriously  the  amoral
 and  scrupleless  politician  like  Kissinger,
 whose  award  o. es.  Peace  Prize  must  be
 the  prize  joke  of  the  century.  When  our
 Ambassador  was  talking  about  tilting  or
 re-tilting  of  this  man  or_  the  other
 he  was  making  a  fool  of  himself.  It  shows the  nearly  ineredicable  pro-West  orierta-
 tion  which  has  made  a  permanent  scttle-
 ment  in  the  South  block,  which  is  wh't  large
 all  ovwrin  the  report  which  has  been
 presented  to  usin  this  House.

 Before  I  get  into  the  other  subjects,  I
 would  like  to  have  some  clarification  of  the
 reasons  why  we  are  asked  to  grant  dis-
 erctionary  expenditure  funds,  which  have
 jumped  up  from  Rs,  :.6g  crores  to  Rs-
 23.69  crores  this  year.  I  know  d'scretionary
 expenditure  cannot  and  necd  not  be
 expounded  to  us,  but  we  must  have  some
 idea  as  to  why  in  one  year’s  time  the  dis-
 cretionary  expenditure  at  the  mercy
 of  certain  people  has  jumped  to  that
 extent.

 Before  I  proceed  further,  I  must
 congratulate  the  Government  thet  in
 regard  to  Combodia  they  have  at  last
 recogn'std,  not  too  late  happily,  the
 regime  that  rightfully  hes  taken  over,
 almost  taken  over,  in  that  country.  I
 would  only  «sk  our  Foreign  Minister  to
 remember  thet  with  Cambodia  we  he«l
 very  friencly  relatioinship,  88  evidenced
 by  tle  fact  that  in  the  capital  Phnom
 Penh  one  ofthe  mostimportant  avenue
 still  named  after  Jawaherlal  Nehru,

 Tam  glad  my  frind  the  former
 Foreign  Minister  refered  to  Vietnam.
 The  glory  of  Vituam  has  becn  written
 with  a  sun  beam  in  the  pages  of history.
 There  was  a  cruel  calamity,  the  United States  aggression,  even  after  the  Paris
 Agreement  of  19732  which  the  United
 States  continued  in  violation  of  the  agree-
 ment,  sptndingin  the  pericd  after  1973,
 settlement  no  lessthan  three  bi'licn  dellars.
 But  they  failed  and  we  know  the  result,

 Sir,  I  am  glad  Mr.  Dinesh  Singh  men-
 tioned  Vietnam  to  begin  with,  more  or
 less  as  the  text  of  the  sermon  so  to  speak,
 when  we  discussforeign  pclicy.  [tis  good
 to  remember  that  power  like  the  United
 Statescan  never,  whatever  the  machina-
 tions  of  the  rulers  ofthat  country  might  be

 rm
 ii
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 reverse  the  process  of  history.  They  have

 spe
 ६  7§0  billion  dollars  over  Vielnam

 ce  1954  and  that  amounts  to  Rs.

 780
 000  Crores  at  lest  in  Indian  monty.

 ther  the  Unite  States’  funds,  northe
 Unite  State's  arms

 “up
 plied  to  the  black-

 guard  elements  in  i¢tnam  which  was
 twice  what  was  supplied  to  the

 pop
 ular

 side  by  the  Soviet  Union  and  China,
 ot  the  United  States  troops  which  at
 one  time  numbered  550,000,  nor  the
 United  States  ,  advice  could  prop  up  the
 dirty  regime  in  Vietnam  which  they
 wanted  to  continue  under  thet:  thumb.

 I  have  had  the  m  srtification  of listening
 to  certain  people  whom  I  donot  see  now,
 and  who  said  at  one  point  of  time  in  this
 House,  in  the  last  Parliament,  that
 India’s  fight  for  freedom  was  being  con-
 ducted  on  the  Mekong  River.  I  do  hope
 that  they  do  ge  information  about  what
 is  happening  in  Mekong  River  at  the
 present  time.

 Sir,  we  have  certain  responsibilities.
 Tne  entire

 4  bad
 gang  which  goes  by

 the  name  of  the  Thiewe  clique  must  gu
 and  we  nist  not  alluw  our  country  to  be
 told  all  surts  of  fibs  manufactured  stories
 about  “evacuation”.  Actually,  even  the
 Well  known  West  Germany  paper  “Der
 spi¢ga”  has  been  comstrained  to  expose
 American  repuits  about  evacuation
 taking  palce,  as  iffrom  the  liberated
 zone  ptople  are  running  away  while  the
 fact  of  the  matter  is  that  the  Amrican
 imperial'sts  ana  their  sctellites  ure  trying
 to  give  the  last  blow  to  their  own  people.
 They  are  compelling  whoever  lives  in  the
 liberated  area  t  gun  point  to  leave  the  place
 and  they  have  already  run  away  with
 hundreds  and  thousands  of  children  who
 like  the  =  Janissarits  in  the  old  Turkish
 sultan  Court,  were  taken  away  from  Bulga-
 tin  and  other  European  =  countries
 under  the  Turkish  sulian  and  were  taken
 away  and  brought  up  in  order  to  become
 something  of  an  instrument  of  the  sultan.
 So,  they  are  stealing  thousands  of  children.
 They  are  staging  all  kinds  of  ughly  tricks.

 The  world's  conscience  can  no  longer
 be  hoodwinked  and  we  know  exactly  what
 is  happening,

 Since  the  PRG  of  South  Victnam  has
 proved  itself  to  be  what  it  is;  since  ten
 out  of  seventeen  milion  enow  in
 South  Vietgam  liye  under  Poors G  admmis-
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 ration  since  mor¢  than  three-fourth of  the  teniitory  is  now  iberated,  we  have to  goahead.  Our  Foreign  Ministry  should
 come  forward  without  a  minute's  aclay and  give  the  fullest  diplomatic  recognition to

 ne
 PRG  of  South  Vietnam.  In  the

 meantime,  we  should  also  send  reliefso  that
 the  people  who  are  suffering  there  can  have
 some  kind  ofalleviation.  I  say  this  because I  learn  that  even  Finland  and  Sweden have  sent  relifto  Sauth  Vitinam.  The
 Tatemational  Red  Cross  is  also  taking
 Somesteps.  The  French  Communist  Party has  sent  a  donation.  If  Jawahatlal  Nehru was  alive,  I  expect  the  would  have  said, “let  us  do  something  sabaut  the  people there.  We  shall  send  relief  there.”  But  we
 do  nothing  of  the  surt.  On  the  contrary, instead  of  saluting  the  glory  of  Vicinam, we  delay  .  recognition  to  the  PRG  of
 South  Victnam.

 We  have  an  Ambasader  in  the
 mociatic  Reublic  of  Vietnam  whom

 we  have  called  back.  J  don’t  think  we
 have  an  Ambasader  resident  at  the
 moment  in|  Hanui.  Perhaps  a  Deputy
 Scactary  is  being  uursed  somewhere  to
 be  sent  as  an  unimptr  tant  customer  to
 function  in  Hanoi.  Actually,  from  Hanui.
 then  great  leaders  have  come  tu  us  the
 never...  to  be  furgetton  He  Chi  Minh.
 came  to  Delhi  some  years  back.  Prime
 Minister  Pham  Van  Tiong  Game  more
 than  once;  Jawharlal  Nehru  himself
 told  me  once  how  about  pham  Van  Dong’s face,  thes¢  was  a  sump  of  nubility,  tne
 stamp  of  suffeting  bow:  with  equanimity,
 woithy  of  the  finest  Buddhist.  he  is  of
 course  nol  a  Buddhist  bu!  a  revolutionary
 Pham  Van  Dong  came  twice  to  this
 country-Ho  Ghi  Minh  =  came  to  this
 country.  But  of  course.  our  big  leader.
 do  not  gu  there.  Our  Prime  Minister  dues
 not  go  there.  Our  Exter,al  Affairs  Minis-
 ters  Mr.  Y.  B.  Chavan.  has  not  yet
 gone  there.  Perhaps.  the  only  Minister
 of  Exteral  Affairs  to  visit  Hunoi.  Mr.
 Dinesh  Singh,  had  umbibed  something
 ofthe  glory)  of  Vietnam  and  that  is  why,

 be
 eaking  from  those  Benches,  he  put
 ietnam  in  the  centre  asfaras  the  then

 of  this  afternoon  was  converted.

 We  should  do  our  auty  by  Vietnam;
 we  should  at  once  recognise  P.R.G.  we
 should  send  an  Ambassador  of  the  proper
 Stature  without  delay.  Let  one  of  our
 leaders,  big  leaders,  go  to  Hanoi  as
 well  as  to  South  Vietnam,  if  that  is
 possible,  That  is  something  which  we  ows.
 to  ourselves  and  to  history.
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 We  are  ha

 Bey
 that  talks  continue between  usand  Bangladesh  and,  I  hope, that  a  fnendly  settlement  would  come

 about  over  Farakka,  over  the  sta  boun-
 issue  and  whichever  other  problems

 there  might  remain.  Some  delay  is  per- haps  inevitable.  If  our  mter-State  river
 projects  get  held  up,  then,  polsmbly,
 In  Fegard  to  such  problem:,  some  delay
 mught  take  place.  But,  I  am  sure,  tnat  ine
 leaders  of  Banglaacsa  woula  unde:-
 stand  che  difficulues  of  thit  coun,  purti-
 cularly,  the  problems  of  Calcutta  Pout
 About  Calcutta,  I  know,  the  leaders
 of  Pangladesn  have  acrtay  nostalgic
 sentument.  So,  if  che  master  8  proper!
 pursued,  I  am  sure,  a  setulement  ‘ould
 comt  about.  In  any  case  the  Interest  of
 both  the  counties  5s  to’  be  safeguaraed
 and  a  way  out  must  >  found  It  should
 not  oc  imposible  in  this  technological
 age  to  sort  out  tcehnological  proniems,

 I  remember  ou  External  Affairs
 Minister,  Mr  Chavan,  saymg  ata  public
 meeting,  andb-hasbuinrepecalin,  n  trom
 the  international!  forums  vbat  im  =  regata  to
 the  Inatan  Ocean  bates  whick  are  oving
 sct  up  by  the  United  dtates  along  with  ug
 friends,  action  und  not  only  protest
 is  wanted.  We  read  in  the  paptrs  about
 the  metung  nciaat  Lima  Tncre  was
 a  metting  also  at  Havana  where,  1  am
 very  bappy,  our  friend,  Mi  Chavan,
 was  piisent.  I  was  glad  to  notice  that,
 while  in  Havana,  Mr  Glavan  made  a

 Statem  nt  about  Fidel  Castro,  lam  quoting
 M:  Chavan’s  words  He  said:

 “What  we  said  in  more  guarded  woids,
 D:.  Gastrosaidim  avery  plain  and
 forthright  manner  [tus  a  great  service
 to  developing  countries  that  he  has
 pone”.

 This  is  sometning  relaung  to  te  trade
 problems  of  Dev  loping  counirns  about
 which  my  bon.  fi.cnd,  Mr  Dinesh  S  pgk,
 was  spraking  just  dow.

 I  wan  to  siy  thuaboutCuba  There
 you  finda  new  spciety  which  isclean  ana
 Young  and  invigoraung,.  The  Cuban
 revolution,  now  a  part  of  world  sorialiam,

 38  something  ०  which  =  India  also  har  a
 ctrtaun  «=  responsibility.  The  Prim
 Miguister  28  going  to  Jamaica...  व  find,
 she  35  going  to  Jamaica—to  attend

 the
 Gommogwealte  Prime  Muusers’  Gon-
 ference,  and,  if  sbe  goes  to  Jamaica
 je  is  nas  &  very  big  cap  for  her  to  go  alsa
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 to  Guba.  Figel  Gastro  has  been  here  in India.  Nebru  went  andsaw  Dr.  Castro
 in  New  York  in  Harlem  Hotel  when both  were  at  a  meeting  of  the  United
 Nations  and  told  him,  “You  are  a  very brave  man.”  Perhaps,  Mt.  Chavan,  cag find  out  from  the  archives  of  his  Ministry a  memorandum  perhaps  gathering  dust

 Which  had  been
 Preps  2

 by  our  own
 Embassy  in  regard  to  the  fruitful  trade

 Pots:  bilities  between  Guba  and  India,  but
 even  to  day  trade  hardly  exw  with Cuba  Tus  is  sometning  about  waich  we
 must  wake  up.  Something  has  got  to  be
 done  about  it  Fhe  Government  of
 India  must  also  intervene  na  matier
 about  wach  I  pave  got  information  only
 today—and  thatis  that  in  Ct  ule  (somehow
 befriened  by  tre  teople’s  China)  there
 are  80  prisonersin  contentration  camps,
 among  ttem  Luis  Corvalan,  the  leacer
 of  the  Gommuning  dairy  He  is  alsoin  ४06
 concentration  camp  and  bere.  33  a  plan to  kill  them  off.  Since  agth  March  they are  completely  isolatea  from  the  world
 and  police  gogs  are  there,  the  idea  being tbat  a  false  plea  would  be  put  furwatd  au  at
 they  were  trying  to  ran  away  aud  there-
 fore  they  were  shut  and  killed  ‘This  i3
 the  plan  which  has  leaked  out  The
 Government  of  India  mustintuvent  and
 do  something  abuut  it-  In  regard  to  Chile, at  least,  our  record  ty  clean  Let  us  go
 forware  and  ७८  thatthe  fiewt  jyunta  there
 does  not  get  away  with  suck  atrocities

 In  the  recent  past,  the  United  States
 has  encountered  defers  everywhere,  jot
 becaus.  08  the  =  =United  Stats—alter
 all,  itu8  4  child  of  evolution  which  as  ०  big
 factor  mm  history—but  because  the  rulers
 of  the  United  States  today  have  chosen
 to  x  the  gen  darme  of  world  reactions
 and  tne  sesultis  that  they  ae  atfated
 everywntre.  But  mioncy-powe:  is  not
 every  thing,  after  all,  as  a  revolutionary
 Once  said,  the  laws  of  artillery  cannot  be
 strongit  than  the  laws  of  hustory.

 And  40  it  38  that  the  oldest  umpenaliat
 power,  Portugals,  Portugal  is  now  a  very
 different  place  fiom  whati3  was,  and  the

 propte
 surge  forward.  Fiom  Purtugal to  Poillippines  we  see  a  difftrent  picture

 em(rging.  The  oldest  monarchy  jn  the
 world.  Ethiopia—nas  gone  the  way  of
 all  Sesh.  Ameticans  so  called  unsinkable
 air-Craft  carrier,  which  is  the  country called  “hailana,  9  showng  many  sym- toms  which  are  not  at  all  to  the  Ukeog  of
 imperialists.  In  the  Arab  wold,  the
 U.&.,  as  ovtslord  of  Ispacal,  fads  iseif
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 ts  unable  to  that  Arab  freedom
 nd  prospects  of  Palestinian  liberation

 “ye  xo  much  brighter  than  before.

 Even  so,  the  United  States  are  trying
 to  prop  up  such  ugly  customers  as  South
 Africa  and

 Rhodesia,  pare  only
 हा.  day  some  telegrams  pul  up  in

 Fall  Ypulse  about  the  United
 States  deliberately  carrying  On  trade  in
 strategic  goods  with  South  Africa  and
 Rhodesia,  and  shamelessly  flouting
 the  Directive  of  the  United  Nations.

 Knowing  bowever  that  all  these  things
 willnot  work,  the  United  States  natwally
 bave  their  eye  on  South  Asia—on  the
 Indian  Sub  CGontient—and  so  they
 arearming  Pakistan,  with  Gbina  in  to—
 always  domng  what  is  n¢eded  even  for  the
 intptakable  Ghile  junta.

 The  madness  in  Ghina  will  however
 pass  the  madness  ia  Pakistan  is  coutrived
 and  that  will  also  pass  before  long:  but
 the  madn:ss  in  tne  Ontted  States  needs
 to  be  fought  and  defeated.  ‘Their  plan  ७0०
 have  de-stabiiisation  in  our  kina  of  coun-
 try.  There  is  no  need  to  go  into  details
 about  their  ways  and  means  of  doing  so.
 They  have  various  devices  and  ihcy  want
 de-stabilisation  in  the  Tudian  Sub  Cunti-
 nett;  and  of  course  we  have  the  sappers
 and  miners  of  U.S.  smperialism,  the  “total
 revolutignarics  *  jumping  about  from  place
 to  place  today  with  a  somewhat  inclan-
 choly  face,  but  their  aim  is  clear,  which  is
 tohelp  the  task  of  ‘‘de-stabilisntion”  in
 countries  like  ours.

 Part  of  this  de-stabilisation  cHortis  to  be
 seen  in  the  case  of  Sikkim,  for  example,
 about  which,  atleast,  our  Government
 has  taken  good  stand.  I  hope  they  will
 stick  toitin  a  principled  manntr.  We
 patscdlawsin  regard  to  Sikkim  because
 we  wanted  the  democratic  forecs  to  ad-
 vance  there.  We  do  not  want  to  do  away
 with  the  office  of  Chogyal  ifitcan  co-exist
 with  the  developing  demucratic  forces;
 but  if  the  Ghogyal  and  his  advistrs  play  the
 kind  of  evil  game  that  they  afe  doing,  then
 naturally  they  wilihave  to  be  taught  the
 lessons  they  deserve.  But  the  Government
 mnust  make  sure  that  the

 Lh
 8  and  aspira-

 ions  of  the  feople  of  Sikkim  for  their
 \enuing  liberation  are  not  thwarted  in  any
 gay  and  there  fore  we  have  to  move  with
 wider  and  ciroummpettion.  We  cannot
 dertunde  certain  clemepts  of  the  world

 DG,  (Min.  of
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 outside  who  will  never  listen  to  our  argu-
 ments.  They  have  n¢ver  forgiven  us  our
 freedom;  and  thos¢  who  have  not  for-
 given  us  our  freedom  will  never  unde-
 stand  our  argument.  The  rest  of  the
 world,  at  any  rate,  must  be  made  to
 understand  the  reason  why  Inbia  has  acted
 in  Sikkim—wiscly,  firmly  and  for  princi-
 ples  that  realy  matter,

 I  would  refer  to  another  matter  which
 I  thoughtoi  when  my  friend,  Shri  Dinesh
 Singh,  mentioned  the  Super  Powers.
 L  am  very  glad  he  talked  about  the
 desirabiliy  of  Asian  countries  commng
 together.  Asian  security  and  Asian  peace
 are  themes  which  arc  beard  all  over  the
 world,  and  we  in  this  country  have  rcs-
 ponded  favourably  70  the  idea  of  Asian
 security  because  that  is  the  only  way  of
 consolidating  Asian  freedom.  In  the
 goth  year  after  Bandung,  we  must  re-
 member—and  I  am  glad,  my  friend,
 Shn  Dinesh  Singh,  also  referred  to  it—
 that  we  have  Deen  icHow-sufferers  under
 imptnalism,  we  have  been  fellow-figbters
 for  freedom  from  imperialism,  and  we
 have,  today,  to  be  fellow-fighters  for

 rative  cystance  in  an  Afro-Asian
 wotid  because  thatisin  thelogicof  things,
 that  is  om  the  logic  of  history,  Already
 we  have  bilateral  arrangements,  and
 sometimes  Cven  something  like  muiti-
 lateral  arrangements.  India  has  agiee-
 ments  with  the  Soviet  Union,  with
 Bangaladesh,  with  Afghanistan,  with  Sr
 Lanka,  with  Burma,  we  can  go  ahead
 with  Iran;  we  can  go  ahead  differently
 in  different  cases;  we  can  certainly
 go  ahead  and,  generally  speaking,  generate
 an  atmosphere  where  theac  Asian  coun-
 tries  woud  no  fonger  be  play-things  of
 imperialist  intrigue.  Today  they  are
 trying  to  concentrate  on  South  Asia-
 Today  they  wantthe  Indian  Ocean  base
 because  their  gamt  28  up  in  South-East
 Asia  and  Indo-China;  their  game  wl  be
 up  very  svonin  the  Arab  world;  but
 South  Ama,  the  centre  of  the  unwerse
 so  to  Sptuk,  o33  stuli  at  =  their  mercy
 and,  therefore,  they  aré  trying  to  do
 all  the  damage  they  can-

 But  let  us  not  ituagine  that  theic  are
 two  Super  Powers  and  between  ihe  two
 of  them  we  could  try  ty  dasome  kind  of
 tilting  opcration.  We  have  to  try  and
 understand  certain  aspects  of  the  world
 situation.  Whether  we  like  the
 Soviet  Union  and  its  policies  or  not  is  a
 different  matter,  but  the  Sovict  Union
 pursucs  not  a  Super  Power  policy  but,
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 class,  socialist  policy,  which  enables  it  to
 be  friendly  with  country  like  India,
 genuinely  friendly  with  countries  like  India.
 But  with  more  resources  of  wordly  goods,
 the  United  States  can  never  be  friend  y
 with  the  countries  of  the  developing
 world  because  that  goes,  basically,  against
 their  interests.

 It  is  a  good  thing  for  history  that  the
 Soviet  Union  today  cannot  be  deterred
 from  advance  by  the  greater  power  of
 the  United  States.  To  thatextent,  ifitisa
 big  power,  a  great  power,  let  it  be  so;
 itis  a  good  thing  for  history  that  the  Soviet
 Union  is  a  great  power,  But  let  it  not  be
 bracketed  with  the  United  Ststes  as
 a  Super  Power  becaus’,  qual'tatively,  they
 are  in  very  different  streets  altogether.
 And  let  us  not  always  talkin  terms  of
 one  Super  Power  against  another  as
 South  Block  statements  often  suggests.
 In  regard  to  the  Indian  Ocean  _b2se.
 concept,  for  example,  all  that  we  want
 is  that  the  world’s  navies  and  fleet  will
 certainly  have  the  freedom  of  navifation
 on  the  high  seas,  but  we  prevent  such
 machinations,  Conspiracies  and  manoeuver
 which  are  aimed  against  Asian  freedom
 Asian  fulfilment  and  Asian  development
 That  is  why  we  have  to  make  a  differen-
 tiation  between  the  U.S.  Ss.  R.  and
 U.  S.  A.  Let  us  never  cali  them  Super
 Powers  in  the  same  sense.  Let  us  remember
 that  itis  a  good  thing  that  the  Soviet  Union
 and  the  socialist  community  of  the  worlg
 are  today  so  strong  that  they  cannot  be
 trifled  with,  and  thus  big  money  cannot
 decide  the  fortunes  of  civilization.  The
 third  world,  to  which  we  belong,  is
 basically  anti-imperialist  force  and  that  is
 the  essence  of  our  strength.

 I  shall  conclude  by  saying  that,  now
 that  we  have  completed  25  years  of  our
 Republic,  now  that  we  have  completed
 20  years  after  Bundung  where  Jawaharlal
 Nehru  ,  Chou-en-Lai,  Sockarno,  Nasser
 and  others  got  together  to  write  a  new  page
 in  the  history  of  our  continent,  now  that
 we  have  completed  go  years  after  the
 victory  over  fascism,  let  us  make  up  our
 minds  to  have  a  more  firm  and  principled
 and  consistent  policy,  becasue,  if  only
 we  have  a  firm  and  consistent  foreign  policy,
 we  shall  evoke  the  world’s  respect  as  well
 as  the  understanding  and  co-operation  of
 our  own  people.
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 I  have  been  rather  baffled  as  I  said
 before,  by  the  amorphous  qual‘'y  of  the
 Government’s  thinking  or  lack  of  it  on
 foreign  policy.  Repeating  therefore,
 the  sort  of  discomfort  with  which  I  began
 and  with  which  I  fear,  I  am  ending  my
 speech,  I  am_  sti!l  hoping—one  lives  in
 hope—-that  there  would  be  a  firm  and
 consistent  orientation  given  to  our  foreign
 policyin  the  near  future.

 76  hrs.

 SHRI  B.  K.  DASCHOWDHURY
 (Cooch  Behar)  :  Mr.  Chairman,  Sir,
 when  Prof.-H.  N.  Mukherjee,  one  of  our
 senior  most  Members  of  Parliament  started
 speaking  on  the  debateon  External
 Affairs,  he  started  by  a  offering  brick-
 bats  and  ended  almost  by  giving  bou-
 quets  to  the  Government’s  policy.  Let
 me  recall,  that  he  started  by  saying  that
 the  party  of  the  Prime  Minister  is  a  loose
 party  and  went  on  0  say  that
 because  of  this  loosness  in  the  party,  the
 foreign  policy  and  the  external  rela-
 tions  and  the  policy  adopted  by  this
 party  and  the  Government  is  also  loose
 and  ad-hoc  or  something  like  that.  Sir,
 who  does  not  know  today  that  in  the
 whole  of  the  world,  if  there  is  any  consi-
 stent,  any  relevant  and  meaingful  foreign
 policy  that  has  been  pursued,  it  is  the
 policy  of  India,  which  has  been  sustained
 and  which  has  been  vindicated  from
 time  to  time  ?

 Notwithstanding  the  ideological  and
 philosophical  differences  between  the
 USA  and  Chine.  it  has  been  seen  that
 itis  possible  to  come  ona  meeting  place.
 Let  us,  theref.re,  come  to  facts.  Even
 with  the  Sovict  Union,  they  are  coming
 closer  and  closer.  Some  detente  has
 started.  All  these  countries  of  the  world
 to  day  have  come  to  realise  the  impor-
 tance  of  policy,  programme,  philcsophy
 and  the  approach  behind  the  policy  of
 non-alignment  that  hes  been  _  persistenllv
 followed  by  this  Government.  Jt  has
 been  established.

 Prof.  H.  N.  Mukherjee  is  not  here  now.
 He  has  described  the  happening  and
 the  setback  of  the  South-East  Asian
 countries,  particularly  in  Vietnam  and
 Cambodia.  Its  ups  and  downs  would:
 provide  new  eyes  to  the  students  of  foreign
 policy  and  to  these  who  would  like  to
 study  international  relations.  It  is  clear
 that  any  big  power  is  not  in  a_  position
 to  save  that  country  unless  the  people
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 of  that  coustry  themscives  like  to  take
 that  ture.  It  has  become  very
 clear  by  now  that  to  take  an  umbrella

 Fes
 march  to

 Sty  country
 tithe:  with

 super-power  or  that  duper-power  us  not
 going  to  save  the  future  of  that  country
 wnless  the  people  of  the  country  those  who
 are  teally  the  makers  and  bul  ders  of  that
 country  come  to  understand  this.  This  is
 the  lewon  that  we  have  to  take  today
 from  the  happenings  in  Indo-China
 arta,  both  in  Cambodia  and  Laos,  as
 alo  in  Vietnam,  patticularly  South
 Vietmam.  Where  is  Marshal  Lon  Nol
 to  day  ?  Where  is  the  regime  of  Thie,  ?
 Where  have  they  gone  ?  It  was  so  much
 said  in  the  early  fifties,  at  the  time  of
 formation  of  SEATO  and  CENTO  that
 Iadia  mast  take  ite  part  cither  this  way  or

 That  way.  Probibly  that  wiil  be  the  only
 protector  and  not  to  lean  this  side  or
 that  side.  To-day,  it  has  been  seen
 that  no  big  power  एड  in  a  position  to
 protect  themielves.  Marshal  Lon  Nol
 has  to  take  refug?  som-where-cise  cither
 i:  Amsrca  or  Som*where-clse.  Mr.
 Taicy  is  on  the  way  out  and  the  valiant
 figaters  of  Vietnam  and  Cambodia
 have  to  take  up  thir  owa  place  which
 they  could  not  have  taken  some  years
 ago

 ce
 of  certain  pressures  put

 by  big  powers.

 Keeping  these  facts  in  mind,  it  is
 trae  as  our  ex-Foreign  Minister,  Mt.
 Dinesh  Si

 sgh
 has  said,  what  is  there  to-

 day,  particularly,  in  the  South  East  Asia  ?
 The  big  powers  have  started  retreating.
 They  started  withdrawing  their  powers
 leaving  the  cruntries  to  their  respective

 prop!
 ex.  The  only  thing  that  remains

 to-day  is  to  build  up  those  countries,
 to  mike  them  keep  so  much  of  thei:  energy,
 and  ¢nthusiaam  with  the  help  and  co-
 optration  from  outside  countries  like
 Todia  s0  that  they  are  in  a  position  to  live
 with  their  own  Spirit  of  independence,
 own  seate  of

 Liberty
 and  make  their

 own  contribution  to  the  world  comity  of
 nations.  T  fully

 oppreciate
 what  Mr.

 Singh  said  t  time  has  come
 now  to  have  a

 peer
 rpc

 ective  and  to

 these  countries,  and  in  है  way  we  can
 alg  contribute  our  i  the  wor!
 corsity  of  narions,

 =  ०  my
 for  the

 podr  and  those  who
 are’

 figuting  |  for
 their  own  survival,  to

 enable  to  live  with  bkonour  and
 dignity  ,

 Sie

 jependent  sountries,  Tt

 an  organization at  large  for  these  deve.
 loping  nations  in  South  East  Asia,  utili-

 po  al
 wealth  that  we  have  and  the

 35०  ‘na  ov  we  have.

 It  is  also  a  fact  that  the  centre  of  all
 internationa:  forces  of  deve  coun-

 hard  labour  and  to  depend  lex  on
 any  developed  countries  much  less  the
 United  States  as  far  as  possible.  Not
 only  these  ५  &  new  Coingage
 that  we  have,  the  Arab  countries  are
 also  coming  forward  to  help  the  deve-
 loping  nations.  It  is  a  good  sign  that
 we  must  take  this  up  to  a  greater  extent
 so  that  the  Asian  monty  is  revolved  and
 revolved  within  the  Asian  countries,
 the  African  countrica  and  the  develo-
 ping  countries  so  that  none  of  thete
 countries  is  dependent  on  any  of  the
 big  powers.

 Another  lesion  we  must  have  learnt
 out  of  the  recent  world  event.  That  is;
 what  is  the  real  meaning  of  being  ‘non-
 aligned’  ?  Is  it  only  to  be  taken  asa
 matter  of  strategem,  that  is,  to  get  the
 utmost  out  of  the  two  super-powers  ?
 Or  non-alignment  has  its  own  moral  ?
 Non-alignment  and  non-aligned  policy
 in  a  feudal  society  like  ours,  having
 diverte  polineal  opinions,  needs  to
 be  put  in  to  optration  to  deliver  even-
 handed  justice,  to  keep  up  the  moralit
 and  respect  for  human  values  and  mutua.
 respect,  so  that  ,  in  the  ultimate  analysis,
 in  the  comity  of  nations,  we  are  knit
 together  as  brothers  and  forces  of  war,
 hatred  and  any  amount  of  bitterness
 and

 ed  large  —
 This

 policy
 an  ‘get  has  come  to.  stay.

 ere  is  no  doubt  that  having  regard
 to  this

 approch,
 the  Government's

 Pact  wmnong  Members  of  Parliament
 or  wah  the  pantie  or  open  ype  forum  out
 of  which  you  can  take  the  best  decision
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 {Shri  8.  K.  Dasechowdhbury]  There  is  another  small  enclave  ale .  jacent  to  +  et
 airless out  of  the  best  minds  of  our  country  that  sipse  to  the  Mekligan}  fed
 i

 we  have  and  that  decision  shoud  be  taken  And  there  i¢  qne  soad
 in  the  best  interests  of  the  country.  t  goes  from  the

 ii  J  Ansel”
 to  ह...

 There  are  certain  events;  it  is  not  possible  =»
 eat  known  as  K.  i  »

 _  Here
 to  explain  all  of  them;  but  events  are  =  about  17,000,  te  18,900  ate  focing
 there  no  doubt  when  ce:tain  decisions

 move
 been  taken,  I  woula  not  say  focli-

 shly,  but  in  such  @  way  that  we  have  had
 to  repent  later  on.  Theref  re,  what
 I  say  is,  before  we  com*  up  with  decisions,
 let  the  mind  of  the  फिठस्टवाधाइनिा।,  nct  be
 expressed,  let  the  best  brains  of  the  country

 t  their  owa  opinigh,  Jet  there  be  open
 run.  let  there  be  occasionally  a  seriinar
 ete.  Why  do  you  not  now  invite  the  best
 brains  in  this  regard  m  various  ur  iver-
 tities  and  other  spheres,  hold  some  2cca-
 sional  seminars  on  a  region-wise  basis,
 getting  experts,  for  example,  in  West
 Asian  affairs,  in  Western  affairs,  in  9  suth-
 Bast  Asian  affairs  etc,  and  get  them
 published,  take

 pure
 opinion  and  come

 to  your  own  conclusions  in  the  matter  of
 formulation  of  policies.  That  willoprn
 up  anew  scop:  That  is  my  submission.

 We  have  concluded  a  numbe:  of
 treaties  and  bilateral  agreements  ind  I
 would  like  to  refer  to  the  agreement
 which  we  signed  m  M  yt
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 with  Banlga

 Desh,called,  Indo-Baigla  Desh  Joint
 Declaration.  I  bave  nothing  to  say
 against  it;  in  regard  to  the  whole  appre
 ach  that  has  been  mode  by  thia  juin!  dec-
 lsration,  I  am  fully  in  agreement  but
 with  a  little  exception.  I  would  like  here
 to  refer  to  Claysr  14  of  the  Border  Agree-
 ment  between  India  and  Bangla  Desh.
 T  will  read  out  only  3  or  4  lines  in  regard
 to  the  exchange  of  enc'aves  in  be  ween
 Bangla  Desh  and  Indir.  I  quote  :

 ‘India  swill  retain  the  southern
 half  of  Ssyth  Berubari  Union  No.
 12  anJ  the  adjscent  ves,  mea-
 suring  an  area  of  2.64  8q.  miles
 anprax  mitely,  and  in  exchangr

 gla  Deh  will  retain  the,  Daha-
 gfam  and  Angarpota

 enclaves.'

 Please  permit  me  two  minutes  to  explain
 this.  am  ang  An  a
 enclave  is  abwoltely  within  the  Tadion
 tertitory,  as  ite  name  iteelf  i

 saplics,
 but

 the  Geophysical  situation  ist!
 _—_ from  one  point  to  the  other,  ts

 aha
 on  the  road

 sds  and  cade  ie
 the

 tion
 it  is  within  the  Mekligagj

 sub-division  in  the  aistrict  of:  Gooth-

 insecure.  There  is  an  peegle  ‘mrcanayting
 478  metres  by  Go  metres  near  Thin  Bigha
 Road  connecting  Dahagram  with  Penbari
 Mouza.  If  this  arca  is  given  on  Jease
 in  perpttuity  to  HRangala  Desh,  what
 will  happen  to  nearly  about  18,000,  to
 ‘19,000  people  ?  ‘They  will  all  be  dis-
 located  from  this  area  when  this  areg
 has  been  declared  a  new  enclave.

 These  are  instances  thet  have  taken.
 place.  Without  giving  due  censidera-
 tion  to  the  problem,  we  simply  want  to
 crezte  a  sort  of  friendship  with  Bengla-
 desh  by  not

 ri 4
 importance  to  this

 problem  at  all,  tre  are  thousard
 and  one  wzys  to  mitigate  this  preblem
 ta  the  satisfaction  of  the  pecple  by  both
 the  leaders  of  Bangladesh  and  hi  dia.
 Unf  rtunate'y  that  has  not  been  given
 the  importance  I  would  only  request
 the  hon-Minister  fcr  External  Aff  irs
 that  whenever  there  is  another  chance
 that  comes  up  to  him,  he  will  see  to  it
 that  he  will  kindly  consider  in  what  way
 a  fresh  reappraisal  of  the  whole  situaticn
 in  the  matter  of  transfir  cf  artes  could
 be  considered.  By  creating  new  enclaves,
 how  the  difficulties  of  the  le  could
 be  avoided.  They  wil  on  ro crete  a
 lot  of  adminisnative  problems  by  the
 creation  of  the  new  enclave.  Tf,  fir
 example,  one  criminal  from  I)  dia  les  ven
 us  and  takes  shelter  in

 Bangisdon,
 then

 it  is  absclutely  not  w'thin  Indin  aren—
 we  have  nothing  to  do  with  that  srea—
 to  apprehend  him.  Suppose,  a  citizen
 of  Bangladesh  takes  shelter  in  India,
 how  can  ‘he  be  apprehe:  dtd  when  the
 arca  ig  not  within  their  regien  2  ‘That
 is  why  T  say  that  if  this  land  is  given  to
 Bangladesh  in  perpetuity,  pga  »  the

 deep  appt

 living  on  the  other  side  will  have
 deep  a

 —  that  they  might  be
 mt  के  4

 like  to  state  three  poinst
 depldy-
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 people  in  those  parts  of  the  country,  in
 the  U.S.  Congress,  some  members  had
 raised  their  objections.  I  do  not  know
 what  will  happen  if  hundreds  of  millions
 of  do  l..s  are  putinto  the  service.  Per-
 hars,  a  new  tension  might  be  created.
 Government  of  India  should  consider
 their  own  defence  preparedness.  Consider
 first  of  all  by  and  large  the  position  obtain-
 ing  in  South  East  Asia;  secondly,  they
 have  at  the  same  time,  lifted  the  arms
 embargo  on  Pakistan.  This  is  another
 geopolitical  position  which  they  have
 created.  At  the  same  time,  we  find  in
 the  last  few  years  that  consistently  they
 have  been  building  up  bases  after  bases.
 There  is  on€  in  Deigo  Garcia,  If  these
 are  really  used  for  a  genuine  purpose,
 then  we  have  nothing  to  say.  But,  if
 they  are  being  used  for  other  purposes,
 that  is,  for  creating  another  tension  in
 the  Asian  regions,then  it  would  be  a
 very-very  serious  one.  That  should  be
 defended  by  all  sorts  of  preparations
 that  we  may  have.  To  that  extent,  I  would
 humbly  submit  that  our  foreign  policy  and
 the  defence  perparedness  must  be  streng-
 thened  and  our  foreign  policy  could  be
 made  successful  only  if  we  are  in  a  posi-
 tion  to  meet  them.  This  is  what  I  would
 like  you  to  consider  for  all  times  to  come.

 With  these  few  words.  I  support  the
 Demands  for  Grants  of  the  Ministry  of
 External  Affairs.

 SHRI  MADHAVRAO  —  SCINDIA
 (Guna)  :  Mr.  Chairman,  Sir,  foreign
 policy  should  be  directly  based  ona
 county’s  projected  aims.  Itshould  bea
 policy  of  enlightened  self-interest.  After
 the  last  Indo-Pakistan  War  India  emerg-
 ed  as  the  dominant  power  in  South
 Asia.  It  is  ironical  that  in  spite  of  this
 it  is  the  defeated  nation  which  always
 seems  to  emerge  the  gainer  from  negotia-
 tions.  In  the  Tripartite  Agreement  the
 Government  of  India  merely  resolved
 problems  which  had  arisen  only  from
 7977  war,  that  too  by  objectly  surrender-
 ing  to  most  Pakistani  demands.  What-
 ever  territory  Pakistan  lost  India  returned.
 The  prisoners  of  warissue  was  completely
 resolved  in  acceptance  of  most  of  what
 Pakistan  had  been  demanding.  In  spite
 of  our  having  emerged  victorious  in  all
 Indo-Pakistan  clashes  we  have  as  yet
 secured  no  commitment  from  Pakistan
 regarding  the  basic  issue—the  return
 of  our  land  stil!  under  their  occupation.

 CHAITRA  25;  897  (SAKA)  D.G.  (Min.  of  294
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 I!  cur  inotive  had  been  to  meekly  allow
 Pakistan  to  secure  all  she  desired  I
 cannot  comprehend  why  the  process
 took  so  long.  Was  it  merely  to  allow
 time  to  actas  a  cover  ?

 The  conversion  of  potential  power  into
 actual  power  depends  upon  the  leader-
 ship  to  grasp  the  initiative  and  hold  it
 We  have  failed  to  retain  the  initiative
 which  we  derived  after  the  97  war.
 The  situation  will  become  graver  still
 with  the  lifting  of  the  U.S.  embargo
 on  arms  sale.  This  move  will  succeed  in
 driving  another  naii  into  the  resurrected
 coffin  of  Indo-U.S.  relations.  This  most
 ill-conceived  step  will  arrest  the  trend
 towards  the  restoration  of  some  sort  of
 equilibrium  in  our  relations  with  the  two
 Super  Powers.  It  is  not  in  our  interest
 that  we  lean  emphatically  towards  one  or
 she  other.  If  we  do  the  reaction  will  be
 €qual  and  opposite  but  Washington
 narrows  our  options.  It  is  a  measure  of
 the  inter-dependence  of  the  modern
 world  that  developments  are  related  to
 one  another  like  beads  in  a  chain.  They Constitute  the  warp  and  web  of  an  ex-
 tremely  complicated  but  unified  pattern of  events.

 With  the  deteriorating  situation  in  the
 Middle  East  and  the  annihilation  of
 American  policy  and  aspirations  in  Viet
 Nam  and  Combodia,  Kissinger  the  man  of
 miracle  has  been  transformed  into  the
 man  of  debacle  !  The  American  move  is
 most  ill-timed,  unbalanced  and  un-
 justified  and  deserves  to  be  deplored  and
 condemned  on  all  counts.  It  is  yet
 another  attempt  to  influence  and  dominate
 regions  through  proxys,  a  policy  which
 is  doomed  to  failure  but  not  before
 it  has  endanger€d  the  entire  security  and
 stability  of  the  region.

 Bhutto  does  not  seem  satisfied  by
 merely  replenishing  the  losses  suffered
 by  the  Pakistan  army  but  evidently
 wants  to  re-build  a  powerful  and  aggres-
 sive  military  machine  and  it  is  not
 difficult  to  visualise  which  Country  this
 will  be  aimed  against.  I  fear  that  in
 case  of  any  further  deterioration  in  Pakis-
 tan’s  internal  situation  itis  possible  that
 he  may  Once  again  resort  to  Pakistan’s
 traditional  diversionary  gambit—conflict
 with  India.  In  such  an_  eventuality
 we  must  be  prepared  to  enSure  that  that
 is  the  final  round.
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 _  This  decade  is  witnessing  a  rapidly
 increasing  Russian  presence  in  the  aub-
 continent.  Let  us  not  forget  how  ‘n  the
 19908,  Hitler's  trade  and  economic
 Cooperation  w  th  the  countries

 compr.sing the  little  Entente  was  ywiftly  con
 overnight  into  an  instrument  of  complete
 domination.  What  we  must  undeistand
 is  that  we  serve  Moscow's  gt o-political
 interests  far  briter  than  Pakstan  ever
 could.  We  have  a  large  Indian  ocean

 akan
 We  serve  as  a  possible  counter~

 Palence  to  China  and  we  certainly  have
 a  far  grtater  big  power  potential.  There
 is  no  need,  therefore,  to  go  ove!  board
 in  our  relations  w.th  Moscuw  because
 the  advantages  which  we  are  scking
 we  wall  derive  in  any  case.  But  still
 we  are  witnessing  a  Capitulation  to  the

 eeged  =  EA
 on  ofthe  Soy  et

 bei Even  unftiendly  actions  are  conveniently
 overlooked.  The  Government  of  India
 has  failed  to  dissuade  Moscow  fiom
 ugilaterally  altering  the  Rouble  Rupee
 parity  rate,  not  once,  but  seven  tumes
 and  that  means  to  wut,  aloss  calculated
 over  4  ह...  of  almost  450  crores  of
 tupecs,  In  addition,  I  am  told,  «  gold
 clause  hos  betn  inserted  in  our  agrec-
 mnt  with  Moscow  which  gives  thc  m  the

 H  pa
 of  convertab  lity.  Not  only  a
 interference  im  our  «Conomic

 moatters  especially  after  the  instirution  of
 fhe  jomt  ,  ‘sion,  but,
 Rwsian  news  agencies  like  Tass  and
 Prevada  have  stepped  up  their  vitriolic
 criticutm  on  certain  political  develo
 ments  within  our  country.  Even  Hrezh-
 nev  oo  his  Ipdan  vit  and  on  Indian
 soil,  said  that  be  could  not  understand  the
 ated  for  an  opposition  in  India.  All  these
 actions and  statements  are  tantamount  to
 interference  in  our  internal  matters.  But
 our  Government  is  sitting  an  idle  spscta-
 tor  smug  in  their  tiny  minds,  |  suppose,
 that  itis  criticism  ofthe  opposition  that  is
 taking  place.  Not  even  the  publish  ng  of
 a  map  afew  years  ago  showing  parts  of
 India  os  belonging  to  Pakistan  could
 provoke  the  faintest  of  is  cut  of
 the  mice  in  our  Foreign  Mumatey,  We
 wuts  judge  this  commentary  by  another
 Country  on  our  in)  situation  ot

 on
 a  mtmb--  of  a  particular

 panes party,  Congress,  Jan  or  any  T
 bat,  ‘we  must  tlh  it  as  patriotic
 Indans.  How  tan  cur  Government
 allow  this  sort  of  te  go  on
 without  lodging

 nnd  peers
 t  agaluscit  ?

 you  ne  nati  pride  ?  It  9  this
 display  of  imgpatency:  on  the  part  of  हम

 ,  APRIL  it,  loys
 sete}  ्  Mint
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 Government  which  our  iegterne
 tienal  stock  in  the

 Anether  serious  threat  is  posed  from
 another  neighbour  in  the  North,  Ging.
 How  can  we

 हा

 t  that  the  Indien
 Government  had  pledged  in  Parliament
 that  every  inch  of  our  sacred  soil

 would be  recovered  ?  How  can  we  over
 the  fact  that  large  chunks  of  our  soil

 low
 an  indeli

 mark  on  India's  prestige  in  Asia  and
 world  from  which  she  has  never  really
 recovered.  I  do  feel  that  it  m  very  une
 foruinate  that  the  two  Aman  gmnts
 should  be  wedded  to  policy  of  confrenta-
 ticy.  But,  itis  not  Possible  for  us  to  recon-
 cile  ourscives  to  the  idea  of  surrendering
 thousands  of  square  mules  of  our  land  to

 through  statements  or
 miles  and  nodsat  Cocktail  parties  are
 futile.  Our  Foreign  Muuster  mustensure
 that  in  our  game  of  diplomatic
 pong  wth  Cuina,  we  play  the  tole  of
 the  bat  and  not  thatofthe  ball.  We  myst
 recognise  that  the  dispute  with  China
 Can  be  satisfactorily  resalved  only  when
 wc  Speak  from  a  position  of  strength  and
 that  strength  can  oily  come  when  we  have
 a  vbrant  economy  to  back  us  anda
 strong  armed  force  with  nuclear  muscle.

 But,  because  of  the  errancous  policy
 the  Government,  our  ¢Conomy  8

 in  Shambles.  The  green  revolution  has
 turned  an  autumngl  brown.  The  twin
 cancers  of  inflation  and  unemployment ate  spteading  discontent  like  wild-fire.
 Many  of  India’s  public  sector  projecta
 often  in  the  past  called  India’s  topless
 wonders  have  not  remained  simply
 topicss  but  have  swum  un  hottomicss
 deficits.  What  respect  can  a  power
 like  China  have  for  a  couatry  witn  suth
 an  economy  ?  Ie  is  this  internal  situa‘log
 whieh  weakens  our  international  position.

 Even  Bhutto  could  my  «

 “‘Endia  should  not  have  pretensions  to
 becoming.

 ि  ष  ial

 .  Tiere

 ace  See
 peo

 ४०४
 world.  A  t  power  is  domi-
 nagt  ighartytly”.

 wietér, Ke  it  not  misetable
 chat  the  viel

 the  i)
 to  bear  back  taunt  foun
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 In  the  nyclear  field  too,  we  ate  com-
 patarively  sill  far  behind.  The  princips! walue  of  a  nuclear  arsenal  is  the  political
 preatige  of  belonging  to  the  nuclear
 Club.  The  generally  perceived  factis  thit
 such  natioss  are  roo,  «  influential  then  their
 nor-nucle  i  peers.  This  is  pvigointly
 truer  in  Asia  where  both  Japan  and  India
 breve  ७  mijor  clam  to  interpitiorai
 status  bu  arc  overshadowed  at  ‘high
 tate’  «discussions  «=  by  Peking  largely
 because  of  China’s  nuclear  armament
 Status.  China  is  forging  ahead  of  us
 in  nuclear  armament  technology  and
 we  have  donn¢d  as  yet  what  I  can  only describ:  as  a  nuclear  minj-skiit  !  T  cannot
 understand  India  not  dtveluping  her
 nuclear  military  strength.  Or  is  tne
 Government  preserving  this  to  use  as  an
 electoral  atom-bomb  in  7979  ?

 Instead  of  strength,  the  Government
 displays  flagrant  and  unprincipled  weak-
 ness  in  mot  of  its)  decisions.  What
 happentd  in  Katchativu  ?  As  someone
 said.  th  bhoodan  of  Katchativa  clealy
 demonstrat  $  the  mind  of  a  very  datcha
 Government.  Besides.  with  the  recent
 discoveries  of  oil  under  the  sea-bed,
 what  may  seen:  today  as  a  minor  and
 inexpensive  gift  moy  turn  out  to  be  «७

 ha  t
 maja  and  ¢xpensive  Concession  to

 Whakt.

 Ido  fer!  very  strongiy  that  relations  with
 our  neighbours  must  br  stengthenéd  and
 improved.  but  the  prewar

 jens
 clearly

 showed  in  the  failure  of  Neville  Chamber-
 lain’s  polcy  that  relations  cannct  be
 strengthened  through  a  policy  of  appease-
 ment.  Appeasement  alwys  indicates
 weakness,  and  weskness  Can  never
 be  respected.  But  aur  Government
 sefuses  tolrarg,  even  in  the  aflermath
 of  Tashkent  and  Simla.  Katchativu
 simply  adds  another

 ——-
 chapter  to

 the  annels  of  an  already  inglorious
 Government.

 In  the  Indian  Ocean  region,  the  im-

 ट्

 reopening  of  the  Suez  Canal  in
 une  will  result  in  a  clear  logistic  gain

 Moscow's  Indian  Occan  ficet,  auto-
 matically  increasing  her  Black  Sca

 &  stage  stents  to  have  been
 ee

 ia
 the  tup-rpower  comm  tmtattin  the  n
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 Ocean  region  from  which  retracting  scem  5
 dificult.  Even  the  restriction  of  port
 facilities  would  provide  some  sort  of
 brake  to  their  activities  in  the  areas.
 India  occupies  a  very  Commanding  podi-
 tio  in  the  Indian  Ocran  with  her
 land  =  mass  extending  deep  inio  it.
 She  is  in  a  natrial  position  of  becoming
 the  epicenter  of  regional  cooperation  in  the
 area,  possibly  even  a  future  Awan  Com-
 mon  Market  ‘lo  convert  this  into  a
 reality,  we  must  dtvelop  a  sea  power
 capable  of  protecting  our  interests.
 With  our  dominant  grographical  possticn
 we  must  suze  the  initiative  to  examine
 the  posibinty  of  an  Indian  Ocean
 defence  system  +based  on  Afio-As  an
 cooperation  but  with  no  supet-power
 interictence.

 A‘su  iniportant  aie  cur  relations  with
 cur  ntignbours  un  the  |  eriphery.  Efforts
 must  be  mide  to  quell  suspicions  after
 events  in  Sikkim.  It  5  possible  that
 China  may  mit,se  the  Situation,  heighten
 these  suspicions  aud  create  a  grave  situa-
 tion  in  the  area  to  use  ct  a  future
 date.  Diplometic  moves  tu  forestall  this
 mnt  Le  naak  sauetdially  and  cupti-
 nuously.

 With  Nepal  we  share  common  histori-
 cal  and  cultural  ties.  She  is  an  esstntial
 pat  oof  the  sub-continent  south  of  the
 Himalayas,  Therefore,  there  will  always
 be  a  natural  bias  towards  us,  but  both
 countries  must  nottake  this  for  granted.
 In  my  opinion,  a  great  deal  of  mainte-
 nance  effort  is  required  to.  ensure  a
 friendly  relationship.  The  very  fact  that
 we  are  so  alike  in  Culture  and  heritage
 and  that  we  have  such  a  long  common
 border  would  iteclf  offer  greater  pomts
 of  potential  friction.

 The  relationship  between  brothers  i5
 always  more  sensitive  and  prone  to
 misunderstanding  than  that  between
 Strangers.  Both  countries  must  under-
 stand  this  and  curb  tendencies  to  over
 react  on  minor  matters.  Our  relation-
 ship  instead  of  being  so  hypersensitive
 Should  be  2  more  related  one.  In
 the  present  King,  Nepal  has  a  dynamic
 young  leader  with  whom  our

 7
 tion-

 ship  can  be  built  on  long  term  Considera-
 tions.  His  appeal  that  Dalen

 be  — a  mone  of  peace  is  interesting  in  wha
 it  aymbolises  and  for  the  psychology  it
 attempts  to  create.



 299  a  G.  (Min.  of
 External  Aifairs),  975-76

 {Shri  Madhavrao  Scindia]}
 There  was  a  feeling  of  euphoria  in

 the  country  after  the  last  Indo-Pakistan
 war,  that  our  success  in  the  war  meant
 we  Could  be  successfulin  all  fields—  this
 does  not  hold.  Our  military  victory  was  a
 victory  in  a  traditional  field  and  our  true
 failures  are  in  the  developmental

 Lon
 What

 we  require  is  an  ¢nterprisin  ity  on
 the  one  hand  and  a  ieerloommentorin,  t-

 managerial  seteyp  on  the  other  to
 carry  out  the  task  of  transformation.
 Despite  the  fact  that  we  have  such
 rising  technological  talent  in  the  country our  resylts  are  poor  because  of  our
 Government’s  poor  decision  making.
 The  crying  need  in  India  today  is  a
 political  leadership  which  can  crystallise
 the  hard  and  unpalatable  issues  and  act
 on  the  basis  of  enterprising  decisions
 arrived  at  as  a  result.

 Dynamism  and  confidence  are  sadly
 lacking  in  the  handlng  of  our  internal
 and  external  affairs.  What  we  need  is
 more  action  not  mere  reaction  ;  initiation
 not  mere  response;  real  politik  not  mere
 dogma.

 Only  then  will  we  be  able  to  mould
 our  country  into  a  continuous  positive
 and  cohesive  force.  and  enable  India
 to  play  the  leading  role  which  awaits
 her.

 SHRI  B.  V.  NAIK  (Kanara)
 I  welcome  the  Demands  of  the  Minis-
 try  of  External  Affairs.  I  had  a  chance
 to  speak  on  those  demands  on  24  April,
 1973  ;  asfar  as  Iocan  remember  last
 year  the  demands  for  grants  of  this
 Ministry  were  guillotined  for  want  —  of
 time.  Since  the  hon.  Minister  Shri
 Bipinpal  is  present  here  in  the  House,
 he  was  not  there  in  1973)  I  think  it  may
 not  be  out  of  context  if  I  quote  what  I
 said  in  9739  on  24th  April.  the  relevant
 part  of  it  ee  (dnterruptions)

 ‘In  this  context  I  think  that  ‘the
 continued  presence  of  the  United
 States  as  a  military  power  in
 the  Asian  Continent  has  limited
 prospects.  It  was  Viet-Nam
 yesterday;  Cambodia  today..." é

 it  :  Cambodia
 tomorrow.

 We  have  to  reverse
 today  and  Viet-Nam

 ,  But  9  think  that  within  the
 course  of  the  next  few  years  the

 public  pressures  from  the  people
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 of  the  United  States  as  weil as  the  hard  realities  of  the  post shock  period  will  make  the  United
 States  and  its  democratic  Govern-
 ment  understand  that  it  is  no
 use  continuing  in  the  Asian  conti-
 nent  and  inevitably  the  United
 States  would  like  to  withdraw.”

 I  should  like  to  repeat  what  I  said
 then  irrespective  of  the  fact  that  there
 secms  to  be  fresh  areas  of  tension  and
 fresh  areas  of  conflict  in  the  form  of
 Diego  Garcia  or  American  base  in
 Oman  or  in  Pakistan  or  any  other  place.

 If  you  take  a  look  ahead  for  five  years
 or  about  a  decade,  the  withdrawal  of
 the  US  forces  from  the  Asian  content  is
 aforegone  <onclusion.

 To  that  extent  I  would  welcome  the
 suggestion  oof  Shri  Dinesh  Singh,  ex-
 Minister  for  Foreign  Affairs.  But  he
 used  the  words  ‘co-operative  effort’.
 T  would  say  ‘Astan  effort?  to  deal
 with  the  present  sttuation.  In  this  I
 would  lke  toteiterate  without  trying
 to  labour  the  point.  What  I  had  said
 then  was  this,  “In  these  circumstances  if
 we  have  to  project  our  foreign  policy
 in  the  next  five  or  ten  years,  we  have  to
 give  it  possibly,  in  this  yacuum  to  be
 ereated,  a  second  look  as  particularly
 what  is  called  as  the  Brezhnev  doctrine  of
 the  Russians  who  have  advocated  ने
 collective  Asian  s¢curity  in  thix  conti-
 nent.”  Quoting  =  myself,  unfortunately
 itis  not  out  ofegoism,  but  to  make  myself
 relevant  to  that  Sir,  im  the  context  of
 what  has  happ-ned  in  Gombodia,  what  ha»
 happened  in  Viet  Nem,  I  think  we  have
 to  give  a  very  serious  consideration  to
 this,  My  dear  friend,  Shri  Brij  Raj  Singh,
 had  asked  a  pertinent  question.  Now,  if
 we  are  going  to  give  a  go-by  to  our  fellow
 concepts  of  non-alignment  irrespective
 of  what  late  Pt.  Jawaharlal  Nehru  had  said,
 then  why  are  you  not  aligning  your-
 aclf  with  a  democratic  country  like  the
 U.  S.  A.?  T  would  request  you  to  bear
 me  out  or  contradict  me.

 Now,  if  India  was  a  country  some-
 where  in  the  American  continent,  either
 in  South  America  or  North  America,
 or  if  India  were  in  the  place  of  Canada,:
 itwouldhave  been  disastrous  for  Canada
 and  it  will  still  be  disastrous  for  Canada
 toenter  inte  any  alignment  with $  country
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 other  than  the  U.  Ss.  A.  There  are  only
 two  options  left.  It  can  remain  non-align-
 ed  or  it  can  remain  absolutely  nsutral.
 To  that  extent  it  can  remain  as  a  logical
 consequence  and  corellary  and  it  has
 gottoremain  asisolationist  as  the  U.S.  A.
 was  after  the  First  World  War,  till  the
 advent  of  Second  World  War,  till  the
 emergence  of  Alolf  Hitler  in  the  Euro-

 nm  continent  and  the  wortd  scene,
 it  had  remained  as  isolationist  til  they
 were  pushed  willingly  or  unwillingly,  hist-
 ory  has  yet  toapprove  of  it—till  they
 were  pushed  in  the  European  theatre
 of  war.

 Now  therefore,  Sir,  what  I  am  saying
 is  that  India  has  to  take  cognjsance  of
 Asian  logistic  as  well  as  geopolitical
 realities  and  who  clse  have  we  got  in  this
 Asian  continent  except  another  Eura-
 sian  power—part  Euroupean  and  part
 Asian--just  across  the  borders  of  Kashmir
 and  across  Ladakh  you  have  got  a  standing
 super  power,  [  would  like  tu  circumscribr
 my  statement  by  certain  ponderables  Sir,
 in  a  bit  old  fashioned  way,  Disraeli  said—
 was  it  Disraeli?  I  maybe  wrong—that
 “thiscountry  that  is  Britain,  has  only
 permanent  int'rest  and  no  permament
 friends.”

 We  can  modernise  that  statement...

 AN  HON.  MEMBER  :  Rationalise  it.

 SHRIB.  V.  NAIK:  I  aeree.  As  lon
 as  you  acecpt  my  ideas,  Tam  most  willing
 to  accept  all  your  words  and  terminology:
 We  can  rationalise  that  statement
 and  say  there  are  three  factors—
 friends,  interests  and  policies.  If  we
 see  all  the  reports  of  the  External  Affairs
 Ministry,  we  ‘seem  to  have  fixed  the
 prioritics  in  an  absolutely  topsy-turvy
 way.  We  seem  to  have  permanent  poli-
 cies,  fairly  fickle  and  impermanent
 friends  and  absylntely  temporary  inte-
 rests  in  our  country.  I  would  like
 to  be  proved  I  am  wrong.  Our  policy
 of  non-alignament  has  become  perma-
 nent  in  the  statute-book  of  our  coun-
 try  for  the  astla5  years.  We  are  not  ready
 to  modify  it,  with  due  deference  to  that
 great  man  with  reference  to  the  time
 when  he  said  it.  Some  of  the  prophets of  the  world,  ideological  leaders  of  the
 world  including  Karl  Marx,  said  things
 which  were  true  and  relevant  for  the
 time  being  but  you  cannot  t  either
 a  or  a  Marx  or  a  ammed
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 or  a  Nehru  or  a  Mao  to  be  right  for  all
 times  to  come.  I  do  not  think  Pandit.
 Nehru  himself  wanted  to  be  made  rele-
 vant  for  all  times  to  come.  Why  are
 we  making  a  holy  cow  of  this  policy  of
 non-alignment  ?

 Let  us  assess  the  sitution
 friends.  As  far  as  USSR  is  concerned,
 it  has  been  going  steady  with  us.  We
 have  scen  that  it  is  fairly  dependable
 throughout  our  period  of  history.  But
 I  am  not  so  say  certain  about  our  friends
 in  the  Arab  world.  What  happened  to
 the  worthy  representatives  of  India  at
 the  Rabat  Conference  ?  Now  because
 we  have  been  caught  in  an  oi!  jam,  justi-
 fiably  we  have  made  another  drift,  with
 due  deference  to  that  greatleader,  King
 Faisal—I  am  saying  about  the  imperma-
 nence  of  friendship  in  world  affairs.  lt  is
 not  to  be  blamed;  it  is  not  from  the  sub-
 jective  point  of  view  but  from  an  objec-
 tive  point  of  view.  hope  If  have  made.
 it  ¢ Rear,  because  I  cannot  mention  the
 name  of  the  Head  of  this  country  on  the
 floor  of  the  House.  I  am  trying  to  say
 something  about  the  prrmancnt  nat-
 ure  of  the  friendship  of  our  friends  even
 in  the  Asian  context.  They  have  not
 been  very  prrmancnt.

 regarding

 With  regard  to  the  oil  crisis,  I  find  an
 extremely  interesting  statement  in  this
 Annual  Report  of  the  Ministry  of  External
 Affairs  for  97475

 “Along  with  many  other  developing
 countries,  India  has  also  been
 severely  hit  by  the  energy  crisis
 brought  about  by  the  unpreceden-
 ted  increase  in  oil  prices.  Act  the
 same  time,  India  has  supported  the
 right  of  the  oil  producing  countries
 to  have  sovereignty  over  their  nat-
 ural  resources  and  to  secure  fair
 prices  for  their  raw  materials,”

 Fair  prices,  my  foot  |  Because  of  the
 rising  prices  of  the  inputs;  if  the  Pun-
 jabi  or  Haryana  farmer  asks  for  an  increase
 from  Rs,  r:0  to  Rs.  r25,  an  increase  of
 15%  it  is  not  considered  fair.  Over  the
 last  oo  or  25  years,  since  the  nationa-
 lisation  of  oil  companies  in  Arab  coun-
 tries  and  West  Asia,  they  have  been
 having  a  fairly  good  time.  I  do  not  ques-
 tion  their  bona  fides

 But  why  should  this  country  apolo-
 gise  for  the  Arab  wealth,  for  their  petro-
 dollars  when  they  made  400%  increase  ?
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 Calla  spade  a  spade.  400%  increase  over-
 night  because  it  was  a  tacticai  rise  backed

 “up  by  military  power  and  they  had  a
 strategic  victory  over  the  Israelies  and
 they  had  made  a  point  They  have  been
 clever  and  they  have  been  courageous
 but  don’t  say  that  you  are  supporting
 afair  price  for  their  raw  matcrial.  What
 is  the  fair  price  of  Indian  iron-ore  ?  You
 are  getting  today  a  pittance  of  the  cost
 of  the  ultimate  steel  that  you  produce.
 For  the  iron-ore  produced  at  Billary  and
 other  places  which  is  virtually  60%  steel,
 you  hardly  give  them  less  than  about
 2%  or  3%  of  the  total  finished  product.
 Now,  let  us,  therefore,  not  try  to  do  what
 is  called  internationally,  a  double  thing.
 It  is  a  harder  world  and  there  is  hypo-
 crisy  in  our  thinking  which  is  to  be  avoi-
 ded.  Now  I  would  appreciate,  the
 Arab  do  have  a  right  but  it  would  have
 been  much  better  .if  this  world  particu-
 larly  the  poorer  countries  who  had  stood
 by  them  were  given  an  o>tion  and  there
 was  a  gradual  escalation  in  prices.

 The  other  point  which  I  wanted  to
 make  is  that  now  we  are  thinking  in  terms
 of  petro-dollars.  I  think  my  economist
 friends  will  be  interested  that  in  the
 ultimate  solution  the  only  positive  point
 that  has  been  brought  forward  is  the
 evolution  of  the  concept  of  petro-dollars.
 Till  now,  all  the  currencies  of  the  world
 directly  or  indirectly  were  based  on
 gold,  a  material  which  is  absolutely
 useless.  Then  it  was  based  on  hard  cur-
 rencies  of  the  world  like  sterling  and
 dollar.

 Now,  it  is  for  the  first  time  that  all  the
 currencies  ofthe  world—or  at  least  a  por-
 tion  ofthe  currencies  of  the  world—are
 being  backed  up  by  what  it  should  be,  by
 one  of  the  raw  materials  which  is  essential
 for  getting  the  world  monetary  system
 running.  Our  Minister  of  External  Affairs
 Shri  Chavanji,  who  also  knows  about
 the  finance  of  the  world,  should  be  able
 to  appreciate  it,  I  think,  in  any  pattern
 it  may  look  a  bit  futuristic  and  not  very
 relevant.  In  any  pattern  of  world-mone-
 tary  reform  it  will  have  to  go.  We  may
 have  to  think  in  terms  of  iron  dollars;  we
 may  have  to  think  in  terms  of  wheat  dollars
 We  will  have  to  take  positive  initiative
 in  trying  to  bring  about  these  reforms  on
 the  basis  of  a  raw  material.  And,  parti-
 cularly,  Sir,  we  have  a  stack  in  regard
 to  iron-ore  and  manganese  ore  which
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 we  have  in  abundance.  Mr.  Chairman,
 I  have  covered  almost  all  the  points  ex-
 cept  the  most  valid  point  whict  I  santa
 to  make.  I  had  the  godd  opportunity
 of  going  through  the  petition  presented
 by  Mr.  Jayaprakash,  Narayan  and
 backed  up  by  Mr.  Charan  Singh  and
 Mr.  George  Fernandes.  I  think,  if  there
 is  one  thing  on  which  there  can_be  a
 national  debate  and  a  national  consensus
 could  emerge  of  all  the  patriot’c  Indians
 not  to¢ing  this  line  or  that  line  or  any
 other  line.

 I  think  that  it  is  in  the  field  of  foreign
 policy,  because  there  the  interests  of  all
 parties  are  the  same.  The  intcrests  of  the
 country  in  regard  to  education  electoral
 reforms,  various  methods  by  which  garibi
 can  be  Aatoed—all  these  things  can  be  mat
 ters  of  opinion,  depending  upon  our  own
 thinking.  The  only  thing  on  which  there
 can  be  a  national  consensus  was  in  regard
 to  foreign  affairs.  and  it  is  here,  that
 the  entire  document  and  the  petition  pre-
 sented  to  the  hon.  Speaker  is  absolutely
 blind.  Why  I  am  saying  this  is  this:  I
 completely  agree  with  some  of  the  senti-
 ments  of  my  previous  speaker,  Mr.  Scin-
 dia  it  is  a  sort  of  an  adult  urge  to
 get  even,  to  get  even  with  the  Chinese,  and
 allthat.  But  the  Asian  collective  security
 has  received  a  fresh  spurt,  as  I  had
 said  before  the  ex-hon.  Minister  Shri
 Dinesh  Singh,  presiding  on  the  24th  of
 February,  that  the  USSR  as  a  prosely-~
 tising  communist  power  in  the  world,
 has  lost  its  edge  ;  it  is  not  proselytising
 any  more.  But  dissimilar  economic  and
 political  systems  can  come  together  on
 the  field  of  defence.  Two  dissimilar
 systems  can  come  together  in  regard
 to  collaboration  :  examples,  USA  and
 China.  Under  the  circumstances,  there  is
 nothing  to  stop  us  getting  together
 on  the  defence  plane,  irrespective  of  our
 national  goals  and  the  political  and  eco-
 nomic  systems,  with  the  USSR.  I  had
 also  stated  on  the  24th  of  February
 before  Shri  Dinesh  Singh  presiding,  in
 a  seminar,  that  what  we  now  see  in  Eu-
 rope  is  detente,  It  has  been  the  child
 of  the  European  collective  security  system,
 both  of  NATO  and  of  Warsa  Pact  ;
 and  this  detente  in  the  Asian  context
 is  possible,  provided  we  have  an  Asian
 collective  security  5y8tem_  ;  and  the  80-«
 called  theory  of  Dr.  Henry  Kissinger
 of  the  balance  of  power,  is  nothing  more
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 balance  of  terror  :  and  this

 a at  the  present  juncture,  cannot  afford
 this  balance  of  terror.

 Only  one  point  :  since  I  had  made
 the  iust  speech,  since  India  had  on
 the  8th  May  974  exploded  its
 atomic  device,  w*  hav’  joined  this
 elite  of  the  six  countrics  which  are  the
 nuclear  powers,  technologically  and
 phyric.lly  speaking.  Under  the  circum-
 stances,  It  would  not  be  an  assocation
 with  USSR,  of  unequal  countries  hut
 of  e¢jual  countries  at  certain  planes.  Aad,
 therefore,  I  would  request  the  hon.  Miniter,
 wh  le  qupporting  his  Demands,  to  take
 a  fresh  fuok  at  this  concept  of  Beezhnes
 Doct:  ine,

 SHRI  V.  MAYAVAN  (Chidamba-
 ram.  IT  rive  te  soy  a  fw  ward.  on
 th:  Demands  for  Grout,  of  the  Ministry
 of  ५४8  ve  al  Afeir.s  ‘Though  Tom  not
 a  student  of  foreign  yuliev,  Tam  eb’:  to
 comp  chead  the  apparent  changs  that  have
 teken  place  in  our  country’s  foreisn  policy
 Sir,  the  foreign  poluy  of  our  country
 hes  hed  two  shifts  during  the  prime-
 ministerships  of  father  and  daughter.
 We  can  omit  the  short  mnteryventiug  period
 of  Shri  Ld  Babader  Shastu.  Thad  referred
 to  the  two  Prime  Ministers  because  the
 External  Affairs  Minister  whether  it
 i  Sardar  Swaran  Singh  or  Mt.  Chavan
 has,  unfortunately,  no  locus  standi  in
 formulating  the  foreign  policy  of  our
 country.

 He  i,  just  the  mouth  pirer  of  the  Prime
 Minister,  To  the  credit  of  Jawaharlal
 Neheu,  he  was  External  AMairs  Mini-
 ster  for  quite  along  time,  Now  Shrimati
 Tudira  Gandhi  is  the  sole  leader  of  both
 the  Externa!  affgirs  and  Internal  Affuirs
 of  our  country,  Though  the  External
 Affairs  Minister  is  a  Cabinet  Mini-
 ster,  yet  an  ousider,  who  is  not  a  member
 of  this  House,  is  the  Chairman  of  the
 External  Policy  Formulation  Commut-
 tec,  of  which  he  is  just  a  memb-r.  So,
 am  t  wrong  in  saying  that  the  External
 Affairs  Minister  is  just  a  mouth-piree  ?

 +7  hres.

 As  a  feyman  what  I  find  is  that
 Prime  Minister  Nehru  used  to  visit

 7  a
 |  all  the  Countries  of  the  world.

 He  a  ।  पि  make  his  pronouncements  on
 any  matter  in  any  comer  of  the  world.
 that  wat  how  he  could  intervene  in

 ‘DG,
 Se.

 of  06
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 Korea  and  stop  the  war,  Things  have
 Changed  now.  There  is  a  second
 class  calibre  in  workd  leadership  and
 this  is  true  whether  of  America  or
 of  the  United  Kingdom.  Now  during
 his  daughter’s  rule,  every  day  a  foreign
 dignatory  lands  in  Delhi.

 Jawarlal  Nehru,  in  keeping  with  his
 stature,  neglected  the  small  neighbouring
 countries,  whereas  his  daughter  has  raised
 her  steture  by  waiting  the  neighbouring
 ecuntiiks.  In  fact  both  father  and  dau-
 ghter  hive  geglected  African  countries
 and  Letin  American  couutries.

 During  the  father's  tame  P.  L.  480
 officr.Is,  U.  S.  Aid  Authorities.  Ford
 Foundat  on  personnel,  Peace  Corps
 volugter?’  otc.  swarm:d  the  country.
 During  the  daught:  r’s  perial,  the  routle
 tules  the  roost.  Every  alternate  day
 4  Rutsan  delegation  is  in  Delhi.  The
 Russians  who  refused  to  help  us  in
 offshore  oo  drilling  some  ty  years
 ago  have  now  offered  their  technical
 assistence,  The  Kremtin  has  become
 the  second  home  for  our  Ministers  and
 Officials.

 Before  ro6q,  the  rupre  was  develued
 at  the  insistence  of  the  World  Bank,  but
 Russia  is  unilaterally  devaluing  the  Indian
 rupee  by  changing  rouble-rupee  ratio,  to
 which  my  friends  have  already  referred.  I
 find  from  the  Economic  Survey  of  the
 Government  of  India  for  1974°75,  that  the
 assistance  reeeived  irom  U.  ड्  A.  during
 the  period  ended  1974  35  Rs.  321  crores
 and  that  reccived  from  USSR  during
 the  same  perinl  is  Rs.  553  crores.
 Perhaps  now  Ruisia  wants  to  equal
 the  assistance  of  U.  5.  A.  by  raising  the
 value  of  the  rouble  to  the  rupec.

 In  respect  of  the  Indian  Embassics
 and  High  Commissions  in  foreign  coun-
 tries,  Ishould  likr  to  say  that  they  should
 be  placee  of  hotoitality  for  all  Indians
 who  go  abroad  and  who  approach  them
 for  som"  assistance.  I  appeal  to  the
 Hon.  Minister  for  External  Affairs  to
 devote  his  attention  to  reorganising
 the  Embassies  abroad.  IT  understand
 that  the  Embassies  in  the  Arbian  Gulf
 coutries  age  under-staffid.  He  should  find
 time  to  do  this  at  least,  as  he  is  not  re-
 quired  for  policy  formulation.

 Tt  was  recently  mentioned  in  the
 newspapers  in  Delhi  that  the  Exter-
 nal  irs  Minister,  when  he  was  in
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 [  Shri  द  Mayavan  ]  We  have  already  let  down
 prog!

 e
 in  Burma,  Ceylon  d  Uganda.  In

 London,  could  not  get  any  welcome  Uganda,  Iam  told,  Indian  Coen  are from  his  counterpart  in  the  United  King- dom.  The  reason  attributed  was  that
 the  U.  K.  Ministers  were  busy  in  the
 the  Labour  Party  Conference.

 It  was  also  mentioned  in  the  news
 item  that  in  the  High  Commission  what
 the  left  hand  does  is  not  known  tothe
 Tight  hand.  Under  the  garb  of  matured
 response,  the  External  Affairs  Ministry is  pachydermic  in  its  reaction  ;  even
 though  recently  Dr.  Kissinger  rebuked
 in  public  the  Indian  Ambassador  in
 USA,  the  Extemal  Affairs,  Ministry
 retains  its  Himalayan  stance.

 Sir,  I  could  not  also  understand  our
 Extemal  Affairs  Minister  attending  the
 Non-aligned  Conference  in  Havana.
 We  have  formally  recognised  the  PRG
 regime  in  South  Vietnam.  Professor
 ह:  Mukerjee  has  also  referred  to
 this.  We  have  recognised  the  Palestenian
 Liberation  Front.  We  have  recognised
 the  Sihanouk’s  party,  as  forming  the
 legal  Government  in  Cambodia.  We
 condemned  Israli  success  and  we  hailed
 the  success  of  Arabs.

 We  do  the  largest  volume  of  trade
 with  East  Europtan  and  Socialist  coun-
 tries.  In  the  United  Nations  the  USSR
 and  the  Socialist  countries  are  the
 beacon-lights  for  India.  Are  we  ashamed
 to  call  ourselves  a  socialist  country
 and  align  ourselves  with  the  socialist
 countries  ?  It  is  rank  hypocrisy  for  us  to
 cal!  ourselves  as  non-  lesen,  As  Shri
 Naik  has  rightly  statea,  if  you  believe
 in  non-alignment,  why  not  we  accept
 USA  as  a  democratic  country  ?

 Coming  to  the  question  of  Indian  sett-
 lers  in  foreign  countries,  I  am  sorry  that
 our  Embassies  do  not  take  any  interest
 in  their  welfare,  except  to  give  theadvice
 that  they  should  identify  themselves  with
 the  interests  ofthe  countries  in  which
 they  are  settled.  For

 exampl
 ¢,  Many

 thoutands  of  Muslims  from  Tamil  Nadu
 are  settled  in  Cambodia,  South  Vietnam
 and  other  far  eastern  countries.  T  need
 not  say  much  about  the  war  in  Cambo-
 dia  and  South  Vietnam.  I  would  like  to
 know  what  protection  is  being  given  to
 qghem  in  these  countries,

 molested.  We  have  not  protected  human
 rights  and  property  rights  of  our  Indian
 settlers.  So  we  will  have  to  protect  the
 interests  of  Indian  ,  wherever  they  are
 settled.

 Coming  to  Middle  East,  wehave  been
 advocating  the  Arab  cause  from  time
 immemorial.  We  did  not  vacillate  even
 when  the  Middle-East  countries  were
 maintaining  their  deathly  silence  at  the
 time  of  Pakistan’s  insurgency.  Our
 foreign  policy  here  has  not  met  with
 success  even  to  the  limited  extent  of
 getting  oil  on  short-term  credit  from
 OPEC  countries.  Our  fureign  policy,
 has  pot  succeeded  even  to  the  extent  of
 persuading  the  Saudi  Arabian  Princes  to
 open  petrol  stations  in  India,  as  they  are
 doing  in  Western  coutrics.

 We  have  no  foreign  policy  at  allin
 regard  to  West  Europtan’  countrics
 except  our  tenuous  association  with  the
 European  Economic  Commumty.  We
 could  not  have  a  foreign  policy  in  regard
 to  affluent  West  Europtan  countries
 so  long  a8  we  prostrate  before  the  East
 European  countries,

 In  our  foreign  policy  f  rmulations
 Latin  America  finds  no  place,  T  am
 reminded  of  an  article  which  I  read
 in  the  Readers’  Digest  a  few  years  ago.
 Brazil  invited  Indian  farmers  to  settle
 there.  The  climate  in  Brazil  is  akin  to
 Indian  climate.  The  red-ta

 r
 in  India

 was  a  boon  to  Ghina,  which  sent  many
 thousands  of  Chinese  farmers  to  settle
 in  Brazil.  This  is  one  example.

 Our  Embassies  in  Latin  American
 countries  are  just  places  of  rest  and  recrea-
 tion  for  our  starry-cyed  foreign  service
 personnel.

 De  we  wait  for  the  time  when  all
 the  Latin  American  countries  would

 have  become  socialist  countries  like
 CUBA  where  recently  in  non-aligned  con-
 ference  was  beld.

 Our  foreign  policy  is  successful  to  the
 extent  of  befrien  Sn  ह  Cuba  and  boycotting
 USA  to  whom  we  rushed  for  perms  when the  Chinese  knocked  at  our  doors.
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 T  do  not  want  you  to  think  that  J  am  pro-
 pounding  any  ntw  theory.  J  have  said
 these  things  to  show  what  indiscretions
 we  commit  in  the  execution  of  our
 forsign  policy.

 T  would  refer  here  to  an  erstwhile
 Indian  Ambassador  in  whose  house,
 the  marriage  of  the  P.M.'s  second  son
 was  soleminived.  He  was  not  a  career
 diplomat.  He  was  picked  out  by  Jawa-
 harlal  Nehru  for  assignments  in  some
 Middle  Eastern  countries,  which  were
 then  the  key  countries  of  Pakistani
 propaganda.  But  this  diplomat  turned
 the  table  on  Pakistan  by  arduously
 cultivatmg  the  authorities  in  those
 countrics,

 Tt  is  not  enough  that  the  External
 Affairs  Mfinister  attends  conferences
 abroad  and  in  the  United  Nations.

 The  Indian  Diplomats  must  be  capable of  conveying  Indian  view  points  on
 world  events  effectively.  The  failure  of
 these  Diplomats  was  evident  when  durin
 the  liberation  of  Bangala  Desh  scores  ७
 Central  Ministers  and  the  other  dignato-
 rics  incluaing  the  Imam  of  Jama  Magjid
 were  sent  abroad  to  put  across  our  stand,

 Now  with  Shri  Kaul  in  Washington
 being  snubbed  by  Dr.  Kissinger  with,
 Shri  B.  K.  Nehru  neglected  by  Mr.
 Wilson  in  London  and  with  Shi  0.  P.
 Dhar  in  Moscow  whose  magic  touch
 cannot  saye  the  rupse,  the  External
 Affsirs  Ministry  perhaps  thinks  of  cultivat-
 ing  these  super  powers  in  regard  to  our
 Kashmiri  problem,  which  seems  to  be  the
 corner-stone  of  our  foreign  policy.

 Indian  cultural  traditions  and  philo-
 Sopnical  postulates  are  not  the  basis  of
 our  forvgn  polisy.  Tadian  poverty  and
 its  disputes  with  the  neighbour  have
 become  the  cssentials  of  our  foreign
 policy.  This  must  be  changed  duting  the
 rule  of  Prime  Minister  Indira  Gandhi.

 South  Vietaam  has  now  become  red-
 The  next  target  is  Thailand.  Our
 neighbouring  country  Burma  =  where
 half  of  the  population  stand  for  red  would
 soon  gradually y  become  red.  We  must
 take  care  of  these  factors.

 Tn  conclusion,  ]  would  like  to  appeal  to
 the  Hon’ble  Minister  that  the  thrust  of
 External  Affairs  hos  to  bein  the  direction
 of  Economic  background.  Economic
 fine

 aa
 ‘Hrengih  alone  help  ia  external
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 For  example,  West
 =  |  and  Japan command  respect  because  of  this.

 The  use  ofoil  as  a  political  weapon  by
 Arab  countries  has  put  up  a  new  dimen-
 sion  to  world  politics.

 Tagain  remina  the  Minister  of  Extemal
 Affairs  that  we  should  not  sell  our
 power  to  any  foreign  Blocks.  Recently,
 apptared  in  the  newspapers  that  Indian
 settlers  in  Canada  are  in  danger.  What
 steps  has  the  Ministry  has  taken  to
 protect  their  interests.  What  me  our
 Embassy  ptople  doing  at  Canada  ¢

 To  end,  we  must  be  more  and  more
 self-reliant.

 SHRI  HARI  KISHORE  SINGH
 (Pupri  )  :  J  rise  to  sup

 eo
 t  the  demand

 of  the  Mruistry  of  ternal  Affiirs.

 T  hopr,  this  is  not  a  mere  coincidenc®
 that  when  this  august-Hous¢  is  reviewing
 the  conduct  of  our  foreign  policy  the
 victorious  aimy  of  Khemer  Rounge  35
 having  itstriumphant  march  in  the  capital
 city  of  Cambodia—with  the  fall  of  Phnom
 Pein  sad  the  sogahug  furtunes  of  Ssigon
 i¢gime,  the  entire  vista  of  foreign  policy
 projection  in  South  Asia  assumes  8  new
 dimension.  Let  us  hope  that  the  last
 vestiges  of  foreign  influences  and  domina-
 tion  will  be  over  soon.

 Let  us  also
 pope

 that  this  process,  the
 final  scene,  will  not  be  su  painful  as  it
 has  been  the  chase  hitherto.  The  U.S.
 administiatiin  seems  .o  have  learnt
 nothing  and  foigotten  nothing  from  its
 infamous  blunders  and  retreats.  Even
 now,  it  is  not  too  late  for  the  Americans  to
 realise  and  appreciate  the  reality  of  this
 Situation  in  tis  région  and  come  to  terms
 with  the  represeptotive  opinien  of  Asian
 nations,  But  that  does  not  seem  te  be  possi-
 ble  as  tke  U.S.  policy  in  relation  to  chis
 i¢gion  and,  in  fact,  in  relation  to  the  entire
 developing  nations,  has  all  along  suffered
 from  short-sighted,  nartow  and  outmoded
 and  outdated  concepts  and  precept.
 Had  it  not  been  so,  the  valuable  efforts
 and  the  resources,  both  men  and  material)
 would  not  have  been  wasted  in  forging
 useless,  infructuous  and  futile  military
 pact?  and  alliances  and  in  propping  up
 undemocratic  and  authoritarian  regimes,
 particularly.  in  Asia  and  latin  America.

 Ttissegd  thatthe  Americnn  administra-
 tion  has  failea  to  appitciate  the  real
 tpiit  of  the  resurgent  Asia  «nd  under-
 stands  only  the  language  of  force.  ‘This
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 failure  on  the  part  of  the  successive  U.S:
 administration  to  understand  and
 appreciate  the  urges  and  aspirations  ofthe
 people  of  this  region  and  their  design  to
 dominate  them  have  cast  a  heavy  burden
 on  the  meagre  rewurces  of  the  people  of
 the  countries  of  this  region.

 ‘Lhe  recent  decision  of  the  U.S.  admini-
 Stration  to  lift  the  embareo  on  the  sale
 of  U.%.  arms  to  Pakistan  in  another  poin-
 ter  to  the  effect  that  Ame-i-ena  neitrer
 forget  anytaing  nor  do  they  Tein  ans-
 thing  from  their  mistakes,  failure  and
 blunders  of  the  past.  Tamsurc,  the  House
 will  endorse  the  stand  taken  by  the  Gov-
 emment  in  this  regard  and  we  fully
 appreciate  Mr.  Chavan  when  he  dee  ded
 to  s:uatl  his  virgo  dhe  Usted  States
 of  America  for  attending  the  meeting
 of  the  Iudo-American  Commission.

 Let  us  omake  it  clear  to  the  U.  5.
 admmistiation  that  the  old  policy  of
 balancing  between  Pakistan  and  India
 is  no  longer  valid.  J  also  take  this
 epportunity  to  appeal  to  the  Piime
 Minister  of  Pakistan,  Mr.  Bhutto  that
 he  of  all  persons  should  appreciate  the
 futility  of  arms  racein  this  sub-continent-
 Perhaps,  7  under  his  leadership  Pakistan

 not  have  pursued  8  policy  of
 arms,  race,  Pakistan  would  not  have
 been  where  it  is  today.

 Here,  मे  was  very  much  amused  to
 hear  the  ar

 omens
 put  forward  by  the

 esm  to  of  Janasangh.  Shri  Madhavrao
 Sandia  Ifail  to  understand  the  concept
 of  victor  or  vanquished  in  relation  b-t-
 ween  the  three  nations  of  the  sub-
 @ontinent.  We  have  had  wars  with
 Pakistan.  But  it  does  not  man.  that
 we  have  been  victors  in  tne  classreal  term
 ef  the  word  and  that  Pakistan  has  been
 wanquished  in  the  samt  minner.

 |  ;  5
 we  give  up  the  idea  of  victor

 d  vanquished  as  it  originated  in  nine.
 teenth  eentury  or  in  the  carlier  centuries,
 we  will  not  be  able  to  have  a  perminent
 relationship  with  Pakistan.  When
 certain  Pakistani  spokemacn  expres  an

 reheasion  towards  India,  I  am  sure,

 P4
 the  utterances  of  people,  like,  Shri  Midhav-
 feo  Scindia  and  other  ‘spokesmen  of
 Jana  Sangh  are  very  nvith  in  their

 APRIT,I5  2975  |
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 Tthink  that  even  new  it  is  not  tco  late
 for  the  rulers  of  Pakistan—and  -
 larly  the  P.ime  Minister—-to  oe  colic
 the  real  spirit  of  the  Simla  Agreement
 and  appreciate  that  it  provides  for  a
 lasting,  permanent  relationship  between
 the  two  countries  of  the  Sub  Continént
 which  were  parts  of  on¢  country  not  very
 long  ago.

 Another  point  which  comes  to  my
 mud  today  is  that,  of  course,  we  have
 to  put  forward  our  own  policy  cn
 South  East  Asia  and  our  relations  with
 eastern  countries;  but,  in  this  regard,
 we  shoul  not  forget  the  wuld  body's
 influence  which  has  contributed  very
 much  to  the  promotion  of  peace  through-
 out  the  wold.  It  is  unfortunate  that
 in  recent  years  the  role  of  the  UNO
 has  diminjshed  yery  much.  For  this,  }  think
 the  super  powers  should  be  held  pimurily
 responsible  because  it  is  they  who  are
 trying  to  undermme  the  rele  and  «fie.
 cliveness  of  the  UNO  and  are  trying  to
 settle  issues  which  ought  to  be  in  the
 purview  of  the  UNO.  Idon't  grudge
 them  anything  on  this  point  ;if  they  are
 able  to  s¢ttle  the  issues  and  reduce
 tension  without  the  aid  of  the  UNO
 well  and  good.  But,  in  the  process,
 this  institution,  which  has  so  far  contiibuted,
 a  great  deal  to  the  promotion  of  inter-
 national  peace  and  understanding,  should
 not  be  undermined.

 Another  pomt  which  crops  up  in  this
 context  is  the  rale  of  the  super  powers
 and  their  attitude  towards  the  United
 Nations  and  the  very  structure  of  the
 United  Nations.  Here  I  will  refer  to

 the  Security  Council  Every  care
 should  be  taken  to  make  this  insti-
 tution,  the  main  political  organ  of
 the  United  Nations,  very  effective.
 So  long  as  it  exists  in  its  present  form,
 Idon't  think  it  willreally  represent  the
 democratic  rights  and  aspirations  of  the
 wutld  body  and,  therefore,  it  should  be
 re-cast  and  re-structured  and  its  mémber-
 ship  and  its  composition  should  reflect
 more  the  wition  of  the  world  bedy
 and  not  merely  those  of  the  victors  of

 टिक
 तक

 srid-wat
 pind.  The

 7 nirl  snould  be  reconstituted.  If
 it  is  not  made  more  effective,  it  should
 at  Teast  bv  mide  more  demosratic,
 Therefore,  «he  iden  ofveto  and  ह.
 nent  ntembership  should  be  abostiahed
 and  the  Government  of  India  should  take
 steps  io  this  regard.



 333  OG
 te

 in.  CHAITBA  25,  )
 oe Exterand  Apert  Vora

 aulparinake
 Exterdal

 While
 referring  to

 the  United  Nations,
 I  would  also  like  to  make  a  request  to
 the  Hon'ble  Foreign  Minister  in

 rege
 rd

 to  the  demand  made  by  the  World
 Hindi  Conference  which  was  held  last
 year  in  Nagpur.  The  demand  was  that
 Hindi  should  be  made  the  offic’al  langua-
 g¢  of  the  United  Nations.  New,  an
 agurince  was  given  on  the  Floor  of
 tht  House  that  the  Government  of  India

 is  taking  steps  for  tiking  it  up  with  the
 Unite  Nations  itself.  I  hope  that  positive a  have  been  taken  and  that  somethin
 will  come  cut  of  it  in  this  year  itsel  f

 Finally,  it  is  also  time  for  us  to  be  a
 little  introspective.  The  main  weakness
 of  our  foreign  policy  has  been  the  absence
 of  a  viong  economic  base  commensurate
 with  our  geo-political  situation  and  our
 size.  This  economic  base  has  prevented us  from  projecting  fully  beth  cor  cown
 interests  as  well  as  those  of  other  ते  velop-
 ing  nations  of  Asia  and  Afiica.  It  is
 undoubtedly  true  that  our  efforts  to
 acquire  economic  =  self-sufficienes  has
 made  itsimpression  on  other  developing
 nations.  It  is  also  tru*  that  our
 championing  of  the  cause  of  dev  oping
 nations  at  tuternational  forums  lke  the
 UNCTAD,  World  Bink,  Internatien,!
 Monetary  Fund.  ete.  has  corned  us
 their  ag  of-will,  Bit  had  we  succeeded
 in  building  up  a  strong  ecomomic  nse
 meaningful  tp  the  economic  activigies
 of  the  developing  countries,  the  entire
 texture  of  our  foreign  relations  in  che
 region  would  have  undergone  a  funaa-
 mental  change.

 Tt  seems  thai  we  are  becoming  more
 absorbed  in  our  own  affairs.  The  more
 we  become  abiirbed  in  sulving  our  own
 economic  di'fficultics,  the  lew  effective
 will  our  voice  become  in  the  world
 affairs  in  general  and  in  the  Af-o-
 Asian  affairs  in  particular,  as  has  been  ‘he
 case  in  the  ccisis  which  was  there  last
 year  ian  West  Asia  and  eve.  today  ia  the
 Crisis  which  is  there  in  South-East
 Asia.  It  is,  therefore,  imperative  that,
 in  order  to  play  our  real  role  in  world
 aff.irs,  the  fremost  factor  is  an  internal

 monninn”  oa
 tan  be  of

 ra to  ©  requirement-  of  the
 developing  nations.

 Finally,  Tcome  to  the  point  about
 the  Fndiant  abroad.  very  many
 countries  of  Afrien  and  also  Wetter-
 hemisphere  and  in  South-East  Asia we  have  a  good  number  of  Tadians
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 they  have  settled  down  there,  but  they
 Lave  strong  culturaltuties  and  arc  ¢motio-
 nally  attached  to  our  country.
 Government  of  lidia  is  doing  well  in

 viding  scholarships  to  students  fcr  study
 here  and  also  in  promoting  cultural  ties,
 But  Fdonotthink  the  number  of  scholar-
 ships  given  to  the  Indian  settlers  in  South
 East  Asian  countries  or  African  countries
 for  example,  Mauritius  or  West  Indies
 is  enough.  IF  suggest  that  since  it  docs
 not  cust  foreign  ¢xchange,  steps  should
 be  taken  ty  increase  the  number  of
 scholarships  for  the  students  in  these
 countries.

 With  thesc  words,  I  support  the
 Demands  for  Grants  in  respect  of  the
 Ministry  of  External  Affairs.

 SHRI  P.  G.  MAV.ALANKAR  |.\bme-
 dabad’  Mr.  Chairman,  Sir,  the  oppor-
 tunitics  for  a  Parliamentary  debate  and
 discussion  on  furcign  affuiis  are  elweys,
 comparatively,  lesser  than  those  available
 for.  discussion  on  dumestic  and  national
 issues.  ind  that  2  natural  and  normal
 because  nu  people,  even  in  domocracies,
 are  interested  sy  much  in  the  country's
 foreign  iffairs  as  they  are  interested  in
 the  country’s  internal  affairs.  The
 debate  that  has  developed  so  far  on  the
 discusicn  on  Demands  for  Grants  in
 respect  of  the  Ministry  of  Ex'ernal
 Affairs  is  also  an  indication  of the  kind  uf
 interest  evinced  by  the  House  in  general
 and  by  the  members  in  particular.
 But,  Sir,  Tam  one  of  those  who  have
 always  welcomed  any  opportunity  for
 discussing  foreign  affairs  in  our  Parlia-
 ment,  because  it  is  only  through  the
 Parliamentary  forum  that  not  only
 the  Government  but  even  the  members
 can  voice,  eve,  though  very  briefly,  in  a
 very  cufsory  minner,  their  points  of
 view  with  regard  to  important  matters
 of  foreign  policy.

 Now,  Sir,  the  eaeace  of  foreign  policy
 is  negotiation,  not  legislation.  Th¢refore,
 inevitably,  the  proceses  of  Parliamentary
 control,  of  Parliamentary  scrutiny,  over  the
 way  the

 doreige
 affiirs,  develop,  over  the

 formulation  of  foreign  affairs  policy,  are
 few  and  far  between,  are  limited.
 But  that  does  not  mean  that  Parliamen-
 tary  scrutiny  and  Parliamentary  control
 over  foriegn  affairs  should  not  take  place.

 The  Erternal  Affairs  Ministry's  report
 for  the

 your
 197475  is  a  good  factual

 record.  It  dots  mentien  the  kind  of
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 contacts  which  the  ‘Government  of  India,
 have  been  able  to  establish  and  enhance
 with  a  number  of  countries  in  the  world
 at  both  the  governmental  level,  i.e.
 at  the  official  level,  as  also  sometimes  at
 non-official  levels.  It  also  narrates  in
 detail  about  the  visits  of  various  Heads
 of  States  to  our  country  and  about
 some  visits  ofour  own  heads  to  the  other
 countries.

 Although  I  realise  that  we  are  now
 in  a  world  where  open  diplomacy,  summit
 diplomacy  and  personal  diplomacy  at  the
 highest  level,  has  come  to  stay—has come  to  stay  for  good,  I  believe,  to  some
 extent—nonetheless,  by  and  large,  foreign
 policy  and  diplomacy  are  a  matter  of
 secret  negotiations,  discussions  and  consul-
 tadons  and  communications  through
 diplomatic  channels.

 Itis  here  I  feel  that  the  conduct  of  our
 foreign  policy  requires  afresh  and  bold
 xeappraisal  and  look  by  the  new  Foreign
 Minister,  Shri  Chavan.

 Sir,  in  tnis  House,  as  in  any  democratic
 »  we  are  suffering  from  one  handicap

 which  is  that  our  sources  of  information
 are  canty  sand  stray.  By  the  very  nature
 of  things,  a  good  number  of  sources  of
 information  are  not  available  to  Members
 “of  Parliament,  and  indeed  to  any  member
 af  public,  As  I  said,  foreign  affairs  have
 ‘to  be  conducted  on  a  secret  basis.  But  that
 does  not  mean  that  democracy  should  not
 take  the  risk  of  informing  the  people
 cXhrough  its  Member  of  Parliament  about
 cathe  attitudeand  the  approach  that  the
 ‘country  and  the  Foreign  Affairs  Minister
 have  adopted  towardsforcign  policy  issucs

 “and  programme,

 7  Having  said  that  I  now  come  to  some  of
 ‘the  main  points.  Our  foreign  policy  during

 ‘Othe  last
 SA  of  freedom  and  more  has,

 J  by  and  large,  been,  ifImay  putit  that
 “way,  a  foreign  policy  with  extensive
 ‘ideological  overtures.  Even  before  our
 -independence,  our  late  Prime  Minister,
 Shri  Jawanarlal  Nehru  had  been  drafting

 a  number  of  resolutions  on  matters  dealing
 with  forcign  ‘affairs.  and  at  that  time,

 ew
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 independent,  we  lifted  our  status  not
 scaly: because  of  Sbri  Jawaharlal.  Nehurw  him-:

 telf,not  also  because  of  India's  position
 itself,  but  also  because  of  the  fact  that  dut-

 _ing  25  years  or  so  preceeding  our’.  ान्सदन,
 pendence,  Nehru  and  the  Congress,

 _which  was  not  just  a  party  then,  but  wat
 a  national  organisation,  gave  a  certain
 international  image  for  India.  So  ‘far
 80  good.

 The  difficulty  however,  is  that  today
 even  after  25  years  of  independence,  when
 one  looks  at  the  development  of
 India’s  foreign  policy,  one  gets  an
 impression  that  our  foreign  policy
 is  punctuated  more  by  ideology  and  idealism
 high  sounding  as  they  are,  good,
 as  they  are  sound  sentiments  as  they  are
 but  not  by  a  practical  and  a  pramatic
 approuch.  Afier  all,  a  furcign  policy
 can  succecd  only  if  itis,  along  with  ideals
 and  idealism,  punctuated  with  and  by
 as  I  said,  a  practical,  pragmatic  and
 realistic  approach.  And  that  approach
 has  to  be  a  continuous  one,  because  a
 foreign  policy  must  yield  results.  It  must
 not  yield  results  in  terms  of  a  pat  on  the
 back  by  foreign  countries,  important
 countries  or  small  countries.  We  do  not
 want  only  certificates  and  awardsfrom  other
 countries  and  Foreign  Ministers;  what  we
 want  is  a  better  economic  status  for  our
 country,  @  better  national  security  and  a
 better  and  greater  image  of  India  in
 the  comity  of  nations.  My  criticism  is  that
 our  foreign  policy  over  a  period  of  25
 years  and  more  has  not  been  able  to  produce
 this  kind  of  climate,  wherein  onc  can  say
 that  it  is  giving  and  accruing  to  us  more
 economic  interests  and  more  national
 security  and  a  better  image  of  India.

 Viewed  from  this  angle,  let  us  sce  what
 we  have  been  able  to  do  in  terms  of  four
 or  five  concrete  areas.  I  will  touch  thes
 areas  bricfly.  Let  us  take  our  relationship
 with  the  two  super-powers,  USSR.  and
 USA.  The  report  docs  mention  on
 pages  4  and  5  the  relations  that  India
 has  with  USSR  on  one  side  and  with  USA
 on  the  other.  Just  before  the  report  was
 about  to  be  printed  finally  and  made
 available,  it  is  stated  at  the  सात  about
 certain  setbacks  which  we  received’-in
 regard  tc  our  relationship  with  USA.
 T  would  like  the  Government  of  India.  to
 remember  always  that  in  our  relationship
 with  USa,  we  have’  not  made

 sR:
 «©  kore

 ‘distinction  about  relaticge.  between
 India  ‘Goyernmen  tand-the  USA  Adwiini-



 7  DO
 lin
 Min.

 External  ons-78

 andthe  American  people  on  the  other
 side.  Even  at  the  times  of  the  worst  crisis
 in  terms  of  Indo-American  relationship, it  is  on  record  that  a  number  of  official
 leaders,  Senators,  Congressmen  and  men
 of  public  life,  intellectuals,  University
 men  and  common  ple  in  America  have
 not  only  had  a  so  fhe comer  for  end  an
 understanding  of  India’s  position  and  of
 its  role  in  Asia,  but  at  the  same  time  they
 have  macle  the  severest  criticism  of  their
 owm  Administration,  whether  it  was—
 Johnson  Administration  or  Nixon  Ad-
 ministration.  I,  therefore,  feel  sorry
 at  the  strained  Indo-US  relationship. I  believe  strongly  in  the  policy  of  non-
 alignment.  But  when  I  see  the  report  and
 more  than  the  report,  when  I  sce  the  situ-
 ation  of  the  whole  country,  although  we
 are  non-aligned  and  80  IT  feel,  we  must
 have  good  celationship  with  beth  the  ‘super=
 powers,  USSR  and  America,  I  find  that
 our  relationship  with  Russia  is  a  little
 mure  than  normal;  a  little  more  than, if  I  may  say,  perfect.  It  is  perfect  plus. It  is  normal

 ta
 and  it  is  excessive  on  the

 side  of  making  India’s  non-alignment
 look  somewhat  doubtful,  somewhat
 challenging,  if  not  suspect  in  the  eves  of  a
 large  number  of  countries,  particularly the  western  democracies.  Therefore,  I
 would  have  liked  that  when  India  could
 have  a  giod  relationshi

 .
 with  USSR—I

 want  it  that  way—then  India  should  also
 be  able  to  hav"  a  meaningful  dialogue  and

 a  meaningful  relauionship  with  the  people and  admintstratun  of  USA.  When  I
 say  ‘administration’,  I  do  not  mean  that
 we  should  agree  with  what  they  say,  but
 we  should  be  able  to  inform  the  admini-
 stration  better  and  more  sharply,  more
 accurately,  about  the  sentiments,  aspira-
 tions  and  problems  which  India  faces  as  a
 country  in  Asia  with  all  its  geographic
 and  strategic  stituations.

 About  India  and  China  in  the  same
 report  on  page  9  it  is  a  said:

 “Towards  China  India  contmues
 ta  follow a  policy  of  secking  normali-
 tation  of  relations.  China’s  athtude,
 however,  remiins  unresponsive  and
 unfriendly.”

 The  same  story  is  with  regard  to  of  course
 to  a  lemer  extent,  India  and  Pakistan,
 ह. ल  long  as  our  relationship  with  China  and
 Pakistan  are

 aot  bat
 ton  a  normal  basis  and

 red  =
 a

 Challenge
 pattern,  Tam

 pat ie  enge  te  our  foreign
 F and  the  teat  of  our  foreign  pulicy  wi

 abvays  be  there.  After  all,  the  test  of  a
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 foreign  policy  is  not  the  number  of  dele-
 tions  from  foreign  countries  visiting

 india.  The  test  of  a  foreign  policy  with
 regard  to  our  close:  neighbours,  particularly,
 Pakistan  ana  China  is  ;  what  are  we
 doing  with  regard  to  having  a  normalised
 relationship  ?  This  is  not  to  suggest  that
 the  fault  lies  only  on  our  side  and  there
 is  no  fault  on  the  other  side,  Indeed  there
 have  been  occasions  when  thr  ball  has
 been  in  that  court  and  not  in  our  court.
 But  in  forcign  affairs  and  in  the  cr  nduct  of
 of  foreign  policy,  one  cannot  take  a  rigid
 view  and  say  that  now  we  have  played,
 our  game,  now  we  rave  played  our  role
 let  the  other  side  start  playing  back  and  then
 we  will  again  play  back  with  a  different
 shot  or  litle  better  shot,  After  al’,  we  have
 to  constantly  review  the  position  and
 find  out  whether  there  are  areas  where
 initiative,  im  gire  tive  iritetiaive  based  on
 a  relistic  assessment,  bas¢d  on  certain
 risks  which  have  got  a  cetain  historical
 backing  in  terms  of  developments  and  event
 of  the  countries  of  the  continents  of  the
 world  is  at  all  possible.  For  this  then
 I  feel  that  all  those  thinking  and  research
 developments  must  take  place  in  the  matter
 of  the  formulation  of  he  foreign  pr  licy.
 pat  ticularlywith  regard  to  these  neighbours
 like  China  and  Pakistan.

 Wy  37  hrs.
 [Mr.  Speaxer  in  the  Charr]

 Mr.  Speaker,  Sir,  let  me  say  just  a  word
 about  our  relationship  with  the  new  African
 countries.  Io  am  glad.  of  course.  that
 India  is  taking  greater  interest  in  the  African
 countries.  One  of  my  criticisms  for  a  long
 time  has  been  that  we  have  been  too
 much  west-oriented,  sometimes  too  much
 bg

 power
 oriented,  but  not  oriented

 really  towards  the  developing  countries.
 Therefore,  it  is  guod  to  have  a  really  good
 and  normal  relationship  with  countries
 of  Africa,  the  countries  of  Asia  and  the
 countries  of  Latin  America.  When  I
 talk  of  Indo-African  relationship,  may
 I  tell  the  Forcign  Minister  that  the  question
 of  Indian  nationals  who  lived  in  many  of
 these  countries  ke  Kenya,  Uganda  and
 Tanzania  and  many  othe:  covuties  in
 Africa  and  who  have  now  been  forced
 out  of  those  countries  and  some  of  them
 have  become  British  subjects  of  their
 own  choice  and  some  have  coms  to  India—
 those  problems  are  there,  and  I  think  it  is
 also  fom  that  point  of  view,  from  that
 narrow  selfish  point  of  view  nertsary  that
 te  Guvecument  of  Indiz’s  fre'ga  poltcy
 हम  =  African  independent  countries
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 is  more  cordial  and  more  intimate  so  that we  understand  them  better  and  they  uncer-
 Starid  our  difficulties  and  the  delicate
 Situations  equally  better.  That  is  with
 regard  to  India  and  Africa.

 At  last  word  about  our  Embassies  and
 diplomatic  missions  abroad.  I  must  say thatover  a  period  of  the  last  two  decades and  more,  by  aud  large,  our  selection of  Ambassadors  and  High  Commissioners has  bsensatisfactory.  But  there  had  been times  when  the  Foreign  Minister  will  bear
 mé  out  when  I  saythis  over  a  period  of six  months  ora  year,  somé  of  our  im  dortant missions  were  without  the  Ambassador  er
 High  Commissioner.  It  is  not  fair,  and  it  is
 also  no  use  having  India’s  missions
 and  embassies,  diplomatic  missions  and
 ‘consular  missions  in  every  country.  After
 all  we  nave  to  b*  selective  in  tis  regard.
 Apart  from  the  fact  that  India  is  a  poor country  and  wé  cannot  afford  this  kind  of
 expensive  luxury,  we  must  onlyspead  more
 time  and  money  in  areas  where  we  can
 get  dividends  back  and  which  is  possible
 only  if  you  appoint  good  ambassadors  and
 diplomats  drawn  both  from  the  carrer
 diplomatic  service  and  also  from  public life.  I  am  sure  the  Minister  will  agree with  me  that  India  has  a  galaxy  of  people in  public  life,  tallin  terms  of  talents,  tall
 in  terms  of  attainments  and  experience
 and  tall  in  terms  of  projecting  India’s
 image  abroad.

 Why  cannot,  then,  the  Government  draw
 proportionately  a  larger  number  of  people from  amongst  these  people  of  our  public
 life  into  the  diplomatic  postsas  ambassadors
 and  high  commissioners  ?

 Having  szid  that,  I  want  to  point  out
 to  the  hon.  Minister  in  all  earnestness
 and  in  all  sincerity,  about  the  way  our
 embassies  and  diplomatic  missions  and
 consular  officers  are  functioning  in  various
 parts  of  the  world.  Indecd  I  should  have
 said,  the  way  they  are  not  functioning
 because,  as  a  matter  of  fact,  it  has  been
 the  experience  of  most  of  us,  I  have  been

 abroad  on  a  few  occasions,  not  recently
 of  course.  the  last  time  I  was  abroad  was
 in  968,  but  I  went  four  or  five  times  earlier
 to  the  tomtries  of  the  East  and  countries
 of  the  West,  and  I  cannot  recall  a  single
 occasion  when  I  can  say  this  that  I
 went  to  my  own  embassy  and  I  got  a
 better  treatment.  I  am  sorry  to  tell  you
 about  this.  In  other  countries  embassies,
 I  got  better  treatment.  But  in  our  own
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 country’s  embassies  I  did  not  get  any
 courtesy  or  any  cooperation.  This  is the  difficulties  faced  not  only  by  Indian
 nationals  but  also  by  Indian‘  tourists. It  is  2  bit  humiliating  to  see  our  own
 people  betting  stranded  sometimes,  being
 put  to  great  distress,  and  sometimes  even
 accidents  take  place.  You  will  remember, last  year,  there  was  a  huge  accident  in
 Paris  when  more  than  300  people  died  due
 to  the  aircraft  mshan.  There  were  two
 Indians  on  the  plane.  It  was  a  hell  of  a
 thing  for  us  to  get  information;  unfortuna-
 tely  one  was  a  relation  of  mine  and  it  was, as  I  said,  a  hell  of  a  time  for  us,  to  get contacts  with  our  own  people  even  in  such
 acute  cases  of  a  distress.  It  has  been  found
 several  times  that  the  functioning  of  our
 deplomatic  misions  abroad  was  not  as
 effective  as  it  should  be,  and  I  am  sure, now  that  the  Minister  has  taken  new  charge of  his  responsibilities,  he  wll  ses  to  at
 that  the  functioning  of  our  embassies  abroad
 in  terms  of  efficiency,  in  terms  of  service-
 oriented  attitudes,  and  in  terms  of  econo-
 my,  will  be  put  on  proper  lines.  A  lot  of
 expenses  are  there  a  lat  of  foreign  exchange is  being  wasted,  and  therefore,  what  I
 feel  is  that  Government  could  set  up  some
 kind  of  small  cell  in  the  External  Affairs
 Ministry  to  look  into  the  question  whether
 we  need  embassies  and  to  develop  missions
 in  every  country  of  the  world.  There  are
 40  or  50  Countries  of  the  world  who  are
 members  of  the  UN.  I  don’t  think  we
 should  need  to  have  diplomatic  relations
 with  €ach  and  every  country  because  that
 is  not  a  barometer  of  our  strength  or
 prestige.  Even  bigger  countries  have  fewer
 embassies,  but  India  has  a  large  number  of
 embassies  but  with  lesser  efficiency,  and
 $0  this  kind  of  perversion  has  to  go.  There
 is  another  aspect  of  the  matter,  and  that
 is  about  our  external  publicity.  There  is
 also  linked  with  it  the  question  of  passport
 service.  All  these  things  need  to  be
 looked  in  to  a  little  more  effectively  by  the
 Ministry  of  External  Affairs  then  what  was
 done  so  far.

 With  these  words  I  conclude,  thanking
 you  for  having  given  me  the  time  to  speak
 on  this  Ministry’s  Demands  for  Grants,

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA  (  Balasore  }  :  Mr.  Speaker,  Sir,
 the  policy  at  home  generally  reflects  in
 the  policy  abroad.  We  cannot  certainly
 take  a  conservative  policy  at  home  and
 take  a  liberal  or  revolutionary  pclicy
 abroad.  When  Mr.  Canning  was  Secretary
 of  State  for  Foreign  Affairs  in  Englana
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 tome  journalists  branded  bim  as  a  conser-
 vative  at  home  and  a  liberal  abroad  and
 Canning  said,  it  is  not  correct,  because,
 the  policy  at  home  alway:  reflects  in  the

 icy  abroad.  So,  I  conclude  from  that
 in  India.  under  tac  leadershtp  of  our
 Prime  M-uister,  the  policy  at  home  is
 revolutionary  and  the  policy  abroad  is
 bound  to  be  revolutionary  and  we  are
 bound  to  extend  the  fuilest  cooperation
 to  the  sacalist  countries  abruad.

 Mr.  Speaker,  Sur,  if  I  go  into  the  diplo-
 matic  history  of  our  country  during  the
 last  27  years,  as  a  teacher,  |  can  divide
 it  intu  three  parts.

 First  part  is  this.  At  the  beg:nning,  it
 wat  moulied  by  Shri  Girja  Shanka:
 Bajpsi  who  was  probably  a  little  pro-
 American.  Liter  on,  with  the  experience,
 gained  abroad,  we  found  resurgent  nations
 coming  up.  The  Goverum*nt  was  bound
 to  take  a  policy  to  support  the  revalutions
 outside.  That  was  preusely  why  India
 took  a  r'voluttonary  stan]  m  the  C.N.0.
 in  suppottmg  the  Korean  rebels;  wien
 Koreans  were  fichting  against  the  American
 ginguiem  at  the  U.  N.  Organnation.  Sit
 Benegal  Rau  took  a  bold  stand  in  the  U.N,
 to  support  the  peoples’  muvement  in  Korea
 and  moved!  for  re-unfication.

 The  pecod  under  Pandit)  Nehru’s
 leadership  was  the  period,  when  India
 started  fullowing  an  active  neutraliat  poll
 cy—4t  wasnot  a  p  Ley  of  detachment—
 suppatting  the  neutral  naliaus  and  miking
 the  netural  ol  smaller  nations  feel  that
 they  have  faith  in  the  cumity  of  nations.
 That  is  why  we  found  there  cain  Nasser
 or  Tito  or  Sockarno  or  Chou-En-Lu,  and
 Pandit  Nehru  tuok  a  leading  part  in  formu-
 lating  a  pulicy  of  neutralism—active  neutra-
 liam  to  make  our  voict  felt  on

 007०)
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 anti-racialism,  policy  of  self  cliance,  policy
 to  make  our  nation  a  great  nation,—a
 strong  nation.—

 I  woult  divide  the  entire  period  intu
 three  stages.  From  .97)  unwari  i  when  we
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 that  India  is  a  nation  to  be  reckoned
 with,  a  great  nation  tu  be  counted  upon  to talk  across  the  table.  If  India's  voice  has  to
 be  counted  upon.  then  India  must  feel  that it  willlead  at  feast  th  neutral  nations  and the  Asian  nations  ugainst  the  impera-

 liam.
 psa

 External

 Mr.  aker  Sir,  India’s  policy  is  very
 strong.  But  +  India’s  policy  lanaherchaped from  time  t¢  time,  There  was  a  time  when
 Russia  was  considered  to  be  a  nation  of
 iron  Curtaiy--  State  of  Iron  Curtain—
 and  it  was  difficult  to  know  what  was
 guing  on  inside  Russia.  But,  when  Mr-
 Khiushchev  came  to  Iudia  and  whey,  Pandit
 Nelau  received  him  and  Shri  Bulganin
 they  eddtessed  millions  of  people.  There
 was  a  mammoth  gatheringin  Calcutta—a
 few  milhons  of  them  The  journalists
 said  uhat  there  were  four  millions  of
 people  For  the  first  timc,  we  came  to
 know  that  there  wag  already  a  revolution
 inside  Russia  and  a  democratic  set-up  or
 a  demociatic  thinking  was  cuming  into  the
 public  and  Russian  pubes.  The  Indians
 then  started  appreciating  the  Ruscian
 diplomacy.  Since  then  I  think,  Pandit
 Nehru—.  gicai  demucrat,s  great  social..!—
 had  been  to  Chma  as  well  as  to  Russa.
 He  thought  that  Gomrouniom  was  something
 altogether  different.  What  was  the  role
 of  China  ?  Well,  China  showed  us  a
 different  type  of  Communism—.n  aggres-
 sive  type  of  Communism—which  Pendit
 Nehru  had  never  thought  of  the  great
 democrat  ur  sociclist,  Pandit  Nehru  neve:
 thought  that  a  communist  country  could
 invade  another  csmiry  and  venture  an
 aggression  against  another  cuuntry.  It
 was  ashock  to  him  that  a  Communist
 country  could  wage  a  wat.  After  that
 our  rélauun  with  China  has  been  very
 static.  Shri  Mavalankar  said  that  China
 had  been  non-responsive.  Even  today
 they  are  mest  critical  of  Inaia  after  the
 Ping  Pong  Diplomacy.  ‘[Lis  is  what  the
 Vice-Mimaier.  Ghao  Chin  Hung  said  in
 Calcutta  :

 “We  ar¢  happy  to  see  the  hotpital
 lity  of  the  Indian  people  and  we
 will  cherish  their  profound  friendly
 feelings  towards  Chinese  people”.

 “Our  Government  is  ready  for  talks
 to  normalise  our  relations.”

 After,  that  when  there  was  an  aggord  with
 Sheikh  Abdullah,  the  People’s  Daily
 of  China  was  vigorous  in  criticism
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 against  India  when  they  said  that  the Indians  are  robbers;  Indians  are  dacoits
 and  if  I  miy  use  the  word,  they  said  ‘India
 has  annexed  Kashmir’.  This  is  the  Chinese
 atutude.  So,  we  cannot  be  :¢spontsive  to  the
 extent  that  we  lose  our  honour  ana  our
 prestige.  Soif  they  are  non-responsive,
 we  should  also  be  non-responsive  to  them
 because  a  strong  nation  should  make  itself
 a  strong  nation  Wf  not  in  words,  in  deeds
 at  least.  Sir,  India  in  950  and  1953,
 probably  committed  a  blunde:  in  accepting
 Chinese  suzerainty  over  Tibet.

 AN  HON.  MEMBER  :  Sovereignty.

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA  :  There  was  conflict  between

 the  terms  ‘soveretgnity’  and  ‘suzerainty’.
 As  students  of  history  and  politica!  sejence
 we  know  it  was  suz¢rainty  over  ‘Libet.
 But  I  think  the  facts  are  belying  the  real
 situation  because  in  Tibet  there  je  no
 freedom  of  tht  Tibetan  people.  Sir,
 time  has  come  when  Ina  as  one  of  the
 leaders  of  Asian  nations  must  raise  the
 issue  of  human  rights  problems  in  Tubet.
 If  we  caunot  challenge  the  stand  once
 we  took,  and  which  is  a  settled  fact.  at  least
 we  must  take  up  the  cauwe  of  the  Tibetan
 people  on  the  490  of  the  United  Nations.

 Mr.  Speaker,  Sir,  we  must  also  focus
 eur  attention  on  the  problems  of  Indian
 sub-continent.  In  the  Indian  sub-continent
 we  have  solved  ca

 3
 roblem  of  Bangladesh

 As  Professor  H.N.  Mukherjee  said  under  the
 feadership  of  our  Foreign  Affaus  Minister
 and  the  Irrigation  Minister  the  Farakka
 problem  and  other  problems  will  be
 solved  but  there  is  a  criticism  by  vested
 interests  that  India  has  supported  one

 party
 system  in  Bangladesh,  that  India

 Eas  supported  Presidential  type  of  Govern-
 ment  in  Bangladesh,  But  I  can  tell
 you  that  the  Government  of  Bangladesh
 now  under  the  leadership  of  Mujibur
 Rehman  is  more  democratic  than  many
 socialist  countries.  You  must  appreciate the  crisis  through  which  esh
 was  going.  Forty  lakhs of  people  sacrificed
 their  lives  for  independence  and  after  that
 international  and  national  vested  interests

 sabo  the  cause  of  freedom.  There
 is  in,  Ya  corruption  there.  There  are
 saboteurs  and  collaborators  who  collabo-
 rated  with  Pakistan

 reg
 ime.  They  wanted

 to  subvert  the  independence.  What  alter-
 native  was  there  for

 Migibur
 Rehman  to take  other  than  this  ?  He  wanted,  ‘at

 feast  for  the  time  being,  to  solve  the  problem
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 with  irén  hands.  Is  there  any  country
 in  the  world  which  can  establish  aocialiem, in  such  a  short  time,  democracy.
 T  think  there  is  none.  As  a  student  of
 history  tell  me,  is  there  any  tin  the East  Eourpean  countries  which  has  done so  ?  It  is  difficult  to  establish  socialism
 through  democracy.  That  is  why  if  be has  to  establish  socialism  in  the  shortest
 possible  time  perhaps  he  has  to  take  some other  course.

 Mr.  Speaker,  Sir,  our  attitude  to socialist  countries  should  bea  little  different.
 Sir,  you  had  been  both  to  North  and
 South  Korea.  What  are  we  seeing  in South  Korea  !  Even  today  50,000  American, forces  are  there  in  Seoul.  They  are  crushing the  peuples’  movement.They  are  murdering the  intelicctuals.  They  are  killing  the
 teachers  and  there  is  no  tdependent
 thinking  in  South  Korea.  It  is  the  North
 Korea  and  the  leadership  of  North  Korea,
 their  President,  Kim  Ji  Sung,  who  is
 popular  both  in  North  and  South  Korea.
 What  should  be  the  attitude  ofour  Govern-
 ment  to  North  Korea  ?  It  should  be  this
 attitude  that  we  support  their  cause  and
 not  support  the  Government  of  South
 Korea,  which  3  a  paper  Government  of
 the  Americans.

 Our  attitude  as  far  as  the  Middle  East
 is  concerned  should  be  a  little  different.
 Our  freindship  with  Iraq  should  grow from  stiength  to  strengih.  Let  us  not
 forget  that  Iraq  was  the  only  Arab  country
 during  the  Bangaldesh  hberation  to  su  t
 usand  after  the  war  it  was  the  first  and  th the
 only  Arab  country  to

 recogn
 we  Bangla- desh.  We  should  extend  our  full  support  to

 Traq  and  Ko  against  zionism  and  go  against the  American  clique  in  the  Arab  counties, च्  osubevert  theaspirations  of  the  people. If  we  cannot  do  it,  then,  probably  ieery will  not  pardon  us.  Mr  Speaker,  Sir, T  will  also  say  a  few  words  about  our
 embagsics  abroad.  Mr,  Mavalankar  has
 said  aboutthis.  Ihave  also  my  experience  .
 Whatshould  be  the  criterion  of  appoint-
 ing  somebody  88  an  ambassador?  Bhould he  be  a  career  diplomat?  Should  he  be
 an  officer  who  had  a  meritorious  past  and
 who  was  atop  ranking  student  in  the
 University?  Sir,  in  France,

 people told  me  that  after  Sarder  Pan:
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 with  connisseurs  of  art,  archi-
 tecture  and  literature.  Sir,  there  are
 people  in  our  embassies  who  even

 know  when  Megasthenes
 came  to  India.  Mr.  Speaker,  Sir,
 you  will  be  surprised  to  know  that
 this  is  the  stuft  we  find  in  our
 embassies  sometimes.  They  must  be
 men  of  culture,  they  must  know
 history  and  they  must  have  intel-
 lectual  background  to  represent  our
 country  abroad.  Mr.  Speaker,  Sir,
 I  sugetst  that  while  assigning

 people to  other  countries,  we  must  d
 out  Whether  the  ambastader  who
 is  going  there  to  represent  our
 country  has  that  back  ground  to
 represent  our  country.  Othe  wise, I  think,  we  will  lose  our  reputation
 in  foreign  countries  that  we  have
 not  sent  good  people,  Sir,  I  will
 not  speak  much,  Sir,  our  policy
 has  been  that  we  should  be  self
 reliant  and  our  policy  has  been  to
 make  our  nation  very  strong,  We
 should  pursic  this  policy  tu  its
 logical  conclusion  so  that  our  country
 is  reckoned  as  one  of  the  highest  and
 strongest  countries  in  the  world.

 With  these  words,  I  support  the  De-
 mands,

 STATEMENT  RE.  :  ELECTIONS  IN
 GUJARAT

 THEPRIME  MINISTER,  MINIS-
 TER  OF  ALOMIC  ENERGY,
 MINISTER  OF  ELECTRONICS,
 MINISTER  OF  SPACE,  MINISTER
 OF  PLANNING  AND  MINISTER  OF
 SCIENCE  AND  TECHNOLOGY
 (SHRIMATI  INDIRA  GANDHI).
 Mr.  Speaker,  Sir,  the  House  is
 aware  that  over  the  weekend,  Shri
 Morarji  Desai,  one  of  our  distin.

 wished  members,  has  broken  his
 ast.

 The  earlier  decision  to  hold  clections  in
 Gujarat  only  after  the  end  of  the  monsoon
 was  because  of  the  severe  draught  condi-
 tions  existing  at  present  in  large  parts
 of  the  State  and  was  also  in  keeping
 with  the  accepted  convention  §  in
 the  country  that  General  Elections
 are  not  held  at  the  height  of  summer
 or  during  the  rains  mm  order  to
 minimise  inconvenience  to  the  people ip  the  exercise  of  their  franchise.
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 This  decision  was  not  taken  lightly
 or  with

 any
 political  motivation.  No

 question  Principle  or  policy  was
 involved  here  apart  from  what  we
 thought  was  the  best  for  the  people
 of  Gujarat.  We  did  not  want  to
 do  anything  against  thrir  interests.

 The  Government  of  Gujarat  is
 putting  in  a  tremendous  ¢flort  to
 alleviate  the  hardships  of  the
 drought  afiected  areas.  We  genuinely
 felt  that  elections  now  would
 divert  the  attention  of  the  Adminis-
 tration  and  the  people  ficm  their
 concentration  on  this  urgent  task
 and  necessitate  the  redeployment  of
 personne!  for  clection  work,

 SHRI  SHYAMNANDAN  MISHRA
 (Begusarai)  :  President’s  Rule  for  fourteen
 months  ?

 SHRIMATI  INDIRA  GANDHI  :
 This  could  not  be  in  the  interest
 of  the  people  of  Gujarat  where
 large  numbers  of  people  are  on  the
 move,  cither  working  on  rel'ef  pro-
 jects  or  taking  their  cattle  to  other
 districts.  Exen  drinking  water  has  to
 be  transported  over  long  distances.

 E  have  never  stood  op  prestige.
 Howeser,  I  do  feel  that  fasts  of
 this  nature  afe  unjustified  and
 constitute  an  irrational  form  of  roli-
 tical  pressure.  Many  friends  heve
 drawn  attention  to  the  fact  that
 Shri  Morar  Desai  himself  was
 forthright  in  cxpressing  similar  views
 in  the  past.

 I  believe  a  rumour  wag  spread
 that  we  might  put  off  elections.
 There  was  no  truth  in  this.  Our
 motives  were  being  misrepresented
 and  our  =  anXitties  =  misur.derstecd.
 I  had  clearly  told  Shri  Moraryi
 Desai,  and  it  had  also  been  stated
 in  Parliament.  that  elections  would
 be  held  as  svon  as  possible  after  the
 monsoons  and  that  the  process  would,
 begin  in  September.  If  the  raing  ended
 soonner,  We  could  have  advanced  the
 date  of  the  clections.  Tl.us  the  iseue  at
 stake  was  only  three  or  four  months.

 38  hrs.

 SHRI  SHYMANDADAN  MISHRA  :
 Completely  wrong,  Using  President's
 rule  for  .4  Months.


